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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 29th June, 2026

S.0. 3474(E).— Whereas by the notification of the Government of India in the Ministry of Road
Transport and Highways, 2916 Dated:01/07/2025 , published in the Gazette of India, Extraordinary, Part II,
Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48
of 1956) (hereinafter referred to as the said Act), the Central Government declared its intension to acquire
the land specified in the Schedule annexed to the said notification for building (widening/four-laning, etc.),
maintenance, management and operation of Newly Proposed Kanpur Kabrai Greenfield Project in the stretch
of land from Km. 49 to Km. 95 in the district of HAMIRPUR in the state of UTTAR PRADESH

And whereas the substance of the said notification has been published in “The Times of India” dated
04/07/2025 , “Hindustan” dated 04/07/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered
and settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority
has submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the
powers conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby
declares that the land specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government
hereby declares that on publication of this notification in the Official Gazette, the land specified in the said
Schedule shall vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the Newly
Proposed Kanpur Kabrai Greenfield Project in the stretch of land from Km. 49 to Km. 95 in the
district of HAMIRPUR in the state of UTTAR PRADESH

|State: UTTAR PRADESH ||District: HAMIRPUR |
SIL No.|| Survey/ Type of Land Nature of Land Area|| Name of Land
Plot (in Hectares)||Owner/Intereste
Number d Person
Lt [ 2 | 3 | 4 [ 6 |

|Taluk: Hamirpur |

|Village: Manjhoopur Daria |

1 11 Private Agriculture 0.0041|[Y ounger son of
Bihari, Gajraj son
of Ramdayal,
Gayadin son of
Ramdayal,
Phaguni son of
Ramdayal,
Muhammad
Samim Pehlwan
son of Abdul
Aziz

2 16 Common Non- 0.2445||Government of
Agriculture/Agriculture Uttar Pradesh

3 49 Common Non- 0.9597||Government of
Agriculture/Agriculture Uttar Pradesh

4 5 Common Non- 0.0822(|Uttar Pradesh
Agriculture/Agriculture Government,
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Arvind son of
Ramadhin,
Ashwani son of
Ramlakhan, Om
Prakash son of
Late Lallu, Ms.
Anjali daughter
of Chhedalal,
Kuldeep Kumar
son of Chhedalal,
Ms. Savitri
daughter of
Ramlakhan,
Govind son of
Ramadhin,
Chandrakali wife
of Ramadhin,
Chhedi wife of
Mahipal, Chhotu
son of
Ramlakhan,
Pankaj Kumar
son of Late Lallu,
Parshuram son of
Ramadhin, Punia
son of Late Lallu,
Bhaggi wife of
Shivram, Bhuri
alias Sukhiya
wife of late
Devidin, Matadin
son of Maiyadin,
Rameshchandra
son of Devidin,
Ramjanaki son of
late Chhedalal,
Rampal son of
Shivram,
Rambabu son of
Ramadhin,
Ramswaroop son
of Punna, Vikas
son of late.
Ramlakhan,
Shivkumar son of]
Jagdishchandra,
Shiv Prakash son
of Late Lallu,
Mrs. son ofkali
son of Late.
Ramlakhan,
Satman son of
Ramlakhan,
Sudeep Kumar
son of Chhedalal,
Swamidin son of
Punna

Common

Non-
Agriculture/Agriculture

0.2358

Uttar Pradesh
Government,
Arvind son of

Ramadhin,




142

THEGAZETTEOFINDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Ashwani son of
Ramlakhan, Om
Prakash son of
Late Lallu, Ms.
Anjali daughter
of Chhedalal,
Kuldeep Kumar
son of Chhedalal,
Ms. Savitri
daughter of
Ramlakhan,
Govind son of
Ramadhin,
Chandrakali wife
of Ramadhin,
Chhedi wife of
Mahipal, Chhotu
son of
Ramlakhan,
Pankaj Kumar
son of Late Lallu,
Parshuram son of
Ramadhin, Punia
son of Late Lallu,
Bhaggi wife of
Shivram, Bhuri
alias Sukhiya
wife of late
Devidin, Matadin
son of Maiyadin,
Rameshchandra
son of Devidin,
Ramjanaki son of
late Chhedalal,
Rampal son of
Shivram,
Rambabu son of
Ramadhin,
Ramswaroop son
of Punna, Vikas
son of late.
Ramlakhan,
Shivkumar son of]
Jagdishchandra,
Shiv Prakash son
of Late Lallu,
Mrs. son ofkali
son of Late.
Ramlakhan,
Satman son of
Ramlakhan,
Sudeep Kumar
son of Chhedalal,
Swamidin son of
Punna

6 7 Private Agriculture 0.049|[Chhota son of
Bihari

7 8 Private Agriculture 0.0416{|Chhota son of
Bihari, Gajraj son
of Ramdayal,

Gayadin son of
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Ramdayal,
Phaguni son of
Ramdayal,
Muhammad
Samim Pehlwan
son of Abdul
Aziz

Village:

Manjhoo

pur Danda

8

106

Government

Chakmarg

0.0108

Uttar Pradesh
Government

107

Common

Agriculture/Non-
Agriculture

0.5179

Uttar Pradesh
Government,
Omprakash son
of Radhe,
Moolchandra son
of Radhe,
Ramprasad son
of Radhe,
Rambahadur son
of Radhe,
Rambabu son of
Bharosa,
Ramswaroop son
of Bharosa, Lallu
son of Bharosa

10

108

Government

Chakmarg

0.0126

Uttar Pradesh
Government

11

109

Common

Agriculture/Non-
Agriculture

0.039

Government of
Uttar Pradesh,
Sidhgopal son of
Chhota

12

110

Common

Agriculture/Non-
Agriculture

0.2206

Uttar Pradesh
Government,
Durgesh Kumar
son of
Bhagwandas,
Nidhi Devi wife
of Bhagwandas,
Brijesh son of
Bhagwandas,
Ram Janaki son
of Bhagwandas

13

120

Common

Agriculture/Nala

0.016

Government of
Uttar Pradesh

14

122

Common

Agriculture/Non-
Agriculture

0.6231

Government of
Uttar Pradesh,
Dinesh Kumar
son of
Ramkhilavan,
Ramjeet son of
Gahru, Shashi
Yadav wife of
late Balwan
Singh Yadav,
Santosh Kumar
son of
Ramkhilavan,
Siyadulari wife
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of late
Ramkhilavan

15 123 Government Chakmarg 0.0278||Government of
Uttar Pradesh,

16 124 Common Agriculture/Non- 0.5625||Government of
Agriculture Uttar Pradesh,
Afsari Begum
wife of late
Mehboob Khan,
Asmat Jahan
wife of Abrar
Khan Rajpur
Tehsil Pukhra,
Ms. Zarina
Khatoon
daughter of
Mehboob Khan,
Ms. Nida
daughter of
Mehboob Khan,
Ms. Madina
Khanam daughter
of Mehboob
Khan, Javed
Akhtar Khan son
of Mehboob
Khan, Magbool
Khan son of
Naseerullah alias
Kallu, Magsood
Khan son of
Naseerullah alias
Kallu, Mahmood
Khan son of
Naseerullah alias
Kallu, Saddam
son of Mehboob
Khan

17 125 Common Agriculture/Non- 0.3314||Uttar Pradesh
Agriculture Government,
Asmat Jahan
wife of Abrar
Khan

18 130 Common Agriculture/Non- 0.1522|(Uttar Pradesh
Agriculture Government,
Naseer son of
Mujjan, Fundan
wife of late
Rehmat,
Muhammad
Jamal son of late
Rehmat

19 145 Common Agriculture/Non- 0.1254|(Government of
Agriculture Uttar Pradesh,
Baburam son of
Deendayal,
Ramrati wife of
late Deendayal,
Satyanarayan son
of Ramswaroop
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20 146

Common

Agriculture/Non-
Agriculture

0.0027

Government of
Uttar Pradesh,
Shankarlal son of
Ramswaroop,
Satyanarayan son
of Ramswaroop

21 147

Government

Rasta

0.0133

Uttar Pradesh
Government

22 153

Common

Agriculture/Non-
Agriculture

0.0226

Uttar Pradesh
Government Ms.
Anshika daughter
of Prempal, Ms.
Kranti Devi
daughter of
Prempal,
Dharmendra
Kumar son of
Ramnarayan,
Bablu son of
Ramnarayan,
Baijnath son of
Hajaria, Bhura
son of Nathuva,
Vidyawati son of
late Ramnarayan,
Shilu son of
Prempal, Smt.
Santoshi son of
Shri Ashwani
Nishad, Sandeep
son of Prempal,
Saroj Kumar son
of Ramnarayan,
Sudha wife of
Prempal,
Hariram son of
Nathuva

23 154

Common

Agriculture/Non-
Agriculture

0.0747

Government of
Uttar Pradesh
Arvind Kumar
son of Late
Lakhanlal,
Jayakishore son
of Lachhuwa
alias Lachhwa,
Jayaram son of
Shivprasad,
Janaki Prasad son
of Ramcharan,
Gyanendra
Kumar son of
Late Lakhanlal,
Dayaram son of
Shivprasad,
Pawan Kumar
son of Late
Lakhanlal, Bhuri
wife of Late
Shivprasad,
Ramjanaki wife
of Late
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Lakhanlal,
Ramjivan son of
Ram Prasad,
Ramyjivan son of
Ramprasad,
Ramsajivan son
of Ram Prasad,
Ramsajivan son

of Ramprasad
24 156 Common Agriculture/Non- 0.212||Government of
Agriculture Uttar Pradesh
Phulmati wife of
Raghubir Singh

Gaur, Baijnath
son of Hajriya,
Bhura son of
Nathuva,
Ramnarayan son
of Motilal,
Hariram son of
Nathuva

25 157 Common Agriculture/Non- 0.0743||Government of
Agriculture Uttar Pradesh
Arvind Kumar
son of Late
Lakhanlal,
Jayakishore son
of Lachhuwa
alias Lachhwa,
Jayaram son of
Shivprasad,
Janaki Prasad son
of Ramcharan,
Gyanendra
Kumar son of
Late Lakhanlal,
Dayaram son of
Shivprasad,
Pawan Kumar
son of Late
Lakhanlal, Bhuri
wife of Late
Shivprasad,
Ramjanaki wife
of Late
Lakhanlal,
Ramjivan son of
Ram Prasad,
Ramyjivan son of
Ramprasad,
Ramsajivan son
of Ram Prasad,
Ramsajivan son
of Ramprasad

26 158 Common Agriculture/Non- 0.0605(|Uttar Pradesh
Agriculture Government
Arvind Kumar
son of Late
Lakhanlal,
Jayakishore son
of Lachhuwa
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alias Lachhwa,
Jayaram son of
Shivprasad,
Janaki Prasad son
of Ramcharan,
Gyanendra
Kumar son of
Late Lakhanlal,
Dayaram son of
Shivprasad,
Pawan Kumar
son of Late
Lakhanlal, Bhuri
wife of Late
Shivprasad,
Ramjanaki wife
of Late
Lakhanlal,
Ramyjivan son of
Ram Prasad,
Ramjivan son of
Ramprasad, 1
Ramsajivan son
of Ram Prasad, 1
Ramsajivan son
of Ramprasad

27 159

Private

Agriculture

0.0018

Arvind Kumar
son of late
Lakhanlal,
Jayakishore son
of Lachhuwa
alias Lachhwa,
Jairam son of
Shivprasad,
Janaki Prasad son
of Ramcharan,
Gyanendra
Kumar son of
late Lakhanlal,
Dayaram son of
Shivprasad,
Pawan Kumar
son of late
Lakhanlal, Bhuri
wife of late
Shivprasad,
Ramjanaki wife
of late Lakhanlal,
Ramjivan son of
Ram Prasad,
Ramjivan son of
Ramprasad,
Ramsajivan son
of Ram Prasad,
Ramsajivan son
of Ramprasad

28 171

Government

Chakmarg

0.0355

Government of
Uttar Pradesh,

29 188

Private

Agriculture

0.0264

Brijbhan son of
Ramautar,
Munnilal son of
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Badlu, Vijay son
of late
Chandrabhan,
Satyendra Singh
son of
Maheshchandra
Sachan, Suman
Devi son of
Chandrabhan,
Suman Devi wife
of late
Chandrabhan,
Surajbhan son of
Ramautar.

30

189

Government

Chakmarg

0.0248

Uttar Pradesh
Government

31

190

Common

Agriculture/Non-
Agriculture

0.8574

Uttar Pradesh
Government,
Rajram son of
Bhura,
Ramkhilavan son
of Chheduwan,
Ramprakash son
of Bhura,
Ramsundar son
of Bhura,
Ramswaroop son
of Chheduwan

32

191

Private

Agriculture

0.1432

Uttar Pradesh
Government,
Ramprakash son
of Rameshwar,
Shivnarayan son
of Rameshwar

33

192

Common

Agriculture/Non-
Agriculture

0.1562

Government of
Uttar Pradesh,
Dankulli wife of
Rajaram,
Deepika Kumari
wife of Shri
Dinesh Kumar,
Pooja Devi wife
of Shri
Shailendra
Kumar, Rambabu
son of Ramsevak,
Ram Lakhan son
of Ramsevak,
Ram Vilas son of
Ramsevak

34

194

Common

Agriculture/Non-
Agriculture

0.0981

Government of
Uttar Pradesh,
Rajaram son of
Babulal, Dheeraj
son of Bansalal,
Neeraj son of
Bansalal, Shanti
wife of late
Bansalal,
Sukhrani wife of
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late Bhagwan
Deen, Suraj son
of Bansalal,
Hiralal son of
Bhagwan Deen

35 195

Common

Agriculture/Non-
Agriculture

0.1806

Government of
Uttar Pradesh,
Jauhari son of
Raghubar,
Devidin son of
Bhagwandin,
Dheeraj son of
Bansalal, Neeraj
son of Bansalal,
Ram Asare son
of Kishori,
Ramchandra son
of Kishori, Shanti
wife of late
Bansalal,
Shivkumar son of]
Kishori, Sukhrani
wife of late
Bhagwandin,
Suraj son of
Bansalal, Hiralal
son of
Bhagwandin

36 196

Government

Chakmarg

0.045

Uttar Pradesh
Government

37 197

Common

Agriculture/Non-
Agriculture

0.0665

Government of
Uttar Pradesh,
Jagatprasad son
of Kaliprasad,
Maheshwaridin
son of
Kaliprasad, Rani
wife of Late
Kaliprasad

38 198

Common

Agriculture/Non-
Agriculture

0.071

Government of
Uttar Pradesh,
Ram Kanhaiya
son of Ram Nath

39 201

Common

Agriculture/Non-
Agriculture

0.1466

Uttar Pradesh
Government,
Ram Asare son
of Kishori,
Ramchandra son
of Kishori,
Shikumar son of
Kishori

40 202

Common

Agriculture/Non-
Agriculture

0.0533

Government of
Uttar Pradesh,
Ramkripal son of
Bhagga

41 203

Common

Agriculture/Non-
Agriculture

0.0098

Uttar Pradesh
Government,
Naseer son of
Mujjan, Fundan
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wife of late
Rehmat,
Muhammad
Jamal son of late
Rehmat

42 207 Common Agriculture/Non- 0.0002||Government of
Agriculture Uttar Pradesh,
Rupali wife of
Amit Kumar

43 87 Common Banvbhag/Bihad/Agricultur 2.5257||Forest

e Department,
Government of
Uttar Pradesh

44 88 Common Agriculture/Non- 0.6476||Government of
Agriculture Uttar Pradesh,
Shankarlal son of
Ramswaroop,
Satyanarayan son
of Ramswaroop

45 92 Common Agriculture/Non- 0.0509|[{Abdul Imtiyan
Agriculture son of Abdul
Salam, Abdul
Qadir son of
Abdul Salam,
Government of
Uttar Pradesh,

46 93 Common Agriculture/Non- 0.3681||Government of
Agriculture Uttar Pradesh,,
Abdul Anees son
of Magbool,
Azad son of
Abdul Rasheed,
Ms. Mainaz
daughter of
Abdul Rasheed,
Ms. Ruby son of
Jameel Ahmed,
Ms. Sheeba
daughter of
Jameel Ahmed,
Naushad son of
Abdul Rasheed,
Muzammil
Qureshi son of
Jameel Ahmed,
Mudassir son of
Jameel Ahmed,
Mohammad
Irshad son of
Abdul Rasheed,
Mohammad
Javed son of
Abdul Rasheed,
Shakeela wife of
Abdul Rasheed,
Sabara wife of
Jameel Ahmed

47 94 Common Agriculture/Non- 0.3288||Government of
Agriculture Uttar Pradesh,
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Ms. Nishad
Parveen daughter
of Nizam
Ahmed, Gulzar
son of Nizam
Ahmed,
Shahjahan wife
of late Pappu,
Salman son of
Pappu

48 95

Government

Chakmarg

0.0088

Uttar Pradesh
Government

49 96

Common

Agriculture/Non-
Agriculture

0.0234

Government of
Uttar Pradesh,
Afsari Begum
wife of late
Mehboob Khan,
Ms. Zarina
Khatoon
daughter of
Mehboob Khan,
Ms. Nida
daughter of
Mehboob Khan,
Ms. Madina
Khanam daughter
of Mehboob
Khan, Javed
Akhtar Khan son
of Mehboob
Khan, Magbool
Khan son of
Naseer Ullah
alias Kallu,
Magsood Khan
son of Naseer
Ullah alias Kallu,
Mahmood Khan
son of Naseer
Ullah alias Kallu,
Saddam son of
Mehboob Khan

Village: Banki

50 568

Government

Chakmarg/Aabadi

0.0176

Uttar Pradesh
Government

51 569

Private

Agriculture

1.1208

Upendra Kumar
son of Ashok
Singh, Usha
Singh alias
Kalavati daughter
of Ashok Singh,
Krishna Kumar
Singh son of
Ashok Singh,
Gulab Singh son
of Ashok Singh,
Jitendra Kumar
Singh son of
Ashok Singh,
Shailendra
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Kumar Singh son
of Ashok Singh,
Hemendra
Kumar Singh son
of Ashok Singh

52 570 Private Agriculture 1.0999||Arvind Singh son
of Balveer Singh,
Ms. Tulsi Singh
daughter of late
Brijraj Singh,
Gajendra Singh
son of Sardar
Singh, Tej Pratap
Singh son of late
Brijraj Singh,
Dharmendra
Singh son of
Balveer Singh,
Narendra Singh
son of late
Ramsharan
Singh, Brijendra
Singh son of late
Ramsharan
Singh,
Manorama wife
of late
Ramsharan
Singh, Ranvijay
Singh son of
Balveer Singh,
Rajendra Kumar
Singh son of late
Ramsharan
Singh, Ram
Bahadur Singh
son of Shivram
Singh, Vipin
Singh alias
Dharamraj Singh
son of
Ramkishore
Singh Siddh
Pratap Singh son
of late Brijraj
Singh, Sushila
Devi wife of late
Ramkishore
Singh

53 584 Government Rasta 0.0548||Uttar Pradesh
Government

54 594 Private Agriculture 0.0003|[Ms. Tulsi Singh
daughter of Late
Brijraj Singh, Tej
Pratap Singh son
of Brijraj Singh,
Vipin Singh alias
Dharamraj Singh
son of
Ramkishore
Singh, Siddh
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Pratap Singh son
of Brijraj Singh,
Sushila Devi
wife of Late
Ramkishore
Singh

55 595

Private

Agriculture

0.4444

Rajkumar Singh
son of
Ramsharan Singh

56 596

Private

Agriculture

0.4961

Ram Bahadur
Singh son of Shiv
Ram Singh

57 597

Private

Agriculture

1.0028

Ms. Tulsi Singh
daughter of
Brijraj Singh, Tej
Pratap Singh son
of Brijraj Singh,
Narendra Singh
son of late
Ramsharan
Singh, Brijendra
Singh son of late
Ramsharan
Singh,
Manorama wife
of late
Ramsharan
Singh, Rajendra
Kumar Singh son
of late
Ramsharan
Singh, Ram
Bahadur Singh
son of Shivram
Singh, Vipin
Singh alias
Dharamraj Singh
son of
Ramkishore
Singh, Siddh
Pratap Singh son
of Brijraj Singh,
Sushila Devi
wife of late
Ramkishore
Singh

58 600

Government

Chakmarg

0.0115

Uttar Pradesh
Government

59 601

Private

Agriculture

0.0004

Ramgulam son of]
Sharda

60 606

Private

Agriculture

2.01

Shivshankar son
of Bardani,
Sangeeta wife of
Khirwaidin,
Ashok son of
Bardani,
Jugulkishore son
of Bardani,
Manoj Kumar
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son of Dulichand,
Mohanlal son of
Medwa alias
Medelal,
Ramkali wife of
late Medwa alias
Medelal, Sudhir
Kumar son of
Dulichand,
Sushila wife of
Lallu, Sushila
wife of Lallu,
Sohanlal son of
Medwa alias
Medelal

61

607

Private

Agriculture

0.0008(|Shivshankar son
of Bardani

62

609

Private

Agriculture

0.2197||Amar Singh son
of Ramkumar
Jaisingh son of
Ramkumar Veer
Singh son of
Ramkumar Surji
wife of late
Ramkumar
Himanshu son of
Ramkumar

63

610

Private

Agriculture

0.5063||Chunubad son of
Nathu

64

611

Private

Agriculture

0.2452||Chunubad son of
Nathu

65

612

Government

Chakmarg

0.0223||Uttar Pradesh
Government

66

613

Government

Mukhyamarg

0.0015||Uttar Pradesh
Government

67

635

Private

Agriculture

0.0072|(Binod Kumar
Singh son of
Raghubar Singh

Village:

Bank

68

170

Government

nala

0.1378||Uttar Pradesh
Government

69

171

Private

Agriculture

0.0867||Ramdevi wife of
Rajjan

70

172

Private

Agriculture

0.4024||Asharam son of
Ramprasad,
Dharmendra
Kumar son of
Ramprasad,
Shanti wife of
late Ramprasad,
Shivkumar son of]
Ramprasad.

71

173

Government

Rasta

0.0048||Uttar Pradesh
Government

72

174

Private

Agriculture

0.1877||Amit Dwivedi
son of
Omkarnath,
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Arvind Kumar
son of
Premnarayan,
Keshar wife of
late
Premnarayan,
Chanda Devi
daughter of
Ombkarnath,
Virendra Kumar
son of
Premnarayan

73 179 Government nala 0.0058||Uttar Pradesh
Government

74 187 Private Agriculture 0.0064||Ashok Kumar
Singh son of
Sigdar Singh,
Raghuvar Singh
son of Deendayal
Singh, Rajendra
Kumar Singh son
of Sigdar Singh,
Virendra Kumar
Singh son of
Sigdar Singh,
Shobharani wife
of Shyamlal,
Sukhbiria wife of
Bardani Lal

75 209 Private Agriculture 0.097|[Chandrapal son
of Bihari, Neeraj
son of
Raghunandan,
Ramkhilavan son
of Bihari,
Shyama Devi
wife of late
Raghunandan,
Sukhnandan son
of Bihari, Haripal
son of Bihari,
Harishankar son
of Raghunandan.

76 210 Private Agriculture 0.1139|[Ms. Gudiya
daughter of late
Bhura,
Gendarani, wife
of Haripal,
Jaikaran son of
late Bhura,
Bhanupratap son
of late Bhura,
Mulia, wife of
late Bhura,
Ramakant son of
late Bhura,
Shailendra son of
late Bhura

77 211 Private Agriculture 0.0565(|Deshraj son of
Mathura, Muliya
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wife of late
Mathura, Santosh
Kumar son of
Mathura, Sushil
Kumar son of
Mathura

78 212 Private Agriculture 0.0326||[Kamlesh Kumar
son of late
Rameshwar,
Brajendra Kumar
son of late
Rameshwar,
Bhagwandas son
of late Girdhari,
Meera wife of
late Rameshwar,
Rajesh son of late
Rameshwar,
Radhabai wife of
late Girdhari,
Rammanohar son
of late Girdhari,
Ramlakhan son
of Dassi,
Ramsakhi wife of]
late Dassi,
Laxmikant son of
Dassi,
Sukhnandan son
of late Girdhari,
Sunil Kumar son
of late
Rameshwar,

79 213 Private Agriculture 0.0308||Jai Kishor son of
Maiyadin, Devi
Dayal son of
Maiyadin,
Bhavanidin son
of Maiyadin,
Rajjan son of
Sadhu, Ram
Asare son of
Sadhu, Ramjivan
son of Maiyadin,
Ram Bahadur
son of Sadhu

80 214 Private Agriculture 0.0104|[Sunita, wife of
Rajendra Prasad,
Chandrakumar
son of late
Madan Gopal,
Manoj Kumar
Dwivedi son of
late Madan
Gopal,
Ramdulari wife
of late Madan
Gopal,
Harishchandra
Dwivedi son of
late Madan
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Gopal, Krishna
Gopal son of
Phullu

81 215

Government

nala

0.1353

Uttar Pradesh
Government

82 216

Private

Agriculture

0.2391

Brijlal son of
Fakira, Midwa
son of Fakira

83 217

Private

Agriculture

0.365

Bhaiyalal son of
Jwaladeen Bank
Lalmani son of
Jwaladeen Bank
Shivlal son of
Jwaladeen Bank
Shyamlal son of
Jwaladeen Bank
Sagunia Devi
wife of
Jwaladeen Bank

84 218

Private

Agriculture

0.4454

Dinesh Singh son
of Raghuvar
Singh, Rakesh
Singh son of
Raghuvar Singh,
Vinod Singh son
of Raghuvar
Singh

85 228

Government

sector marg

0.0146

Uttar Pradesh
Government

86 291

Private

Agriculture

0.2222

Keshar widow of
Kalicharan,
Shatrughan son
of Kalicharan

87 292

Government

Chakroad

0.004

Uttar Pradesh
Government

88 293

Private

Agriculture

0.0136

Shivkumari wife
of Ramavatar

89 304

Government

chakroad

0.039

Uttar Pradesh
Government

90 305

Private

Agriculture

0.109

Chandrapal son
of Bihari, Neeraj
son of
Raghunandan,
Rambkhilavan son
of Bihari,
Shyama Devi
wife of late
Raghunandan,
Sukhnandan son
of Bihari, Haripal
son of Bihari,
Harishankar son
of Raghunandan.

91 306

Private

Agriculture

0.0915

Gendarani wife
of Haripal
Prajapati
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92

307

Private

Agriculture

0.1067

Chandrapal son
of Bihari, Neeraj
son of
Raghunandan,
Ramkhilavan son
of Bihari,
Shyama Devi
wife of late
Raghunandan,
Sukhnandan son
of Bihari, Haripal
son of Bihari,
Harishankar son
of Raghunandan.

93

308

Private

Agriculture

1.5001

Janaki Devi son
of Ashok Kumar
Kutar, Tarun
Kumar son of
Ashok Kumar
Kutar, Dhananjay
Singh son of
Ashok Kumar,
Nirvendra Kumar
son of Ashok
Kumar, Bardani
son of Bhola,
Mahendra
Anurag son of
Ashok Kumar
Kutar, Samrat
Singh son of
Ashok Kumar
Kutar

94

309

Private

Agriculture

1.4802

Pritam son of
Maiyadin

95

31

Private

Agriculture

0.0215

Kamlesh Kumar
son of
Chandrabhan ,
Babulal son of
Rajaram Rajesh
Kumar son of
Chandrabhan
Rajesh Kumar
son of
Chandrabhan

96

312

Government

bandh

0.1179

Uttar Pradesh
Government

97

313

Private

Agriculture

0.1129

Pritam son of
Maiyadin

98

314

Private

Agriculture

0.5736

Siyapyari wife of
Gayadin daughter|
of Rajaram

99

315

Government

bandh

0.0204

Uttar Pradesh
Government

100

316

Private

Agriculture

0.0241

Jagdev Prasad
son of late
Banwari,
Nandkishore son
of late Banwari,
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Raghuvar Prasad
son of late
Banwari

101 317

Government

Bandh

0.0677

Uttar Pradesh
Government

Village: Palra

102 305

Government

Chakmarg

0.0245

Uttar Pradesh
Government

103 306

Private

Agriculture

0.4467

Ramavatar son of]
Ramnath

104 307

Private

Agriculture

0.3548

Maheshwari
Deen son of
Daruwa

105 308

Private

Agriculture

0.008

Kamta Singh son
of Dulichand

106 312

Private

Agriculture

0.6957

Shakir son of
Chunnu,
Sameena wife of
late Chunnu,
Saavir son of
Chunnu

107 313

Private

Agriculture

0.956

Brahmaswarup
son of
Krishnamohan,
Vinay Kumar son
of Krishnamohan
Gupta

108 315

Private

Agriculture

0.0154

Shyambabu son
of Churaman,
Ramdas son of
Churaman,
Ramakant son of
Maheshwari
Deen, Manisha
Devi wife of
Nandlal,
Omprakash alias
Bachcha son of
Churaman

109 316

Private

Agriculture

0.808

Neetu Devi
daughter of Shri
Pal, Mithlesh son
of Shri Pal,
Motilal son of
Jagannath,
Motilal son of
late Jagannath,
Rajkunwar son of]
Shri Pal,
Rajendra son of
Jagannath,
Rajendra son of
late Jagannath,
Vimlesh Kumar
son of Shri Pal,
Shripal son of
late Jagannath,
Siyaram son of
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Jagannath,
Siyaram son of
late Jagannath

110 317 Private Agriculture 0.3411|{Mahesh Kumar
son of Manohar,
Mahesh Kumar
son of Ram
Manohar, Rajesh
Kumar son of
Manohar, Rajesh
Kumar son of
Ram Manohar

111 325 Government Sector Marg 0.0153||Uttar Pradesh
Government
112 327 Private Agriculture 0.7993||Prahlad son of

Satti Deen, Babu
son of Sohan Lal,
Rampal son of
Satti Deen

113 328 Private Agriculture 0.0072||Santosh son of
Gayaprasad

114 332 Private Agriculture 0.6163||Dhannilal son of
Dhannudhobi

115 334 Private Agriculture 0.3874||[Ramprakash son
of Bhagwan
Deen, Ram
Lakhan son of
Bhagwan Deen

116 335 Private Agriculture 0.7623||Krishna Kumar
son of
Ramswaroop,
Dinesh Kumar
son of
Ramnarayan,
Ramji son of
Ramswaroop,
Vimala wife of
Late. Ram
Swaroop,
Shukdev Prasad
son of
Ramnarayan,
Shyamji son of
Ram Swaroop,
Sukdev Prasad
son of
Ramnarayan

117 336 Government Sector Marg 0.01||Uttar Pradesh
Government

118 338 Private Agriculture 0.8531||Anita wife of late
Raj Kumar,
Ayodhya Prasad
son of
Manbodhan,
Kamta Prasad
son of Bandar
alias Bhurelal,
Ms. Kajal
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daughter of Raj
Kumar, Gaya
Prasad son of
Bandar alias
Bhurelal,
Ghanshyam son
of Raj Kumar,
Munna son of
Medwa,
Shatrughan son
of Bhurelal Lara,
Shatrughan son
of Bandar alias
Bhurelal,
Somvati wife of
Kamta Prasad

119 339

Private

Agriculture

0.2148

Vinita Devi
Prajapati
daughter of Late
Ramcharan wife
of Chandrapal,
Shivdayal son of
Jhurian Bank,
Shivshankar son
of Chirangu
Bank, Shyamkali
daughter of Late
Ramcharan wife
of Ramsjeevan,
Mrs. Gendarani
son of Haripal,
Sunita Prajapati
daughter of Late
Ramcharan wife
of Arun Kumar.

120 341

Private

Agriculture

0.684

Urmila wife of
Raghuveer,
Nirdesh Singh
Kushwaha son of
Raghuveer,
Neeraj Singh
Kushwaha son of
Raghuveer,
Ritesh Kumar
son of
Raghuveer,
Urmila wife of
Raghuveer, Kiran
wife of
Raghunandan
Prasad, Nirdesh
Singh Kushwaha
son of
Raghuveer,
Neeraj Singh
Kushwaha son of
Raghuveer,
Ritesh Kumar
son of
Raghuveer,
Vikas son of
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Raghunandan
Prasad, Shivram
son of Ramgopal,
Shivram son of
Ramgopal

121

344

Government

Sector Marg

0.0157

Uttar Pradesh
Government

122

347

Private

Agriculture

1.2434

Inderpal son of
Shivprasad,
Kuldeep Kumar
son of Inderpal,
Deepak
Kushwaha son of
Inderpal
Kushwaha

Village:

Ingohata

123

112

Private

Agriculture

0.3978

Chhiddu son of
Sevaka

124

113

Private

Agriculture

0.0016

Maiyadin son of
Ganesh

125

1135

Private

Agriculture

1.1042

Subodh Nigam
son of Gulab
Bhushan Nigam,
Mamta wife of
Harishankar
Sahu, Phoolrani
wife of Binda
Prasad, Kasiya
son of Janga,
Kaushalya wife
of Dulichandra

126

114

Private

Agriculture

0.4436

Krishnapal Singh
son of Gaya
Singh,
Ramnaresh Singh
son of Gaya
Singh, Ramlagan
Singh son of
Gaya Singh,
Ramsakhi wife of]
Shripal,
Satyaprakash
Singh son of
Gaya Singh

127

1140

Private

Agriculture

1.4441

Bhagwan Deen
son of Chunku,
Mahesh Kumar
son of
Laxminarayan,
Mulia wife of
Ramnarayan,
Rajendra Kumar
son of
Laxminarayan,

128

115

Private

Agriculture

0.5846

Krishna Pal
Singh son of
Gaya Singh,
Ramnaresh Singh




[T &v=3(ii)]

HILT =T TSI AT

163

son of Gaya
Singh, Ramlagan
Singh son of
Gaya Singh,
Satya Prakash
Singh son of
Gaya Singh,

129

116

Private

Agriculture

0.6321

Krishnapal Singh
son of Gaya
Singh,
Ramnaresh Singh
son of Gaya
Singh, Ramlagan
Singh son of
Gaya Singh,
Satyaprakash
Singh son of
Gaya Singh

130

117

Private

Agriculture

0.8014

Jai Kishor son of
Munna, Bindadin
son of Gaidi,
Munni wife of
late Munna,
Rahul son of
Munna,
Swatantrata
Kumar
Kushwaha son of
Shyamsundar are
the guardians.

131

1175

Government

Mukhyamarg

0.0243

Uttar Pradesh
Government

132

1181

Private

Agriculture

0.3896

Rajkumari Sahu,
wife of Kamal
Kishore Sahu,
Rajesh Kumar
son of late Ram
Lakhan Beri,
Rani, wife of late
Ram Sevak Beri,

133

1182

Common

Agriculture/ Banjar

1.1232

Uttar Pradesh
Government,
Chhotelal son of
Kallu, Babulal
son of Kallu,
Mahadev son of
Guljari,
Moolchand son
of Kallu,
Ramkali wife of
late Kallu,
Sameer Kumar
Sahu son of
Munnilal Sahu,
Sukhnandan son
of Kallu, Sukhlal
son of Guljari,
Swamidin son of
Kallu
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134

1184

Government

Chakmarg

0.0207||Uttar Pradesh
Government

135

1186

Private

Agriculture

1.2793||Krishna Devi
wife of Late
Chandrabhushan,
Meherkant son of|
Chandrabhushan,
Meher Kumar
son of Late
Chandrabhushan,
Nitin Nigam son
of Late
Lokbhushan,
Shail Nigam wife
of Late
Lokbhushan,
Sachin Kumar
Nigam son of
Late
Lokbhushan,

136

119

Government

Mukhyamarg

0.0164||Uttar Pradesh
Government

137

123

Private

Agriculture

0.1994||Natthi wife of
Ramkhilavan,

Raj Kumar son of]
Ramkhilavan,
Hariom son of
Ramkhilavan

138

124

Private

Agriculture

1.2489||Gaya Prasad son
of Ram Dayal,
Pramod Kumar
Kushwaha son of
the late
Gayaprasad
Guddo wife of
the late Bhurelal
Chhotelal son of
the late
Gayaprasad Doli
wife of the late
Munnalal Deepak
Kushwaha son of
the late Munnalal
Raviprakash son
of the late
Munnalal Roshni
wife of the late
Bhurelal and
Shubham son of
the late Bhurelal

139

125

Government

Chakmarg

0.0175]||Uttar Pradesh
Government

140

127

Private

Agriculture

0.2248||Chokhe Lal son
of Gore Lal

141

128

Private

Agriculture

1.1068||Diwakar Singh
son of Jagran
Singh, Prabhakar
Singh son of
Jagran Singh
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142 132

Private

Agriculture

0.3653

Uday Pratap
Singh son of
Shankar Singh

143 1348

Common

Agriculture/ Bandhi

0.0875

Uttar Pradesh
Government,
Bandhi, Nitin
Dixit son of Jai
Kishore Dicxit,
Rekha daughter
of Jai Kishore
Dixit, Vijay
Kishore son of
Vishambar
Dayal, Vipin
Kumar son of Jai
Kishore, Aman
son of Kuldeep
Maya wife of
Kuldeep

144 137

Private

Agriculture

0.8398

Abhyudaya
Pratap Singh son
of Uday Pratap
Singh, Ashutosh
Pratap Singh son
of Uday Pratap
Singh, Yogendra
Singh son of
Mabhavir Singh,
Ram Roop Singh
son of Mahavir
Singh, Ram
Lakhan Singh
Kachwah son of
late Ram Kripal
Singh Kachwabh,
Sukhrani wife of
late Nirbhay
Singh, Pratima
Singh wife of
Yashwant Singh,
Ram Lakhan
Singh son of
Kripal Singh,
Lalmani Singh
son of Kripal
Singh, Rakesh
Singh Kachhwabh,
Rajan Singh,
Rambhavan
Singh Kachhwabh,
and Vishram
Singh Kachhwah
Sons of Bhagwat
Singh

145 141

Government

Mukhyamarg

0.0207

Uttar Pradesh
Government

146 153

Private

Agriculture

1.6705

Anil Kumar son
of Late Vinda

147 154

Private

Agriculture

1.0949

Amar Singh son
of Baijnath
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Singh, Neeraj
Singh son of
Baijnath Singh,
Pradeep Kumar
Singh son of
Baijnath Singh,

148 240 Government Mukhyamarg 0.0161||Uttar Pradesh
Government

149 242 Private Agriculture 1.2769||Pradeep Kumar
son of Suraj
Prasad, Lal
Bahadur son of
Suraj Prasad

150 245 Government Chakmarg 0.0179||Uttar Pradesh
Government

151 254 Private Agriculture 0.4997|(Anoop Tripathi
son of Gaya
Prasad,
Vidyasagar son
of Ram Dayal,
Saraswati
Tripathi son of
Gaya Prasad
Tripathi

152 256 Private Agriculture 0.1221||Rajendra Prasad
son of Sitaram,
Rajjo wife of
Rajendra Prasad,
Kedar son of
Sitaram, Jitendra
Kumar son of
Devendra,
Ramdevi wife of
late Devendra,
Virendra Kumar
son of Devendra.

153 257 Private Agriculture 0.7888||Rajendra Prasad
son of Sitaram,
Adarsh Kumar
son of Ramjivan,
Aditya Kumar
son of Ramjivan,
Ramakrishna son
of Bachchilal,
Shivangi
daughter of
Ramjeevan
Prajapati

154 258 Private Agriculture 0.8603|[Vidya Sagar son
of Ramdayal

155 276 Government Sadak 0.1371]||Uttar Pradesh
Government

156 87 Private Agriculture 1.1667||{Akhand Jyoti son
of Arvind
Kumar, Amar
Jyoti son of
Arvind Kumar,
Rajkumari wife
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of Ramakant,
Rekha wife of
Umakant,
Shivakant son of
Kamta Prasad,
Kamta Prasad
son of Shivratan,
Ramswaroop son
of Puranlal,

157 876

Common

Bandhi/Agriculture

0.1381

Uttar Pradesh
Government,
Mansingh son of
Rameshwar
Singh, Indrajit
Singh son of
Rameshwar
Singh,
Avadhanresh
Singh son of
Ranjor Singh,
Indrajit Singh
son of
Rameshwar
Singh, Udayveer
Singh son of
Mabhipat Singh,
Karanveer Singh
son of Mahipat
Singh, Janamejay
Singh son of
Prahlad Singh,
Gyanendra Singh
son of Lakhan
Singh,
Dhananjay Singh
son of Ranjor
Singh,
Dharmendra
Singh son of
Lakhan Singh,
Dhirendra Singh
son of Lakhan
Singh, Nathu
Singh son of
Daulat Singh,
Purushottam
Singh son of
Drigpal Singh,
Prag Singh son of]
Daulat Singh,
Prag Singh son of]
Mangal Singh,
Brijesh Kumar
son of Drigpal
Singh, Mansingh
son of
Rameshwar
Singh, Ranveer
Singh son of
Mabhipat Singh,
Rajesh Singh son
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of Drigpal Singh,
Ramkripal Singh
son of Mangal
Singh, Lakhan
Singh son of
Shivratan Singh,
Vijay Bahadur
Singh son of
Ranjor Singh,
Vinod Kumari
wife of Balveer
Singh, Shanti
Devi wife of
Prahlad Singh,
Shivbadan son of
Mangal Singh,
Shivendra Singh
son of Lakhan
Singh, Girja
widow daughter
of Jagmohan

158

88

Private

Agriculture

1.2896

Usha wife of late
Dinesh Kumar,
Jayanarayan son
of Visheshwar
Dayal, Ramesh
son of
Visheshwar
Dayal, Harsh
Narayan son of
Dinesh Kumar,
Harshnarayan
son of Dinesh
Kumar,

159

880

Private

Agriculture

0.0574

Parasram son of
Raghuwar,
Prakash narayan
son of Raghuwar,
Mahesh Kumar
son of
Lakshminarayan,
Rajendra Kumar
son of
Lakshminarayan,
Awadh Naresh
son of Ranjor
Singh, Janmejay
Singh son of
Prahlad Singh,
Dhananjay son of]
Ranjor Singh,
Ramratan son of
Binda Singh,
Lakhan Singh
son of Shiv
Ratatn Singh,
Vijay Bahadur
son of Ranjor
Singh, Shanti
Devi wife of
Prahlad Singh
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160 881

Private

Agriculture

0.2079

Girdhari son of
Devidin,
Bhagwandin son
of Chunnu,

161 882

Private

Agriculture

0.4134

Devisharan son
of Ramdayal,
Arabind Kumar
son of Jagdish,
Dinesh son of
Devi Charan,
Devisahay son of
Ramdayal,
Munna son of
Shivshankar,
Rakesh alias
Rajabhaiya son
of Devi Charan,
Rambharose son
of Shivshankar,
Shanti wife of
Late
Shivshankar,
Hanuman son of
Shivshankar,
Hanuman Das
son of
Shivshankar,
Jagdish son of
Gajodhar

162 883

Private

Agriculture

0.1324

Jagdish son of
Gajodhar, Kasiya
son of Janga,
Gaya Prasad son
of Janga,
Baijnath son of
Janga, Awadh
Naresh son of
Ranjor Singh,
Janmejaya Singh
son of Prahlad
Singh,
Dhananjay son of
Ranjor Singh,
Ramratan son of
Binda Singh,
Lakhan Singh
son of Shiv Ratan
Singh, Vijay
Bahadur son of
Ranjor Singh,
Shanti Devi wife
of Prahlad Singh,

163 884

Private

Agriculture

0.05%96

Bachchi Lal son
of Ramlal

164 885

Government

Rasta

0.0744

Uttar Pradesh
Government

165 886

Private

Agriculture

0.1457

Pappu son of
Babadin caste
Basor, Chandan
wife of
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Moolchand,
Shamliya son of
Moolchand,
Santram son of
Moolchand,

166 887 Common Bandhi/Agriculture 0.0785||Government of
Uttar Pradesh,
Anuruddh Singh
son of Vijaypal,
Uday Pal son of
Shiv Dattya
Singh,
Omprakash son
of Vijaypal,
Vijaypal son of
Shiv Dattya
Singh, Mansingh
son of
Rameshwar
Singh, Indrajit
Singh son of
Rameshwar
Singh, Bandhi,

167 888 Common Bandhi/Agriculture 0.053||Government of
Uttar Pradesh,
Anuruddh Singh
son of Vijaypal,
Uday Pal son of
Shiv Dattya
Singh,
Omprakash son
of Vijaypal,
Vijaypal son of
Shiv Dattya
Singh, Bandhi,

168 889 Private Agriculture 0.0007|[Mansingh son of
Rameshwar
Singh, Indrajit
Singh son of
Rameshwar
Singh,

169 890 Common Bandhi/Agriculture 0.3762||Government of
Uttar Pradesh,
Gulab Singh son
of Prem Singh,
Jaisingh son of
Prem Singh,
Danveer Singh
son of Jageshwar,
Balbir Singh son
of Jageshwar,
Mannu Singh son
of Shivnath
Singh, Raj Karan
son of Prem
Singh, Lalak
Singh son of
Prem Singh,),

170 891 Private Agriculture 0.3849|[Mansingh son of
Rameshwar
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Singh, Indrajit
Singh son of
Rameshwar
Singh,

171 898

Common

Bandhi/ Nala/ Agriculture

0.0915

Government of
Uttar Pradesh,
Komal wife of
late Chhiddu,

172 93

Private

Agriculture

0.4946

Usha son of
Dinesh Kumar,
Usha wife of late
Dinesh Kumar,
Usha wife of late
Dinesh Kumar,
Chunni wife of
late Awadhesh
Kumar,
Jaynarayan son
of Visheshwar
Dayal, Pawan
Mishra son of
late Awadhesh
Kumar, Ramesh
son of
Visheshwar
Dayal,
Shailendra
Kumar son of
late Awadhesh
Kumar, Harsh
Narayan son of
Dinesh Kumar,
Harsh Narayan
son of Dinesh
Kumar,

173 939

Government

Rasta

0.0023

Uttar Pradesh
Government

174 94

Private

Agriculture

1.0877

Premkishore son
of Shivram,
Ramkishore son
of Shivram,

175 943

Private

Agriculture

0.0888

Meera Bai wife
of Parasram

176 944

Private

Agriculture

0.061

Ramdulari
daughter of
Jagannath

177 945

Private

Agriculture

0.0094

Ashutosh Singh
son of Nar Singh,
Om Singh son of
Dev Singh,
Kamlesh wife of
late Nar Singh,
Kedar Singh son
of Nar Singh,
Gajendra Singh
son of Dev
Singh, Ramdulari
wife of late Dev
Singh, Shyam




172 THEGAZETTEOFINDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

Singh son of Dev
Singh, Hari
Singh son of Dev
Singh,

178 946 Common Agriculture/ Bandhi 0.3859||Government of
Uttar Pradesh,
Haliman Bano
wife of
Islamuddin,
Ramdulari
daughter of
Jagannath,
Ashutosh Singh
son of Nar Singh,
Om Singh son of
Dev Singh,
Kamlesh wife of
late Nar Singh,
Kedar Singh son
of Nar Singh,
Gajendra Singh
son of Dev
Singh, Ramdulari
wife of late Dev
Singh, Shyam
Singh son of Dev
Singh, Hari
Singh son of Dev
Singh

179 947 Private Agriculture 0.1643|[Haleeman Bano
wife of
Islamuddin

180 948 Private Agriculture 0.028||Haleeman Bano
wife of
Islamuddin

181 949 Private Agriculture 0.02|({Haleeman Bano
wife of
Islamuddin

182 95 Government Mukhyamarg 0.0157||Uttar Pradesh
Government

183 950 Common Agriculture/ Bandhi 0.273||Government of
Uttar Pradesh,
Haleeman Bano
wife of
Islamuddin,

184 951 Government Rasta 0.081{|Uttar Pradesh
Government

185 952 Private Agriculture 0.032|[Anil Kumar son
of Kamalakant,
Umakant son of
Sant Vilash,
Pushpendra
Kumar son of
Kamalakant,
Premvati wife of
late Kamalakant,
Ramakant son of
Sant Vilash,
Ravendra son of
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Kamalakant,
Sulabh son of
Kamta Prasad,
Saurabh Kumar
son of Kamta
Prasad, Hemlata
wife of late
Kamta Prasad,

186 953

Private

Agriculture

0.012

Anil Kumar son
of Kamalakant,
Umakant son of
Santvilash,
Pushpendra
Kumar son of
Kamalakant,
Premvati wife of
late Kamalakant,
Ramakant son of
Santvilash,
Ravendra son of
Kamalakant,
Sulabh son of
Kamta Prasad,
Saurabh Kumar
son of Kamta
Prasad, Hemlata
wife of late
Kamta Prasad,

187 954

Government

@Nali/ Naveen Parti

0.036

Uttar Pradesh
Government

188 955

Private

Agriculture

0.1203

Anand Kumar
son of Late
Ramnath,
Kamlesh Kumar
son of Late
Ramnath,
Mithlesh Kumar
son of Late
Ramnath,
Santosh Kumar
son of Late
Ramnath,

189 956

Common

Agriculture/ Bandhi

0.4449

Uttar Pradesh
Government
Anand Kumar,
Kamlesh Kumar,
Mithlesh Kumar,
and Santosh
Kumar Sons of
Ramnath

190 957

Private

Agriculture

0.5282

Krishna Pratap
Singh son of
Bhagirath Singh,
Ram Pratap
Singh son of
Bhagirath Singh,

191 958

Private

Agriculture

0.5352

Kamesh Singh
son of Shambhu
Singh, Deepak




174 THEGAZETTEOFINDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

Singh son of
Shambhu Singh,
Phulan Singh
wife of late
Shambhu Singh,
Ajay Pratap
Singh son of
Shubkaran Singh,
Abhay Pratap
Singh son of
Shubkaran Singh,
Amitabh Kumar
Dixit son of late
Devisharan,
Urmila Singh
wife of
Shubkaran Singh,
Shashi Prabha
son of late
Devisharan,

192 959 Government Chakmarg 0.0059||Uttar Pradesh
Government

193 966 Government Chakmarg 0.0027||Uttar Pradesh
Government

194 967 Private Agriculture 0.3021||[Ramakant son of
Santvilash

195 968 Government Bandhi 0.6133||Uttar Pradesh
Government

196 969 Private Agriculture 0.4041||[Ramakant son of
Santvilash

197 972 Private Agriculture 0.4442||Anil Kumar son
of Kamalakant
Pushpendra
Kumar son of
Kamalakant
Premvati wife
late Kamalakant
Ravendra son of
Kamalakant
Sulabh son
Kamta Prasad
Saurabh Kumar
son of Kamta
Prasad Hemlata
wife late Kamta
Prasad

198 973 Private Agriculture 0.3787|(Ajay Pratap
Singh son of
Shubh Karan
Singh, Abhay
Pratap Singh son
of Shubh Karan
Singh,

199 98 Private Agriculture 0.567||Gyanvati wife of
Mohanbabu,
Sunita wife of
Sohanbabu,
Keshav Prasad
son of Mahavir,




[T &v=3(ii)]

HILT =T TSI AT

175

Basantlal son of
Bodhi, Rajjan
wife of late
Mahavir,
Basantlal son of
Bodhi, Bhura son
of Bodhi,
Shyambabu son
of Bodhi, Pooja
wife of Jaswant;
Lakshmi
daughter of
Jaswant

200 985

Private

Agriculture

0.1558

Ajay Pratap
Singh son of
Shubkaran Singh,
Shubkaran Singh
son of Rajaram
Singh,

201 986

Private

Agriculture

0.0862

Abhay Pratap
Singh son of
Shubkaran Singh,
Urmila wife of
Shubkaran Singh,

202 987

Private

Agriculture

0.0168

Anand Kumar
son of Ramnath,
Anand Kumar
son of Late
Ramnath,
Kamlesh Kumar
son of Ramnath,
Kamlesh Kumar
son of Late
Ramnath,
Mithlesh Kumar
son of Ramnath,
Mithlesh Kumar
son of Late
Ramnath,
Santosh Kumar
son of Ramnath,
Santosh Kumar
son of Late
Ramnath,

203 99

Private

Agriculture

0.5729

Ajay Kumar
Mishra son of
Nandkishore,
Anuj Kumar son
of Nandkishore,
Amit Kumar son
of Lallu Prasad,
Avnish Kumar
Mishra son of
Lallu Prasad,
Guru Prasad son
of Ramswaroop,
Jamuna Devi
wife of
Nandkishore,




176 THEGAZETTEOFINDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

Rani wife of late

Lallu Prasad,
Village: Kalauli Teer Daria
204 1 Government River 0.6245||Uttar Pradesh
Government
205 17 Government Reta 0.0357||Uttar Pradesh
Government
206 18 Government Reta 0.0549||Uttar Pradesh
Government
207 19 Government Reta 0.0669||Uttar Pradesh
Government
208 20 Government Reta 0.0642||Uttar Pradesh
Government
209 21 Government Reta 0.0012||Uttar Pradesh
Government
210 35 Common Agriculture/Non- 3.2934||Uttar Pradesh
Agriculture Government
211 36 Common Agriculture 0.0767||Uttar Pradesh
Government
Ankit son of

Bahadur, Kalpat
wife of Shankar,
Devendra Singh
son of Bahadur,
Nisha son of
Bahadur, Ranjeet
son of Bahadur,
Rajkumar son of
Bahadur,
Lakshmi Devi
daughter of Bhup
Singh, Sevarani
son of Bahadur,
Jagmohan son of
Bhaddi, Drigpal
son of Bhaddi,
Phoolkali wife of
late Bhaddi,
Ramkripal son of
Bhaddi, Umesh
Singh son of
Gorelal, Jamliya
son of Gorelal,
Mala son of
Ramyji, Meera son
of late Sarman,
Rakesh Kumar
son of Gorelal,
Raj Kumar son of]
Sarman, Luvkush
son of Sarman,
Sandeep son of
Gorelal

212 37 Common Agriculture 0.4387|(Uttar Pradesh
Government
Drigvijay Singh
son of
Ramshankar
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Singh, Ajay
Kumar Singh son
of Suraj Singh,
Ashok Kumar
son of Shyam
Singh, Brijbhan
Singh son of
Ramshankar
Singh, Ranvijay
Singh son of
Ramshankar
Singh, Ranvijay
Singh son of late
Ramshankar
Singh, Lal Singh
son of
Ramshankar
Singh,
Shatrughan Singh
son of
Ramshankar
Singh, Shailendra
Singh son of
Suresh Singh,
Saurabh Singh
son of
Ramshankar
Singh, Sajan
daughter of
Ramshankar
Singh

Village: Helapur

Danda

213 119

Private

Agriculture

0.0879

Dhanwanti wife
of Ramgopal Bali
Muhammad son
of Wasir
Muhammad,
Shanti wife of
Babu

214 122

Private

Agriculture

0.0121

Anjali son of late
Raj Kumar,
Anjali daughter
of Rajkumar,
Kiran son of late
Raj Kumar,
Kiran daughter of]
Rajkumar,
Jitendra Kumar
son of late
Ramkhilawan,
Mukesh Kumar
son of late
Ramkhilawan,
Raj Kumari son
of late Raj
Kumar,
Rajkumari wife
of late Rajkumar,
Rekha daughter
of Ramkhilawan,
Shyama Devi
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wife of late
Ramkhilawan,
Surendra Kumar
son of late Raj
Kumar
Omprakash son
of late Madan,
Jagdish son of
Brijmohan,
Rajabai wife of
late Madan,
Rajesh son of
Brijmohan,
Ramprakash son
of Brijmohan,
Shivkumar son of]
Brijmohan

215

124

Government

Kabristan/Banjar

0.1893

Uttar Pradesh
Government

216

125

Government

Non-Agriculture

0.1492

Uttar Pradesh
Government

217

126

Government

Nali

0.0143

Uttar Pradesh
Government

218

127

Government

Sector marg

0.0112

Uttar Pradesh
Government

219

129

Private

Agriculture

0.1731

Jyoti Gupta wife
of Sunil Kumar,

Ramdevi wife of
Devi Prasad

220

130

Private

Agriculture

0.1282

Jagjit son of
Gangadin

221

131

Private

Agriculture

0.1483

Anil son of Om,
Ashok son of
Om, Balwan son
of Om, Baburam
son of Om,
Ramakant son of
Om

222

132

Government

Sector marg

0.0075

Uttar Pradesh
Government

223

133

Government

Nali

0.0052

Uttar Pradesh
Government

224

134/402

Private

Agriculture

0.0468

Jairam Singh son
of Maheshwari
Deen, Jai Singh
son of late
Swami Deen,
Nirmala wife of
Jaikaran, Bhup
Singh son of late
Swami Deen,
Media wife of
late Swami Deen,
Raj Karan son of
Jaikaran

225

173

Private

Agriculture

0.0492

Balendra Singh

son of Late.
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Ramcharan, Bir
Singh son of
Late. Ramcharan,
Randhir Singh
son of Late.
Ramcharan,
Shakuntala wife
of late.
Ramcharan

226 176

Government

Sector marg

0.0143

Uttar Pradesh
Government

227 177

Government

Nali

0.0131

Uttar Pradesh
Government

228 178

Government

Sector marg

0.02

Uttar Pradesh
Government

229 179

Government

Nali

0.0127

Uttar Pradesh
Government

230 180

Private

Agriculture

0.2492

Arina Naeem son
of late
Mohammad
Nacem,
Tarannum Nisha
daughter of late
Mohammad
Naeem, Mohd.
Ajal Naeem son
of late
Mohammad
Naeem

231 181

Private

Agriculture

0.3918

Noorjahan wife
of late Naseer
Mohammad,
Mohammad
Yasin son of
Naseer
Mohammad,
Mohammad
Hasan son of
Naseer
Mohammad

232 182

Private

Agriculture

0.503

Arun son of late
Rajesh Kumar,
Sumit Pal son of
late Rajesh
Kumar, Sushil
Kumar son of
Rambhagat
Mabhesh son of
Ramgopal,
Rakesh Kumar
Pal son of
Ramgopal Rajesh
Kumar son of
Ramgopal
Ramnarayan son
of Salik Surji
wife of
Ramgopal
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233 183 Private Agriculture 0.282||Kamlesh son of
Rajaram, Naresh
Kumar
Ramkumar son
of Kamta Prasad,
Prema Devi wife
of Kamta Prasad,
Rakesh son of
Rajaram,
Ramkishore son
of Shivdayal,
Ramkumar son
of Kamta Prasad,
Satya Prakash
son of Kamta
Prasad

234 184 Private Agriculture 0.0077||Manosar son of
Danku, Lalla son
of Danku

235 185 Private Agriculture 0.4293||Arun son of late
Rajesh Kumar,
Sumit Pal son of
late Rajesh
Kumar, Sushil
Kumar son of

Rambhagat
236 186 Private Agriculture 0.113(|Surjiya wife of
Umeshchandra
237 187 Private Agriculture 0.3805||[Mahendra Kumar

son of Rajaram,
Rajabeta son of
Rajaram

238 188 Private Agriculture 0.2035||Gopal son of
Gajodhar

239 189 Private Agriculture 0.0191|[Phoolchandra son
of Baddu

240 190 Private Agriculture 0.0162||Jaswant alias
Aunty son of Har
Prasad,
Vidyawati wife
of late Har
Prasad, Sugga
son of Har Prasad

241 191 Private Agriculture 0.0114|[Kalidin son of
Chunubad,
Sugharkali
widow of
Chunubad

242 192 Private Agriculture 0.0079||Deepchandra son
of Late Ramraja

243 193 Private Agriculture 0.0026|(Asharam son of
late Babulal,
Puttan alias
Vinod Kumar
son of late
Babulal,
Rajkumar son of
late Babulal,
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Vijay Kumar son
of late Babulal,
Sukritan wife of
late Babulal

244 201

Government

Chakmarg

0.025

Uttar Pradesh
Government

245 202

Government

Nali

0.018

Uttar Pradesh
Government

246 217

Private

Agriculture

0.1095

Nandkishore son
of Gajodhar

247 227

Government

Rasta

0.0578

Uttar Pradesh
Government

248 278

Private

Agriculture

0.17

Archana Verma
daughter of Deep
Singh, Kam
Tania wife of
Shri Ram
Lakhan, Kalpana
daughter of Deep
Singh, Gyan
Singh Gautam
son of Ramadhar
Nisha daughter
of Deep Singh,
Madhu wife of
Devi Charan,
Manisha
daughter of Deep
Singh, Manju
Devi wife of
Munish Kumar,
Yogendra Kumar
son of Ramutar,
Rashmi alias
Satyavati wife of
Mabharaj Din,
Ram Sakhi
daughter of
Sharfulla wife of
Shri Pal,
Vandana Verma
daughter of Deep
Singh, Mrs.
Maan Kumari
wife of Shri
Mahesh, Sandeep
Singh son of
Deep Singh,
Somvati wife of
Ramadhar father
of Kamtu Prasad

249 279

Private

Agriculture

0.1309

Ms. Nisha
daughter of Deep
Singh, Gyan
Singh son of
Ramadhar,
Rajendra Kumar
son of Kamtu,

Lakshmi Devi
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wife of Rakesh,
Sunita Devi wife
of Ramchandra
Amirta

250 284 Government Chakmarg 0.0141|{Uttar Pradesh
Government

251 285 Government Nali 0.0126||Uttar Pradesh
Government

252 289 Private Agriculture 0.0155|[Sukhiya,
daughter of
Shivdulari

253 290 Private Agriculture 0.0401||Balram son of
late Ramgulam,
Ravi Kumar son
of late
Ramgulam,
Rajesh Kumar
son of Sukhlal,
Ramjanaki wife
of late
Ramgulam, Savi
Kumar son of
late Ramgulam

254 291 Private Agriculture 0.3346||Ghasiram son of
Saika
255 292 Private Agriculture 0.0092|[Kusmalata wife

of Ram Manohar,
Rani Pal wife of
Ram Baran

256 293 Private Agriculture 0.0095|[Rambaran son of
Ramcharan alias
Bhagatbaba,
Sheetanshi
Ranjan wife of
Shri Ayush Singh

257 294 Private Agriculture 0.012(|Kusmalata wife
of Ram Manohar,
Rani Pal wife of
Ram Baran

258 295 Private Agriculture 0.012(|Kusmalata wife
of Ram Manohar,
Rani Pal wife of
Ram Baran

259 296 Private Agriculture 0.012||Kusmalata wife
of Ram Manohar,
Rani Pal wife of
Ram Baran

260 297 Private Agriculture 0.0014|(Kalavati wife of
Hariram, Pradeep
Kumar son of
Hariram,
Sandeep Kumar
son of Hariram

261 305 Private Agriculture 0.3872||Indrani widow of
Chunku, Kamta
Prasad son of
Siddhgopal,
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Dinesh Kumar
son of Chunku,
Brahmkumar son
of Chunku,
Rajabai Daya
wife of late
Siddhgopal,
Ramsjeevan son
of Shri
Manbodhan,
Santdulari wife
of Pappu

262 306

Private

Agriculture

0.6927

Ashish Kumar
son of Rampal,
Umakant son of
Rampal, Urmila
alias Chunki wife
of late Rampal,
Kalavati widow
daughter of
Harimohan, Miss
Reema daughter
of Brijlal, Geeta
Devi wife of
Brijlal, Badri
Prasad son of
Bhagwan Deen,
Moolchand son
of Harimohan,
Sevaram son of
Rampal

263 310

Government

Nahar

0.1146

Uttar Pradesh
Government

264 359

Private

Agriculture

2.9913

Rajesh alias
Rajesh Kumar
alias Rajkumar
son of late
Chhedilal

265 360

Private

Agriculture

0.6237

Kripashankar son
of
Shambhudayal,
Premanrayan
alias Puran son of]
Shambhudayal,
Ramshankar son
of
Shambhudayal,
Shyama wife of
Late.
Shambhudayal

266 362

Private

Agriculture

0.007

Ramsevak son of
Deviya

267 363

Government

Chakmarg

0.1017

Uttar Pradesh
Government

268 364

Government

Nahar

0.5925

Uttar Pradesh
Government

269 365

Government

Chakmarg

0.1092

Uttar Pradesh
Government
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270 366 Government Nali 0.0824||Uttar Pradesh
Government

271 367 Private Agriculture 0.8433|[Kamlesh Kumari
wife of Ranjit
Singh, Kamlesh

wife of Ranjit
Singh, Basantlal
son of late Gaidi
Bipati Prasad son
of Umaruna,
Munni Devi
daughter of
Kanhaiyalal
Ranvijay son of
Vipati Prasad,
Lekh Ram son of
Chhiduwan, Siya
Ram son of
Chhiduwan,
Sudha Devi wife
of Ranvijay
Singh

272 368 Private Agriculture 0.5923||Girja Verma wife
of Rajbahadur
Verma, Jamni
wife of
Omprakash,
Parvati wife of
Motilal, Vidya
Devi Wife of
Basantlal ,
Santosh Kumar
son of
Satyanarayan,
Sumitra daughter
of Vishali,
Sonam Verma
wife of
Rajabhaiya
Verma.

273 369 Private Agriculture 1.1134|[{Jaiprakash son of
Ramsjeevan,
Bijaypal son of
Ramcharan,
Vineeta wife of
Jaswant Kumar,
Shobharani wife
of Mahendra
Kumar.

274 370 Government Nali 0.0201||Uttar Pradesh
Government

275 371 Government Chakmarg 0.0248|(Uttar Pradesh
Government

276 372 Private Agriculture 1.3485|[Ramsajivan son
of Kaluva

277 373 Private Agriculture 0.4301(|Deshraj son of
Mabhabir
Ramavatar son of
Mabhabir
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Rambabu son of
Mahabir

278 374

Private

Agriculture

0.3033

Ramkumari alias
Rajkumari wife
of Ramprasad
Sahu

279 375

Private

Agriculture

0.1153

Surjiya wife of
Umeshchandra

280 376

Private

Agriculture

0.1865

Narendra Kumar
son of
Ramprasad,
Rajendra Kumar
son of
Ramprasad,
Ramchela son of
Chunuwan,
Ramsumer son of]
Chunuwan,
Satyendra Kumar
son of
Ramprasad

281 377

Private

Agriculture

0.235

Meera wife of
Mohanlal

282 378

Private

Agriculture

0.15

Balveer son of
Dulla, Raghuveer
son of Dulla,
Ranyjit Pal son of
Dulla, Randhir
son of Dulla,
Ramkali wife of
late Dulla,
Sabhajit son of
Dulla

283 379

Private

Agriculture

0.1971

Indrapal son of
Ramkhilavan,
Udaybhan son of
Ramkhilavan,
Gohli wife of late
Ramkhilavan,
Digbijay son of
Sukhlal, Brijrani
wife of late
Ramsharan,
Mukesh son of
Ramsharan,
Shivbadan son of
Ramsharan,
Shivsharan son
of Ramsharan,
Shivsingh son of
Ramsharan,
Shubhkaran son
of Ramsharan

284 381

Private

Agriculture

0.0004

Balveer son of
Dulla, Raghuveer
son of Dulla,
Ranjit Pal son of
Dulla, Randhir
son of Dulla,
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Ramkali wife of
late Dulla,
Sabhajit son of
Dulla

285 382 Private Agriculture 0.0863|[Shivnath son of
Bachcha

286 383 Government Chakmarg 0.0223||Uttar Pradesh
Government

287 384 Government Nali 0.0148||Uttar Pradesh
Government

288 385 Private Agriculture 0.3283||Meera wife of
Mohanlal

289 387 Private Agriculture 0.5561|(Kuldeep Singh
son of Ramsevak
Singh, Vijay
Singh son of Shri
Ramsevak Singh

290 388 Government Chakmarg 0.0173||Uttar Pradesh
Government

291 389 Private Agriculture 0.2024|(Kaushalya Devi
wife of
Ramprakash
Shivkaran Singh
son of Narayan
Singh, Shivkaran
Singh son of Shri
Narayan Singh

292 391 Private Agriculture 0.3065||Arvind Kumar
son of Kalidin
alias Kaliya,
Devi Prasad son
of Kalidin

293 392 Private Agriculture 0.2222||[Mahesh son of
Ramgopal,
Rakesh Kumar
Pal son of
Ramgopal,
Rajesh Kumar
Pal son of
Ramgopal,
Ramnarayan son
of Jaalim, Surji
wife of
Ramgopal

294 393 Private Agriculture 0.4008|(Udaybhan son of
Rameshwar,
Kalavati wife of
late Ramsevak,
Kailashiya wife
of late
Ramkishore,
Tulsi Devi wife
of late
Rameshwar,
Narendra Kumar
son of Ramsevak
Rampal son of
Rameshwar,
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Ramswaroop son
of Lallu, Vinod
Kumar son of
Ramkishore,
Sarju son of
Ramkishore,
Surendra Kumar
son of Ramsevak

295 394

Private

Agriculture

0.1979

Arvind Kumar
son of Kaliyan,
Devi Prasad son
of Kaliyan

296 395

Private

Agriculture

0.3043

Rambaran son of
Ramcharan,
Sheetanshi
Ranjan wife of
Shri Ayush Singh

297 396

Private

Agriculture

0.0599

Manosar son of
Danku, Lalla son
of Danku

298 397

Government

Nali

0.0094

Uttar Pradesh
Government

299 399

Private

Agriculture

0.8046

Gangacharan son
of Chunubad,
Chandra Shekhar
son of
Siddhgopal, Dilip
Kumar Rajesh
Singh son of
Rajesh Kumar,
Deepak son of
Rajesh Kumar,
Bodhvati Devi
daughter of late
Siddhgopal,
Ramashankar son
of Chunubad,
Ramchandra son
of Umeda,
Rambabu son of
Siddhgopal,
Ramshree wife of]
Harishchandra,
Ramsakhi wife of]
Ramdas, Rekha
wife of
Harishchandra,
Shyambabu son
of Siddhgopal,
Sunita wife of
Chhotelal

300 73

Private

Agriculture

0.0478

Debidayal son of
Udhav

301 74

Private

Agriculture

0.1999

Omprakash son
of
Raghubardayal,
Nandkishore son
of Raghubardayal
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302 75 Private Agriculture 0.2954{|Shiva son of
Udhav

303 76 Government Chakmarg 0.0145]|(Uttar Pradesh
Government

304 77 Government Nali 0.0102||Uttar Pradesh
Government

305 78 Private Agriculture 0.2153||Laxminarayan
son of Pratap
Singh

306 79 Private Agriculture 0.06||Pappu Nishad
son of Prem,

Ramakant son of
Prem, Rajrani
alias Jayarani
wife of Prem,
Shilu son of
Prem

307 80 Private Agriculture 0.0663||Geeta daughter
of Rakesh
Kumar, Pappu
Nishad son of
Prem, Yash son
of Rakesh
Kumar,
Ramakant son of
Prem, Rajkumar
son of Rajaram,
Rajrani alias
Jayarani wife of
Prem, Rohan
Nishad son of
Rakesh Kumar,
Rohit Kumar son
of Rakesh
Kumar, Shilu son
of Prem

308 81 Private Agriculture 0.0681||Geeta son of
Rakesh Kumar,
Yash son of
Rakesh Kumar,
Rajkumar son of
Rajaram, Rohan
Nishad son of
Rakesh Kumar,
Rohit Kumar son
of Rakesh Kumar

309 82 Private Agriculture 0.0738|(Geeta son of
Rakesh Kumar,
Yash son of
Rakesh Kumar,
Rajkumar son of
Rajaram, Rohan
Nishad son of
Rakesh Kumar,
Rohit Kumar son
of Rakesh Kumar

310 83 Private Agriculture 0.1254|(Kamta son of
Jeweller, Manoj
Kumar son of
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Ramkishun,
Rajendra Kumar
Nishad son of
Chhotelal
Nishad,
Ramdulari wife
of late Jahari,
Ramsahan son of
Jithuwa, Lavkush
son of Ramgopal

311 84

Private

Agriculture

0.427

Kamta son of
Jeweller,
Rajendra Kumar
Nishad son of
Chhotelal
Nishad,
Ramdulari wife
of late Jeweller,
Ramsahan son of
Jithuwa, Lavkush
son of Ramgopal

312 85

Private

Agriculture

0.0078

Jitu son of
Hukum Singh,
Premnarayan son
of Ramkishun,
Bharat Nishad
son of Hukum
Singh, Mulia
wife of Hukum
Singh, Mohanlal
son of
Ramkishun, Shri
Dilip Singh
Sachan son of
late Ramgopal

Village: Kalauli Teer Danda

313 16

Private

Agriculture

0.2997

Shailendra Singh
son of Suresh
Singh

314 17

Government

Nali

0.0234

Uttar Pradesh
Government

315 18

Government

Mukhyamarg

0.021

Uttar Pradesh
Government

316 197

Government

Agriculture

0.0612

Uttar Pradesh
Government

317 21

Private

Agriculture

0.0003

Ramakant son of
Janardan

318 22

Private

Agriculture

0.0943

Kamal son of
Rakesh,
Chhotelal son of
Shivprasad,
Tejprakash son
of Prahlad,
Brijesh son of
Rakesh, Bhura
son of
Shivprasad ,
Mulia wife of
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late Prahlad,
Radhiya wife of
late Rakesh,
Ramsharan son
of Ramsajivan,
Ramsevak son of
Shivprasad,
Shivsharan son
of Ramsajivan,
Sughrakali wife
of late
Ramsajivan

319 24 Government Agriculture 0.008||Uttar Pradesh
Government

320 25 Private Agriculture 0.1653||Ms. Guddo
daughter of
Mishrilal,
Krishna Kumar
son of late
Deviprasad,
Gyan Devi wife
of late
Deviprasad,
Dayaram son of
Mewalal,
Narendra Kumar
alias Narendra
son of late
Deviprasad,
Ratiram son of
Mithuva Madaiya
Ramkumari wife
of late Mishrilal,
Ramprakash son
of Shivram
Helapur Virendra
Kumar son of
Late Deviprasad,
Shriram son of
Mithuva Madaiya
Santram son of
Mewalal.

321 26 Private Agriculture 0.033(|Bhikhuwa son of
Kariya

322 27 Private Agriculture 0.1136|(Kaushlendra Pal
son of Mahendra
Kumar, Subhash
Chandra son of
Mahendra Kumar

323 28 Government Agriculture 0.0207||Uttar Pradesh
Government

324 29 Government Nali 0.0164||Uttar Pradesh
Government

325 31 Private Agriculture 0.0194{|Rishi Kumar son
of Siyaram,

Kusma Devi wife
of late Siyaram,
Dayashankar son
of Rameshwar
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326 32

Private

Agriculture

0.0024

Anju daughter of
late Siyaram,
Rishi Kumar son
of late Siyaram,
Julie daughter of
late Siyaram
Dayashankar son
of Rameshwar,
Rafikan wife of
Rafig, Seema
Khatoon wife of
Mohammad
Hanif

327 33

Private

Agriculture

0.2296

Mahendra Kumar
son of Rajaram,
Rajabeta son of
Rajaram

328 34

Private

Agriculture

0.2433

Arun son of late
Rajesh Kumar,
Sumit Pal son of
late Rajesh
Kumar, Sushil
Kumar son of
Rambhagat

329 35

Private

Agriculture

0.1341

Dhanmanti son
of Ramgopal,
Sanjay son of
Ramashankar

330 36

Private

Agriculture

0.0852

Geeta daughter
of Rakesh
Kumar, Yash son
of Rakesh
Kumar,
Rajkumar son of
late Rajaram,
Ramkesh son of
Motilal,
Ramgopal son of
Motilal, Rohan
Nishad son of
Rakesh Kumar
Rohit Kumar son
of Rakesh Kumar

331 37

Private

Agriculture

0.0045

Baburam son of
Raghunath,
Munna son of
Raghunath,
Lachhi wife of
late Raghunath,
Leelaram son of
Raghunath

Village: Bhakaul

332 10

Government

Chakmarg

0.016

Uttar Pradesh
Government

333 110

Private

Agriculture

0.0018

Jaiprakash Singh
son of Munni
Singh,
Shivprakash
Singh son of
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Munni Singh,
Hariom Singh
son of Munni
Singh

334

138

Government

Mukhyamarg

0.0118

Uttar Pradesh
Government

335

139

Private

Agriculture

0.1987

Ajay Prajapati
son of Jairam,
Arvind Kumar
Prajapati son of
Jairam, Ashok
Babu son of late
Vishwanath,
Rani daughter of
Jairam, Shyama
son of late
Vishwanath,
Shriram son of
Vishwanath,
Hariram son of
Binda

336

140

Private

Agriculture

0.0925

Panna son of
Bantu

337

141

Private

Agriculture

0.1837

Anurag Singh
son of Prag
Singh, Asha Devi
wife of late Prag
Singh, Bhanu
Pratap Singh son
of Prag Singh,
Shyam Singh son
of Lalu Singh

338

186

Government

Rasta

0.045

Uttar Pradesh
Government

339

20

Private

Agriculture

0.0476

Moolchand son
of Sadhuva,
Maiyadin son of
Sadhuva

340

204

Private

Agriculture

1.7517

Arun Kumar son
of Babu Singh,
Kamta Prasad
son of
Shivnandan,
Mangal Singh
Pal son of Babu
Singh Pal, Arun
Kumar son of
Babu Singh,
Mangal Singh
Pal son of Babu
Singh Pal,
Rajkishore son of
Ramkumar

341

21

Private

Agriculture

0.0058

Bijay Bahadur
Patron Sohan,
Raj Bahadur
Patron Sohan
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342 23

Private

Agriculture

0.7668

Jayadevi
daughter of
Ramadhin wife
of Ramaiya
Prasad

343 24

Government

Non-Agriculture

0.0111

Uttar Pradesh
Government

344 25

Government

Nali

0.04

Uttar Pradesh
Government

345 259

Private

Agriculture

1.2192

Kalka Prasad son
of Siddha, Kalka
Prasad son of
Siddha

346 26

Government

Mukhyamarg

0.0618

Uttar Pradesh
Government

347 263

Government

Chakmarg

0.046

Uttar Pradesh
Government

348 264

Private

Agriculture

0.0044

Bijaylaxmi wife
of Raghunandan
Singh

349 265

Government

Chakmarg

0.0173

Uttar Pradesh
Government

350 269

Private

Agriculture

0.5371

Ankit Kumar son
of Hariom,
Kalicharan son of]
Bhikharia,
Kuldeep Kumar
son of Hariom,
Nainshi daughter
of Hariom,
Premkali
daughter of
Hariom, Bharat
son of Bhikharia

351 275

Private

Agriculture

0.9418

Bhuri wife of
Parshuram,
Chetram son of
Ramgopal,
Sugharlal son of
Ramkishore

352 286

Private

Agriculture

0.0414

Chetram son of
Ramgopal

353 288

Private

0.073

Sugharlal son of
Ramkishore

354 289

Government

Talab

0.0475

Uttar Pradesh
Government

355 290

Private

Agriculture

0.4201

Ankit Kumar son
of Hariom,
Kuldeep Kumar
son of Hariom,
Nainshi daughter
of Hariom,
Premkali son of
Hariom,
Siyadulari wife
of late Bardani
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356

291

Government

Nali

0.0147||Uttar Pradesh
Government

357

292

Government

Chakmarg

0.0161||Uttar Pradesh
Government

358

300

Private

Agriculture

0.4308||Ramkaran son of
Hanuman

359

301

Government

Banjar

0.0533||Uttar Pradesh
Government

360

31

Private

Agriculture

0.1205|(Krishna Singh
son of Munni
Singh, Jaiprakash
Singh Sengar son
of Munni Singh,
Jaisingh son of
Bihari Singh,
Shivprakash
Singh son of
Munni Singh,
Hariom Singh
son of Munni
Singh

361

32

Private

Agriculture

0.0675(|Gyanswaroop
son of Sanwaliya,
Sanwalia, the son
of Siya

362

33

Private

Agriculture

0.4763||Anuradha Singh
daughter of Jai
Prakash Singh
Sengar, Priyanka
Singh daughter
of Shiv Prakash
Singh Sengar,
Sudha Singh
daughter of Hari
Om Singh
Sengar,
Parshuram son of
Bablu, Shriram
son of Bablu

363

360

Private

Agriculture

0.0678||[Manoj Kumar
son of Munna,
Rituraj son of
Vinod Kumar

364

361

Private

Agriculture

0.6455|[{Jagroop Singh
son of Darshan
Singh, Bijay
Singh son of
Darshan Singh

365

362

Government

Bihad

0.0614||Uttar Pradesh
Government

366

363

Government

Banjar/ Nala

0.089||Uttar Pradesh
Government

367

364

Private

Agriculture

0.1451||Kaushal Kumar
son of Vijay
Singh, Subratan
son of Jumman
Khan, Hasan
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Khan son of
Jumman Khan,
Hussain Khan
son of Jumman
Khan

368 365

Private

Agriculture

0.0015

Jagroop Singh
son of Darshan
Singh, Bijay
Singh son of
Darshan Singh,
Chunubad son of
Rajuwa, Chhote
son of Rajuwa,
Ram Asare son
of Rajuwa,
Ramratan son of
Rajuwa

369 38

Government

Chakmarg

0.0218

Uttar Pradesh
Government

370 39

Government

Banjar

0.0205

Uttar Pradesh
Government

371 40

Private

Agriculture

0.012

Panna son of
Bantu

372 41

Private

Agriculture

0.0339

Ansuiya son of
Ram Kishore,
Kamlesh son of
Banshi, Kallu son
of Muluva,
Chunbaddi son of]
Manni, Chhiddu
son of Manni,
Jagdev son of
Muluva, Jang
Bahadur son of
Banshi, Jai
Kishor son of
Banshi, Pinky
son of Ram
Kishore, Pyarelal
son of Ramgopal,
Mabhesh son of
Muluva, Mohan
son of Ram
Kishore, Yashu
son of Ram
Kishore, Ram
Bahadur son of
Banshi, Ram
Babu son of
Motilal, Shyam
Babu son of
Motilal, Santosh
Kumar son of
Motilal, Sukhdev
son of Muluva,
Suresh son of
Gopal, Suresh
son of Ramgopal
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373

430

Private

Agriculture

0.4717

Chunubad son of
Rajuwa, Chhote
son of Rajuwa,
Ram Asare son
of Rajuwa,
Ramratan son of
Rajuwa

374

442

Private

Agriculture

0.0211

Idris Khan son of
Bhura, Chunni
son of Bhura, Jan
Mohammad son
of Bhura, Noor
Mohammad son
of Bhura, Pappu
son of Bhura,
Basarat son of
Bhura, Lallu son
of Bhura

375

443

Government

Chakmarg

0.0315

Uttar Pradesh
Government

376

444

Government

Mukhyamarg

0.0139

Uttar Pradesh
Government

377

445

Private

Agriculture

0.5287

Geeta wife of
Shri Panchamlal

378

449

Private

Agriculture

0.0551

Chunubad son of
Rajuwa, Chhote
son of Rajuwa,
Ram Asare son
of Rajuwa,
Ramratan son of
Rajuwa

379

450

Private

Agriculture

0.3255

Chunubad son of
Rajuwa, Chhote
son of Rajuwa,
Ram Asare son
of Rajuwa,
Ramratan son of
Rajuwa

380

451

Government

Nala

0.0435

Uttar Pradesh
Government

381

477

Private

Agriculture

0.5012

Dilip Kumar son
of Munnalal,
Manoj Kumar
son Munnalal,
Ali Muhammad
son Imambaksh,
Ali Hasan son
Imambaksh,
Ahmad Ali son
of Imambaksh,
Gul Muhammad
son Imambaksh,
Nabi Baksh son
Imambaksh,
Munni Devi wife
of Late
Imambaksh,
Rajan son of
Imambaksh,
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Hussain son
Imambaksh.

382 478

Government

Chakmarg

0.0172

Uttar Pradesh
Government

383 479

Private

Agriculture

0.2704

Shiv Prasad son
of Ramnath

384 480

Private

Agriculture

0.0033

Anil Kumar son
of Drigpal alias
Rajwa, Arvind
Kumar son of
Drigpal alias
Rajwa, Kamalu
son of Gajraj,
Devarti wife of
late Drigpal alias
Rajwa, Narendra
Kumar son of
Drigpal alias
Rajwa, Rajesh
son of Gajraj,
Virendra Kumar
son of Drigpal
alias Rajwa, Shiv
Prasad son of
Ramnath, Ankur
Singh Yadav son
of Rajesh Kumar,
Himanshu Kumar
son of Rajesh
Kumar, Ranjita
Devi wife of
Rajesh Kumar.

385 483

Private

Agriculture

0.7325

Awadhesh son of
Raghunandan
Singh, Anil
Kumar son of
Drigpal alias
Rajwa, Arvind
Kumar son of
Drigpal alias
Rajwa, Kamlu
son of Gajraj,
Devrati wife of
late Drigpal alias
Rajwa, Narendra
Kumar son of
Drigpal alias
Rajwa, Rajesh
son of Gajraj,
Virendra Kumar
son of Drigpal
alias Rajwa,
Shivprasad son
of Ramnath,
Amar Singh son
of Raghupati
Singh, Neeraj
Singh son of
Rajendra Singh,
Pankaj Singh son
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of Rajendra
Singh, Prithvipal
son of Raghupati
Singh, Rajni
Devi son of
Rajendra Singh,
Rajabai widow of]
Raghupati Singh,
Surendra Singh
son of Raghuveer
Singh, Avnish
Kumar Singh son
of Randhir Singh,
Malti Devi
widow of
Randhir Singh,
Sanjay Singh son
of Randhir Singh,
Harsh Chauhan
son of Randhir
Singh, Ankur
Singh Yadav son
of Rajesh Kumar,
Himanshu Kumar
son of Rajesh
Kumar, Ranjita
Devi wife of
Rajesh Kumar.

386

499

Government

Chakmarg

0.001

Uttar Pradesh
Government

387

500

Government

Nali

0.0038

Uttar Pradesh
Government

388

501

Private

Agriculture

0.3393

Amar Singh son
of Raghupati
Singh, Neeraj
Singh son of
Rajendra Singh,
Pankaj Singh son
of Rajendra
Singh, Prithvipal
son of Raghupati
Singh, Rajni
Devi daughter of
Rajendra Singh,
Rajabai widow of]
Raghupati Singh

389

503

Private

Agriculture

0.7723

Nathuram son of
Kalidin,
Ramkaran son of
Hanuman

390

505

Private

Agriculture

0.077

Amar Singh son
of Raghupati
Singh, Neeraj
Singh son of
Rajendra Singh,
Pankaj Singh son
of Rajendra
Singh, Prithvipal
son of Raghupati
Singh, Rajni
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Devi daughter of
Rajendra Singh,

Rajabai widow of]
Raghupati Singh

391 508

Private

Agriculture

1.5298

Khairati son of
Subrati,
Mahendra Kumar
son of Jageshwar
Prasad, Arvind
son of Lallu,
Kamlesh son of
Lallu, Keshkali
son of late Lallu,
Jaganarayan son
of Lallu, Bhura
son of Bhikharia,
Ram Lakhan son
of Bhikharia,
Shyam Babu son
of Nokhelal,
Sukhdei wife of
late Nokhelal,
Sushila wife of
Chhotelal

392 509

Government

Chakmarg

0.0008

Uttar Pradesh
Government

393 658

Government

Rasta

0.0251

Uttar Pradesh
Government

394 660

Private

Agriculture

0.2066

Sohanlal Singh
son of Shiv Singh

395 661

Private

Agriculture

1.2614

Jaiprakash son of
Sharda, Matadin
son of Badri,
Ramprakash son
of Sharda,
Rambahadur son
of Sharda,
Shivprakash son
of Sharda

396 662

Private

Agriculture

0.0321

Jaiprakash son of
Sharda, Matadin
son of Badri,
Ramprakash son
of Sharda,
Rambahadur son
of Sharda,
Shivprakash son
of Sharda,
Sohanlal Singh
son of Shivsingh

397 664

Private

Agriculture

0.099

Jaiprakash son of
Sharda, Matadin
son of Badri,
Ramprakash son
of Sharda,
Rambahadur son
of Sharda,
Shivprakash son
of Sharda,
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Sohanlal Singh
son of Shivsingh

398

665

Private

Agriculture

0.259

Jaiprakash son of
Sharda, Matadin
son of Badri,
Ramprakash son
of Sharda,
Rambahadur son
of Sharda,
Shivprakash son
of Sharda,
Sohanlal Singh
son of Shivsingh

399

666

Government

Rasta

0.1418

Uttar Pradesh
Government

400

Private

Agriculture

1.0098

Sadapyari son of
Kamta, Jaikaran
Sachan son of
Rampal, Vidya
Devi son of
Rampal,
Virendra Kumar
son of Chhutku,
Shivshankar son
of Chhutku

401

84

Private

Agriculture

0.6953

Binda son of
Rameshwar,
Ramkali wife of
late Rameshwar

402

&5

Private

Agriculture

0.0002

Puniyan son of
Jagannath,
Pyarelal son of
Gopal, Suresh
son of Ramgopal

403

86

Private

Agriculture

0.5656

Rambabu son of
Motilal,
Shyambabu son
of Motilal,
Santosh Kumar
son of Motilal

404

87

Private

Agriculture

0.4707

Ansuiya son of
Ram Kishore,
Kamlesh son of
Banshi, Jang
Bahadur son of
Banshi, Jai
Kishore son of
Banshi, Pinky
son of Ram
Kishore, Mohan
son of Ram
Kishore, Yash
son of Ram
Kishore, Ram
Bahadur son of
Banshi

405

88

Private

Agriculture

0.3404

Kabita daughter
of Kallu,
Rambilas son of
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Kallu, Lilavati
wife of Kallu

406 9

Government

Nali

0.0153

Uttar Pradesh
Government

407 90

Government

Mukhyamarg

0.0077

Uttar Pradesh
Government

Village: Bilhadi

408 137

Private

Agriculture

0.0283

Kshitij Sharma
son of
Jagdishnarayan
Sharma,
Chunuabadi wife
of Ramcharan,
Himanshu
Sharma son of
Jagdishnarayan
Sharma,

409 138

Private

Agriculture

1.2386

Avadhanresh
Singh son of
Ramvishal Singh,
Gyan Singh son
of Ramvishal
Singh, Nar Singh
son of Ramvishal
Singh, Rajjan
Prasad son of
Sadhu,
Ramnaresh Singh
son of Ramvishal
Singh, Leelavathi
wife of late
Ramvishal Singh,
Vishram Singh
son of Ramvishal
Singh,

410 33

Private

Agriculture

1.4685

Omkar Singh son
of Shivraj Singh,
Prince Gupta son
of Ramgopal
Gupta, Mahesh
Gupta son of
Ramgopal Gupta,
Ramdulari wife
of Harprasad,
Ramrati wife of
Ramavatar, Shiv
Gupta son of
Ramgopal Gupta,
Sunil Kumar son
of Ramgopal
Sahu, Rajesh son
of
Harishchandra,
Rambaran Singh
son of Shivraj
Singh, Karuiya
wife of late
Jagannath,
Jayanarayan son
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of Rambharose,
Premnarayan son
of Rambharose,
Rameshchandra
son of Jagannath,
Rameshchandra
Sahu son of
Jagannath,
Ramgopal son of
Ghamandilal,
Ramdulari wife
of Harprasad,

411 34 Government Bandh 0.0942||Uttar Pradesh
Government

412 35 Private Agriculture 0.6131|[Dinesh Singh son
of Raghuvar
Singh, Rakesh
Singh son of
Raghuvar Singh,
Vinod Singh son
of Raghuvar
Singh,

413 36 Government Chakmarg 0.0167||Uttar Pradesh
Government

414 39 Private Agriculture 0.2083||Vinod Kumar
Singh son of
Raghuvar Singh

415 43 Government Bandh 0.0518||Uttar Pradesh
Government

416 56 Government Rasta 0.0799||Uttar Pradesh
Government

417 57 Private Agriculture 0.3193||Vichitraveer
Singh son of
Virendra Kumar

418 58 Private Agriculture 0.27|[{Arvind Singh son
of Ashok Kumar
Singh, Ashok
Kumar Singh son
of Sigdar Singh,
Geeta widow of
Balbir Singh,
Manisha Gupta
wife of Manoj
Kumar Gupta,
Vichitraveer
Singh son of
Virendra Kumar
Singh

419 63 Government Bandh 0.033||Uttar Pradesh
Government

420 65 Private Agriculture 0.5704|(Udit Narayan
Sharma
Swatantrata
Sangram Prasad
Samiti, Kshitij
Sharma son of
Jagdishnarayan
Sharma,
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Chunubadi wife
of Ramcharan,
Himanshu
Sharma son of
Jagdishnarayan
Sharma

421 66

Private

Agriculture

0.654

Vichitraveer
Singh son of
Virendra Kumar
Singh, Ashish
Gupta son of
Dinesh Kumar,
Prashant Kumar
son of Raman
Kumar, Sarita
Devi wife of late
Pradeep Kumar,
Rajkishore son of
Genda Prasad,
Dinesh Kumar
son of Chhotelal,
Anju Gupta wife
of Shailendra
Kumar Gupta,
Shanti Devi
Memorial Inter
College Bilhari,
Arvind Singh son
of Ashok Kumar
Singh, Ashok
Kumar Singh son
of Sigdar Singh

422 67

Government

Rasta

0.1201

Uttar Pradesh
Government

Village: Surajpur Danda

423 171

Private

Agriculture

0.8035

Injaz Khan son of]
Subrati,
Chhiddan son of
Subrati,
Babubaksh son
of Nazir Buksh,
Bhura Khan son
of Nazir Buksh,
Mumtaz son of
Subrati,
Mohammad
Irshad son of
Abdul Rashid,
Ramzano wife of
Babubaksh, Smt.
Asma wife of
Rashid
Muhammad
daughter of
Lallu, Smt.
Ramzano
daughter of
Babubaksh, Smt.
Ruksana wife of
Rafiq




204

THEGAZETTEOFINDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Muhammad
daughter of
Rasool

Muhammad

424

172

Private

Agriculture

0.3872

Angika wife of
Shri Ajay, Ajay
Kumar son of
Devicharan,
Arvind Kumar
son of
Devicharan,
Awadhesh
Kumar son of
Shri Mathura
Prasad, Anand
Kumar son of
Vinod Kumar,
Kunwarchandra
son of Mitthulal,
Ketaki wife of
Shri
Ramkhilavan,
Tara Devi Mishra
wife of Shri
Omprakash
Mishra,
Dharmendra son
of Devicharan,
Dhirendra
Bahadur son of
late Jagbhan
Singh, Brijlal son
of Kalicharan,
Brijesh Kumar
Tiwari son of
Ramprasad
Tiwari, Manju
wife of Shri
Ramchandra,
Rachna Devi
wife of Atish
Kumar,
Ramakanti wife
of Dilip Kumar,
Ramshree wife of]
Munshi,
Laxminarayan
son of Mitthulal,
Vineeta Devi
wife of Shri
Rinku, Vinod
Kumar son of
Prabhudayal,
Shanno wife of
Ramkripal, Shri
Omprakash son
of Shri
Nathuram, Smt.
Kamala Devi
wife of Shri
Jagram, Smt.
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Kahkasha wife of]
Salman
Mohammad,
Smt. Divya Devi
wife of Shri
Ghanshyam
Dwivedi, Smt.
Poonam wife of
Anand Kumar,
Smt. Rajkumari
wife of Ram
Lakhan, Sarla
Devi wife of Shri
Sudhir Kumar
Dwivedi, Savita
wife of Shri
Rajendra

425 173

Private

Agriculture

0.3776

Ajay son of
Moolchand,
Asharam son of
Mahanand,
Gajraj son of
Mahanand,
Brijlal son of
Laxman, Brijlal
son of Laxman,
Mannilal son of
Mahanand,
Malkhan son of
Mahanand,
Moolchand son
of Laxman,
Ramlal son of
Ramaiya,
Ravendra son of
Munshilal,
Sachin Singh son
of Kaptan Singh

426 174

Private

Agriculture

0.8581

Muhammad
Nawab son of
Babu Baksh

427 175

Government

Sector Marg

0.0357

Uttar Pradesh
Government

428 176

Private

Agriculture

0.133

Krishnachandra
son of
Phoolchandra
Prajapati

429 179

Private

Agriculture

0.1357

Kapidhwaj Singh
son of Sirdhwaj
Singh,
Ramprakash son
of Bhurelal alias
Bhura

430 180

Private

Agriculture

0.1408

Amrish Kumar
son of Arvind
Kumar,
Kusumlata wife
of Surendra
Kumar, Kusum
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Devi daughter of
Arvind Kumar,
Ghanshyam son
of Surendra
Kumar, Neelam
Dwivedi wife of
Brijendra,
Mahendra Kumar
son of
Maheshwari
Deen, Rajendra
Kumar son of
Maheshwari
Deen, Rawendra
Kumar son of
Maheshwari
Deen, Virendra
Kumar son of
Maheshwari
Deen

431

181

Government

Sadak

0.251

Uttar Pradesh
Government

432

182

Common

Agriculture/Sadak

0.0523

Uttar Pradesh
Government,
Amravati
daughter of
Ramadhar wife
of Ramkaran
Khangar,
Keshkali son of
late Ramsajivan,
Rambabu son of
Ramsajivan,
Ramanandi son
of Ramgopal,
Shatrughan Singh
son of
Ramsajivan, Shri
Kishan son of
Ramgopal

433

183

Common

Agriculture/Sadak

0.0949

Keshkali son of
late Ramsajivan,
Chunuwad son of|
Chhotelal,
Chunni wife of
Moolchand,
Jagrani son of
late Ramadhar,
Dragpal son of
Chhotelal,
Munna wife of
Sukhram, Munni
wife of
Rajbahadur,
Rattu son of
Chhotelal,
Rambabu son of
Ramsajivan,
Ramanandi son
of Ramgopal,
Ramasare son of
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Chhotelal,
Shatrughan Singh
son of
Ramsajivan, Shri
Kishan son of
Ramgopal

434 184

Government

Naveen Parti/Sadak

0.182

Uttar Pradesh
Government

435 185

Common

Agriculture/Sadak

0.102

Uttar Pradesh
Government,
Keshkali son of
late Ramsajivan,
Chunuwad son of|
Chhotelal,
Chunni wife of
Moolchand,
Jagrani son of
late Ramadhar,
Dragpal son of
Chhotelal,
Munna wife of
Sukhram, Munni
wife of
Rajbahadur,
Rattu son of
Chhotelal,
Rambabu son of
Ramsajivan,
Ramanandi son
of Ramgopal,
Ramasare son of
Chhotelal,
Shatrughan Singh
son of
Ramsajivan, Shri
Kishan son of
Ramgopal

436 186

Common

Agriculture/Sadak

0.093

Amravati
daughter of
Ramadhar wife
of Ramkaran
Khangar,
Keshkali son of
late Ramsajivan,
Rambabu son of
Ramsajivan,
Ramanandi son
of Ramgopal,
Shatrughan Singh
son of
Ramsajivan, Shri
Kishan son of
Ramgopal

437 187

Government

Sadak

0.255

Government Of
India

Village: Kuchhechha Danda

438 187

Private

Agriculture

0.0015

Sundar Singh son
of Vishambar
Singh
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439 188 Private Agriculture 0.0073[|Akhilesh wife of
late Vinod,
Abhay Singh son
of Abhinath
Singh Kushwaha,
Ami son of late
Vinod, Ansh son
of late Vinod,
Khushi daughter
of Vinod,
Chandrashree
wife of Vijay
Bahadur, Manish
Jain son of
Keshav Dev Jain,
M/s Maa
Jagdamba
Granite Partner,
Yogendra Kumar
Tiwari son of late
Ramshankar
Tiwari, Ramma
Devi wife of
Kalka Prasad,
Ramasingh wife
of Havaldar
Singh, Reena
Devi daughter of
Manoj Tiwari,
Lokendra Kumar
Tiwari son of late
Ramshankar
Tiwari, Mrs
Nisha daughter
of Shri Jairam

440 189 Private Agriculture 0.0111|{Rajendra Singh
son of Gore
Singh, Sandeep
Singh Chaudhary
son of Surendra
Kumar
Chaudhary

441 190 Private Agriculture 0.018|[Ramkumar
Dwivedi son of
Babulal Dwivedi,
Sandeep Singh
son of Surendra
Kumar Singh
Chaudhary

442 191 Private Agriculture 0.0403|[Ramkumar
Dwivedi son of
Babulal Dwivedi,
Sandeep Singh
son of Surendra

Kumar Singh

Chaudhary
443 192 Government Nali 0.0084||Uttar Pradesh

Government
444 196 Private Agriculture 0.194|[Santulal son of

Ratanlal
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445 197

Private

Agriculture

1.1709

Akshay Kumar
Tiwari son of late
Anil Kumar son
of Mathura,
Umakant Tripathi
son of
Laxminarayan,
Kamla Devi wife
of Mathura,
Krishna Gopal
son of Jagdish
Narayan,
Gangaprasad son
of Devi Charan,
Jayadevi wife of
Late
Krishnamurari,
Jayanti Devi son
of Late Arvind
Shankar Tiwari,
Jitendra Kumar
son of Jagdish
Narayan, Tripura
Tripathi. son of
Lakshminarayan,
Durga Devi wife
of Late Jagadish
Narayan,
Deviprasad son
of Udho Prasad,
Banwari Tripathi
son of
Lakshminarayan,
Ramakant son of
Ganga Prasad,
Ramdas Savita
son of Devidayal
Savita,
Rammohan alias
Ashwini son of
Mathura, Vinda
Prasad son of
Udho Prasad,
Virendra Kumar
son of Jagdish
Narayan,
Shivakant
Tripathi son of
Lakshminarayan,
Harnarayan son
of Devicharan,
Hariom alias
Ashutosh son of
Mathura,

446 198

Private

Agriculture

0.194

Alok Kumar Pal
son of Rajkumar
Pal, Anshul Pal
son of Rajkumar
Pal, Devki Pal
wife of Baburam
Pal, Neeta wife
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of Rajkumar,
Pramod son of
Mansharam,
Rajdulari wife of
late Mansharam,
Shashi Pal wife
of Bablu Prasad
Pal, Swatantra
son of
Mansharam

447

199

Private

Agriculture

2.294

Harishankar
Singh son of
Suresh Pratap
Singh Alok
Singh Shrinet son
of Jaishankar
Singh, Saraswati
Vidya Mandir
Inter College,
Saroj Singh wife
of Rambaran
Singh, Akhilesh
son of Ramsevak,
Kusum Gupta
wife of
Sureshchandra,
Brajpal Singh
son of Ramsevak,
Rampyari wife of
Ramjivan,
Ramvishal son of
Ramsevak,
Ramswaroop son
of Ramsevak
Sumitra wife of
Ramkripal,
Sushila wife of
Ramavatar

448

202

Private

Agriculture

0.2694

Navneet Kumar
Pal son of
Mohanlal Pal,
Neeta Devi
widow of Arun
Kumar Singh,
Ramrup Shivhare
son of Kashi
Prasad Shivhare,
Shri Radheshyam
son of Shri Batna
Pal, Sandhya
Devi wife of Shri
Ramesh Kumar,
Sapna Sahu wife
of Shri Anil
Kumar, Sunita
Singh Kushwaha
wife of Shri
Sanjay Singh
Kushwaha, Sumit
Kumar son of Jai
Kishan
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449 319

Private

Agriculture

0.7743

Akshay Kumar
Tiwari son of late
Arvind Shankar
Tiwari, Anil
Kumar son of
Mathura Prasad,
Ashwani son of
Mathura Prasad,
Ashutosh Tiwari
son of Mathura
Prasad, Umakant
son of
Laxminarayan
Tiwari, Umakant
Tripathi son of
Laxminarayan,
Kamla Devi wife
of late. Mathura
Prasad, Krishna
Gopal son of
Jagdish Narayan,
Gangaprasad son
of Devicharan,
Jayadevi wife of
Late
Krishnamurari,
Jayanti Devi wife
of Late Arvind
Shankar Tiwari,
Jitendra Kumar
son of Jagdish
Narayan,
Tripurari Tripathi
son of
Laxminarayan,
Durga Devi wife
of Late Jagadish
Narayan,
Deviprasad son
of Udhowprasad,
Banwari Tripathi
son of
Laxminarayan,
Ramakant son of
Ganga Prasad,
Ram Asare son
of Chhotalal
Nishad, Vinda
Prasad son of
Udhauprasad,
Virendra Kumar
son of Jagdish
Narayan,
Shivakant son of
Laxminarayan
Tiwari,
Shivakant
Tripathi son of
Laxminarayan,
Harnarayan son
of Devicharan,
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450 320 Private Agriculture 0.354||Ashadevi wife of
Rameshkumar,
Munnidevi
widow of
Rajanarayan

Village: Amirta

451 202 Private Agriculture 0.2086||Vidya Mandir
E.K. Hamirpur

452 203 Government Chakmarg 0.012|{Uttar Pradesh
Government

453 204 Private Agriculture 0.181||Naval Devi son
of Kamlesh

454 205 Private Agriculture 0.2965||Santulal son of
Ratna

455 208 Government Chakmarg 0.0142||Uttar Pradesh
Government

456 236 Private Agriculture 0.5231||Gajraj son of
Mahanand,
Gorelal son of
Munshilal,
Tulsiram son of
Munshilal.

457 237 Private Agriculture 0.5611||Dashrath son of
Umeda,
Ramautar son of
Umeda,
Ramchandra son
of Umeda,
Harishchandra
son of Umeda,
Dayaram son of
Mahanand,
Mannilal son of
Mahanand,
Malkhan son of
Mahanand,
Ramprakash son
of Mahanand,
Ramsjeevan son
of Munshilal,
Ravendra son of
Munshilal, Rahul
son of Munshilal,
Virendra son of
Munshilal,
Shivnarayan son
of Munshilal,
Shri Ramdas son
of Devidayal,
Saroj wife of
Munshilal,

458 238 Private Agriculture 0.3037||Girija Devi wife
of Rajnarayan,
Mahesh Kumar
Sachan son of
Ramkishore
Sachan, Virendra
Kumar Sachan
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son of
Ramkishore
Sachan, Sarendra
Kumar Sachan
son of
Ramkishore.

459 241

Government

Nali

0.015

Uttar Pradesh
Government

Village: Chanduli Teer

460 111

Private

Agriculture

0.3673

Ramdevi
daughter of
Ghaseeta wife of
Rajkaran

461 112

Common (Government/Private)

Agriculture/ Non-
Agriculture

0.0529

Uttar Pradesh
Government
Kusumlata wife
of Ram Manohar
Pal, Mulayam
son of Nathu,
Raju son of
Nathu, Rani Pal
wife of
Rambaran Pal,
Ramkishore son
of Ramsajivan,
Laxmaniya wife
of Nathu alias
Akhilesh,
Virendra son of
Ramsajivan,
Sujan son of
Nathu, Ankit son
of Rammilan,
Ashish son of
Rammilan,
Kamlesh son of
Ramkesh, Kajal
daughter of
Rammilan,
Gangawati wife
of late Khereram,
Gokul son of
Chinta, Manish
son of Bhura,
Rambaran son of
Ramcharan alias
Bhagatbaba,
Rammanohar son
of Ramcharan
alias Bhagatbaba,
Ramrati wife of
late Bhura, Ram
Lakhan son of
Ramkesh, Reema
wife of late
Rammilan

462 113

Government

Nali

0.0223

Uttar Pradesh
Government
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463

149

Private

Agriculture

0.004

Daya Devi alias
Dayawati wife of
Kailash

464

154

Private

Agriculture

0.0796

Shyamsundar son
of Ram Asare

465

155

Government

Chakmarg

0.0055

Uttar Pradesh
Government

466

156

Government

Nali

0.006

Uttar Pradesh
Government

467

158

Private

Agriculture

0.026

Pappu son of
Dhaniram

468

159

Private

Agriculture

0.1119

Ram Babu son of
Dhani Ram

469

160

Private

Agriculture

0.1682

Magbool son of
Fail Muhammad

470

161

Private

Agriculture

0.068

Matti wife of late
Gajraj

471

162

Private

Agriculture

0.1187

Surajpal son of
Gajraj

472

163

Private

Agriculture

0.1519

Sheetanshi
Ranjan wife of
Shri Ayush Singh

473

164

Private

Agriculture

0.2249

Rambaran Pal
son of
Ramcharan alias
Bhagatbaba

474

165

Private

Agriculture

0.1024

Balendra Pratap
Singh son of
Rambaran Pal,
Raghavendra
Pratap Singh son
of Rambaran

475

166

Private

Agriculture

0.0804

Raghavendra
Pratap Singh son
of Rambaran Pal

476

167

Private

Agriculture

0.0197

Balendra Pratap
Singh son of
Rambaran Pal

477

168

Government

Chakmarg

0.0141

Uttar Pradesh
Government

478

169

Government

Nali

0.009

Uttar Pradesh
Government

479

170

Government

Sector Marg

0.0143

Uttar Pradesh
Government

480

171

Government

Nali

0.0142

Uttar Pradesh
Government

481

175

Private

Agriculture

0.0004

Shyambabu son
of Girjashankar

482

178

Private

Agriculture

0.4247

Dhaniram son of
Ramcharan,
Rambaran son of
Ramcharan,
Shivkaran son of
Ramcharan,
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Sheetanshi

Ranjan wife of
Ayush Singh

483 179

Private

Agriculture

0.7454

Shivraj son of
Pachuwa

484 180

Government

Nali

0.041

Uttar Pradesh
Government

485 181

Government

Sector Marg

0.0374

Uttar Pradesh
Government

486 182

Government

Sector Marg

0.0168

Uttar Pradesh
Government

487 183

Government

Nali

0.0186

Uttar Pradesh
Government

488 184

Private

Agriculture

0.621

Shrilal son of
Ramlal

489 186

Private

Agriculture

0.0734

Ramkaran son of
Ramlal

Village: Chandaukhi

490 11

Government

Chakmarg

0.0176

Uttar Pradesh
Government

491 12

Private

Agriculture

0.4444

Rambalak son of
Gopinath

492 142

Private

Agriculture

0.0678

Gulbadan son of
Binda, Devidayal
son of Binda,
Sheela wife of
Gulbadan

493 143

Private

Agriculture

0.1453

Ashwani Kumar
son of
Parshuram,
Jageshwari wife
of late
Parshuram,
Manoj Kumar
Dwivedi son of
Parshuram,
Sandeep Kumar
son of Parshuram

494|144

Private

Agriculture

0.7564

Jagjivan Ram son
of Tikaram, Jai
Ram son of
Girdhari,
Jageshwar son of
Changuwa,
Durgesh Kumar
son of Tikaram,
Pramod Kumar
son of Tikaram,
Mahesh Kumar
son of Girdhari,
Ramkali wife of
late Girdhari,
Ram Naresh son
of Tikaram,
Hareram son of
Girdhari
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495

147

Government Chakmarg

0.0095||Uttar Pradesh
Government

496

148

Government Nali

0.0134||Uttar Pradesh
Government

497

15

Private Agriculture

0.4452|[Nawab Singh son
of Late Naurang
Singh, Sunita
wife of Late
Naurang Singh,
Harpal Singh son
of Late Naurang
Singh

498

150

Private Agriculture

0.2885]||Natthu alias
Nathuram son of
Vipatiya

499

152

Government Chakmarg

0.0152||Uttar Pradesh
Government

500

160

Private Agriculture

0.0485||Prembabu son of
Jageshwar
Chandaukhi

501

161

Private Agriculture

0.5903||Dinesh Kumar
son of late
Ramavatar,
Dharmendra
Kumar son of
late Ramavatar,
Babulal son of
Naraina,
Mohanlal son of
late Ramavatar,
Shri Sajjan son of]
Naraina, Satti
wife of late
Ramavatar

502

162

Private Agriculture

0.7739|[Ramkripal son of
Chunubad
Ramvishaal son
of Chunubad
Hiralal son of
Chunubad

503

163

Private Agriculture

0.6854||Akhilesh son of
Jagdamba
Prasad, Atul
Kumar son of
Jagdamba
Prasad, Kishori
Devi wife of late
Jagdamba
Prasad, Vineet
Kumar son of
Jagdamba Prasad

504

164

Private Agriculture

0.573|(Kamal son of
Gariba, Kamta
Prasad son of
Rampratap,
Chhitiya wife of
late Rampratap,
Ramashankar son
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of Rampratap,
Raju son of
Gariba, Rani
daughter of
Maiyadin wife of
Raj Bahadur,
Shatrughan son
of Gariba,
Shivpratap son of|
Madhwa, Sheel
Ratan Gautam
son of Girish
Narayan

505 165

Private

Agriculture

0.0914

Ankit son of late
Pannalal, Anshu
Gupta son of late
Pannalal, Akash
Dwivedi son of
Narendra
Dwivedi, Aryan
Dwivedi son of
Mahendra Kumar
Dwivedi, Miss
sonia daughter of
Bharat Kumar,
Ramchandra son
of Ramswaroop,
Rampyari wife of]
late Bharat
Kumar, Shashi
son of late
Pannalal,
Sandeep Kumar
son of Bharat
Kumar

506 166

Government

Nali

0.0171

Uttar Pradesh
Government

507 167

Government

Chakmarg

0.0199

Uttar Pradesh
Government

508 18

Private

Agriculture

0.4214

Ashish Kumar
son of Ghasita,
Kapil son of
Ghasita, Kuldeep
son of Ghasita,
Satyavati wife of
Suresh, Sandeep
son of Jitendra,
Suresh son of late
Sukhu

509 19

Government

Chakmarg

0.0219

Uttar Pradesh
Government

510 20

Government

Nali

0.0106

Uttar Pradesh
Government

511 203

Private

Agriculture

0.0094

Krishna Kumar
son of Gaya
Prasad

512 204

Private

Agriculture

0.1549

Aarti Gupta son
of Shailendra
Prakash Gupta,
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Neelam Gupta
son of Nitendra
Prakash Gupta,
Poonam Saxena
wife of Deepak
Kumar Saxena

513

205

Private

Agriculture

0.0356

Aarti Gupta son
of Shailendra
Prakash Gupta,
Neelam Gupta
son of Nitendra
Prakash Gupta,
Poonam Saxena
wife of Deepak
Kumar Saxena

514

207

Private

Agriculture

0.3763

Ankit son of late
Pannalal, Anshu
Gupta son of late
Pannalal, Akash
Dwivedi son of
Narendra
Dwivedi, Aryan
Dwivedi son of
Mahendra Kumar
Dwivedi, Miss
sonia daughter of
Bharat Kumar,
Guddo wife of
Jagjivan Ram,
Ramchandra son
of Ramswaroop,
Rampyari wife of]
late Bharat
Kumar, Shashi
son of late
Pannalal,
Sandeep Kumar
son of Bharat
Kumar

515

209

Government

Rasta

0.1097

Uttar Pradesh
Government

516

21

Private

Agriculture

0.2629

Anil Kumar son
of Maheshwari
Deen, Ashok
Kumar Khare son
of Maheshwari
Deen, Tikaram
son of
Ramkishun,
Rajendra Kumar
son of
Maheshwari
Deen

517

22

Private

Agriculture

0.2929

Kapil son of
Ghasita, Kuldeep
son of Ghasita,
Ghasita son of
Shri Ram, Pankaj
Kumar
Srivastava son of
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Shri Suresh
Chandra
Srivastava, Purvi
son of Raman
Kumar, Ranjana
son of Raman
Kumar, Rani
wife of Ghasita,
Dinesh Kumar
son of
Radheshyam

518

25

Government

Chakmarg

0.0281

Uttar Pradesh
Government

519

258

Private

Agriculture

0.7473

Kaushal Kishore
Dwivedi son of
Durga Prasad,
Pankaj Kumar
Dwivedi son of
Kaushal Kishore
Dwivedi, Sushil
Kumar son of
Ram Lakhan

520

259

Government

Nali

0.0087

Uttar Pradesh
Government

521

260

Government

Mukhya Marg

0.0089

Uttar Pradesh
Government

522

27

Private

Agriculture

0.3363

Shiv Prasad son
of Bhagwan
Deen Shobhana
wife of Manoj
Kumar

523

271

Private

Agriculture

0.0078

Ms. Premlata
daughter of
Rameshwar,
Krishna Kumar
son of Late
Rameshwar
Prasad, Krishna
Kumar son of
Rameshwar,
Mahmood Ali
son of Babu
Khan, Rajkumar
son of Late
Rameshwar
Prasad

524

28

Private

Agriculture

0.2617

Siddha son of
Mataiyan

525

29

Government

Chakmarg

0.0191

Uttar Pradesh
Government

526

30

Private

Agriculture

0.4133

Prithvipal son of
Shankar, Madhu
Sharma wife of
Rajendra Prasad
Sharma, Malti
wife of
Chandrapal
Vishal Sharma
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son of Rajendra
Prasad Sharma

527

305

Government

Chakmarg

0.0111

Uttar Pradesh
Government

528

31

Private

Agriculture

0.1733

Shakuntala wife
of Ramprasad

529

32

Private

Agriculture

0.2097

Rajkumar Trivedi
son of Ramavatar
Ramkishore son
of Durga Prasad
Jagjivanram son
of Tikaram

530

33

Government

Chakmarg

0.0148

Uttar Pradesh
Government

531

34

Government

Nali

0.0114

Uttar Pradesh
Government

532

35

Private

Agriculture

0.7744

Akhilesh Kumar
Dwivedi son of
Hargovind,
Avadhesh Kumar
Dwivedi son of
Hargovind,
Narendra Kumar
son of
Hargovind,
Manoj Kumar
Dwivedi son of
Hargovind,
Mahendra Kumar
son of
Hargovind,
Deepak Kumar
son of
Omprakash
Dwivedi, Sunil
Kumar son of
Omprakash
Dwivedi

533

36

Private

Agriculture

0.0002

Janaki wife of
late Rajendra
Kumar, Dinesh
Kumar son of
accountant,
Mahesh Kumar
son of Munim,
Ramesh Kumar
son of Hiralal,
Rakesh Kumar
son of Munim,
Suresh Kumar
son of Hiralal

534

Private

Agriculture

0.1575

Vidya Mandir
E.K. Hamirpur

535

Government

Chakmarg

0.0098

Uttar Pradesh
Government

536

Government

Nali

0.0092

Uttar Pradesh
Government
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537 71

Government

Chakmarg

0.0114

Uttar Pradesh
Government

538 72

Government

Nali

0.011

Uttar Pradesh
Government

539 81

Private

Agriculture

0.2585

Lilavati wife of
Ramanarayan

540 82

Private

Agriculture

0.1328

Shivkumar son of]
Satyanarayan

541 83

Private

Agriculture

0.2581

Ramsajivan son
of Nathu

542 84

Private

Agriculture

0.6233

Ujiyari son of
Swami Deen,
Chhanga son of
Ramnarayan,
Chhote Lal
Anuragi son of
Swami Deen,
Jagdish son of
Swami Deen,
Bharat Bhushan
son of Swami
Deen, Raju son
of Swami Deen,
Ram Prakash son
of Swami Deen,
Ramsajivan son
of Ramnarayan,
Ramsevak son of
Budhuwa

543 &5

Private

Agriculture

0.3389

Anuruddha
Kumar son of
late Ramdas,
Jahari son of late
Ramdas, Dinesh
Kumar son of
late Ramdas,
Bharat son of late
Ramphal

544 87

Private

Agriculture

0.2953

Bharat son of late
Ramphal

545 88

Government

Nali

0.057

Uttar Pradesh
Government

546 89

Government

Chakmarg

0.0763

Uttar Pradesh
Government

547 92

Private

Agriculture

0.0036

Bhikhuwa son of
Ghassa

548 93

Private

Agriculture

0.0307

Ramasare son of
Ghassa

549 94

Private

Agriculture

0.0764

Anil son of late
Chhedilal,
Bandho wife of
late Ramesh,
Babbu son of
Satti Deen,
Rakesh Kumar
son of Ramesh,
Rajesh son of
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Ramesh, Sahodra
wife of late
Chbhedilal, Surji
wife of late Satti
Deen Jagjivan
Ram son of Shri
Krishna
Maheshwari
Deen son of Shri
Krishna Amit
Kumar son of
late Hiralal Arun
Singh son of late
Hiralal Ashok
Kumar son of
late Hiralal
Govind son of
late Hiralal
Rajrani wife of
late Hiralal,
Santosh Kumar
son of late
Hiralal

550

97

Private

Agriculture

0.5662

Kuldeep Dwivedi
son of Kailash
Dwivedi

551

98

Private

Agriculture

0.1115

Gorelal son of
Deendayal,
Bharat son of
Ramphal,
Moolchand son
of Ramgopal,
Rajol alias Rajola
wife of late
Kalka Prasad,
Shyambabu alias
Rajesh Kumar
son of late Kalka
Prasad, Shriram
son of Ramgopal

Village:

Badanpu

r

552

117

Common

Agriculture/Non-
Agriculture

0.322

Uttar Pradesh
Government,
Abdul Waheed
son of Imambux,
Ajay son of
Jagmohan, Khalil
Ahmed Qureshi
son of Ishaq
Qureshi,
Jaikumari Yadav
wife of Mansingh
Yadav,
Devicharan son
of late. Mahavir,
Phula Devi wife
of late Jagmohan,
Bardani son of
Samaliya,
Miyadin son of
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late. Mahavir,
Moolchandra son
of Failu, Rakesh
son of Jagmohan,
Rajesh son of
Jagmohan,
Ramjeevan son
of Late. Mahavir,
Ramsakhi wife of]
late. Mahavir,
Siddhgopal son
of Chhota, Amit
son of
Meghnand,
Omprakash son
of Sevak, Chhotu
son of
Meghnand,
Praveen Kumar
sonkar son of
Shivshankar
sonkar, Balveer
son of Sevak,
Ravi son of
Meghnand,
Ramchandra son
of Sevak, Ram
Prakash son of
Late. Lalli,
Shivpyari wife of
late Lalli,
Santosh son of
Sevak, Sunil son
of Meghnand,
Sumriti widow
Sevak, Himanshu
son of Shripal
alias Chhedi,
Asmat Jahan
wife of Abrar
Khan, Magbool
Khan of
Naseerullah,
Magsood Khan
son of
Naseerullah,
Mahboob Khan
son of
Naseerullah,
Mahmood Khan
son of
Naseerullah,
Ramswaroopon
of Bhagauti
Prasad, Anshu
son of late
Shivshankar,
Kishaniya wife
of late Laxman,
Gindiya wife of
late Ramprakash,
Gudiya daughter
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of late
Shivshankar,
Chhannu son of
Nanhuwa,
Pushpa wife of
late Shivshankar,
Premnarayan son
of late Laxman,
Beeru son of late
Ramprakash,
Mabhipal son of
late Laxman,
Satyanarayan son
of late Laxman,
Sonu son of late
Ramprakash,
Imambakhsh son
of Kallu.

553

137

Common

Agriculture/Non-
Agriculture

0.9407

Uttar Pradesh
Government,
Gangacharan son
of Dulla,
Ramkhilavan son
of Dulla, Ajay
son of Jagmohan,
Khalil Ahmed
Qureshi son of
Ishaq Qureshi,
Jaikumari Yadav
wife of Mansingh
Yadav,
Devicharan son
of Late Mahavir,
Phula Devi wife
of Late
Jagmohan,
Bardani son of
Samaliya,
Miyadin son of
Mahavir,
Moolchandra son
of Failu, Rakesh
son of Jagmohan,
Rajesh son of
Jagmohan,
Ramjeevan son
of Late Mahavir,
Ramsakhi wife of]
late Mahavir,
Sidhgopal son of
Chhota, Abdul
Rauf son of
Ghulam Akbar,
Ajay son of
Jagmohan, Khalil
Ahmed Qureshi
son of Ishaq
Qureshi,
Jaikumari Yadav
wife of Mansingh
Yadav,
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Devicharan son
of late Mahavir,
Phula Devi wife
of late Jagmohan,
Bardani son of
Samaliya,
Miyadin son of
late Mahavir,
Moolchandra son
of Failu, Rakesh
son of Jagmohan,
Rajesh son of
Jagmohan,
Ramjeevan son
of Late Mahavir,
Ramsakhi wife of]
Late Mahavir,
Siddhagopal son
of Chhota, Kavita
daughter of
Ramratan, Kiran
daughter of
Ramratan,
Chhote son of
Ramlal, Jagga
son of Ramlal,
Dilip son of
Ramratan, Pappu
son of Ramadhar,
Pradeep son of
Ramratan,
Munnilal son of
Ramadhar,
Rakesh son of
Ramadhar,
Rajkumar son of
Ramadhar,
Ramrati wife of
late Ramratan,
Lallu son of
Ramratan,

554 138

Private

Agriculture

0.081

Abdul Rauf son
of Ghulam
Akbar, Anaya
Naba patron
Farhana Begum
wife of
Sahadabuddin
alias
Shadabuddin,
Umar Aziz son of]
late Aziz Ahmed,
Umaima
daughter of
Sahadabuddin
alias
Shadabuddin,
Ehtisham Ahmed
son of Ashraf
Ali, Farhana
Begum son of
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Sahadabuddin
alias
Shadabuddin,
Furqan Ahmed
son of Ashraf
Ali, Minazuddin
son of Sirajuddin,
Mirajuddin son
of Sirajuddin,
Razia Khatoon
wife of late
Ashraf Ali, Riyaz
Ahmed son of
Ahmed Alj,
Wasiluddin Naba
patron Farhana
Begum son of
Sahadabuddin
alias
Shadabuddin,
Shakeena Begum
wife of late Aziz
Ahmed, Humaira
Fatima daughter
of late Aziz
Ahmed

555 139 Common Agriculture/Non- 0.117|[Syed Kamrul
Agriculture Hasan son of
Badrul Hasan,
Achhe Lal son of
Laxminarayan,
Ashok Kumar
son of Ramautar,
Ms. Ragini
daughter of late
Rajesh, Gaya
Prasad son of
Raghunath,
Chunubad son of
Arjun, Jaggi wife
of late
Raghunath,
Neeta wife of
late. Rajesh,
Phulkali son of
Devidin, Meena
wife of Mahipat,
Meera wife of
Balram, Muliya
wife of late
Satyanarayan,
Rameshchandra
son of Satyadin,
Rakhi son of
Jagdish, Raju son
of Jagdish,
Rajesh Kumar
son of Ramautar,
Ramkishun son
of Raghunath,
Ramchandra son
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of Lalluprasad,
Ramdas son of
Satyanarayan,
Ramdulari wife
of late.
Ramautar, Rahul
son of late.
Rajesh, Rohit son
of Late Rajesh,
Shani Nishad son
of Jagdish,
Shivdas son of
Satyanarayan,
Sahil son of
Jagdish,
Siddhgopal son
of
Lakshminarayan,
Harichandra son
of Sattideen.

556 140

Common

Agriculture/Non-
Agriculture

0.263

Uttar Pradesh
Government,
Syed Kamrul
Hasan son of
Badrul Hasan

557 141

Common

Agriculture/Non-
Agriculture

0.3311

Uttar Pradesh
Government,
Kavita daughter
of Ramratan,
Kiran daughter of]
Ramratan, Dilip
son of Ramratan,
Pradeep son of
Ramratan,
Ramrati wife of
late Ramratan,
Lallu son of
Ramratan

558 143

Private

Agriculture

0.0552

Gayaprasad son
of Raghunath,
Chunubad son of
Arjun, Jaggi wife
of Raghunath,
Meena wife of
Mabhipal,
Ramkishun son
of Raghunath,
Achhe Lal son of
Lakshminarayan,
Ashok Kumar
son of Ramautar,
Neeta wife of
late. Rajesh,
Phoolkali son of
Devidin, Meena
wife of Mahipat,
Meera wife of
Balram, Muliya
wife of Late
Satyanarayan,
Rameshchandra
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son of Sattideen,
Rakhi daughter
of Jagdish,
Ragini daughter
of Late Rajesh
Raju son of
Jagdish, Rajesh
Kumar son of
RamAutar,
Ramkishun son
of Raghunath,
Ramchandra son
of Lalluprasad,
Ramdas son of
Satyanarayan,
Ramdulari wife
of Late.
Ramautar, Rahul
son of late.
Rajesh, Rohit son
of late Rajesh,
Shani Nishad son
of Jagdish,
Shivdas son of
Satyanarayan,
Sahil son of
Jagdish,
Siddhagopal son
of
Lakshminarayan,
Harichandra son
of Sattideen,
Phula Devi wife
of late Jagmohan.

559

144

Common

Agriculture/Non-
Agriculture

0.1373

Uttar Pradesh
Government,
Anaya son of
Sahadabuddin
alias
Shadabuddin,
Umar Aziz son of]
late Aziz Ahmed,
Umaima
daughter of
Sahadabuddin
alias
Shadabuddin,
Ehtisham Ahmed
son of Ashraf
Ali, Furgan
Ahmed son of
Ashraf Ali,
Minazuddin son
of Sirajuddin.
Mirajuddin son
of Sirajuddin,
Razia Khatoon
wife of late
Ashraf Ali, Riyaz
Ahmed son of
Ahmed Alj,
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Wasiluddin son
of Sahadabuddin
alias
Shadabuddin,
Shakeena Begum
wife of late Aziz
Ahmed, Humaira
Fatima daughter
of late Aziz
Ahmed, Anees
son of Magbool,
Azad son of
Rashid, Irshad
son of Rashid,
Ms. Mainaz
daughter of
Rashid, Ms. Ruvi
daughter of
Jameel Ahmed,
Ms. Shiva
daughter of
Jameel Ahmed,
Ms. Sanna Afrin
daughter of
Jameel Ahmed,
Ms. Sawa Afrin
daughter of
Jameel Ahmed,
Javed son of
Rashid, Naushad
son of Rashid,
Mujslim son of
Jameel Ahmed,
Mudassir son of
Jameel Ahmed,
Shakeela wife of
Rashid, Sabara
wife of late
Jameel Ahmed

560 151

Private

Agriculture

0.0236

Anaya son of
Sahadabuddin
alias
Shadabuddin,
Umar Aziz son of]
late Aziz Ahmed,
Umaima
daughter of
Sahadabuddin
alias
Shadabuddin,
Ehtisham Ahmed
son of Ashraf
Ali, Furqan
Ahmed son of
Ashraf Ali,
Minazuddin son
of Sirajuddin.
Mirajuddin son
of Sirajuddin,
Razia Khatoon
wife of late
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Ashraf Ali, Riyaz
Ahmed son of
Ahmed Ali,
Wasiluddin son
of Sahadabuddin
alias
Shadabuddin,
Shakeena Begum
wife of late Aziz
Ahmed, Humaira
Fatima daughter
of late Aziz
Ahmed, Anees
son of Magbool,
Azad son of
Rashid, Irshad
son of Rashid,
Ms. Mainaz
daughter of
Rashid, Ms. Ruvi
daughter of
Jameel Ahmed,
Ms. Shiva
daughter of
Jameel Ahmed,
Ms. Sanna Afrin
daughter of
Jameel Ahmed,
Ms. Sawa Afrin
daughter of
Jameel Ahmed,
Javed son of
Rashid, Naushad
son of Rashid,
Mujslim son of
Jameel Ahmed,
Mudassir son of
Jameel Ahmed,
Shakeela wife of
Rashid, Sabara
wife of late
Jameel Ahmed

561

154

Private

Agriculture

0.0059

Rakesh son of
Muraliya, Rajesh
son of Muraliya,
Ramkishun son
of Muraliya

562

174

Common

Agriculture/Non-
Agriculture

0.0843

Government of
Uttar Pradesh,
Achhelal son of
Laxminarayan,
Ashok Kumar
son of
Ramavatar, Ms.
Ragini daughter
of late Rajesh,
Neeta wife of late
Rajesh, Phoolkali
daughter of
Devidin, Meena
wife of Mahipat,
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Meera wife of
Balram, Muliya
wife of late
Satyanarayan,
Rameshchandra
son of Sattidin,
Rakhi daughter
of Jagdish,
Ragini daughter
of late Rajesh,
Raju son of
Jagdish, Rajesh
Kumar son of
Ramavatar,
Ramkishun son
of Raghunath,
Ramchandra son
of Lallu Prasad,
Ramdas son of
Satyanarayan,
Ramdulari wife
of late
Ramavatar,
Rahul son of late
Rajesh, Rohit son
of late Rajesh,
Shani Nishad son
of Jagdish,
Shivdas son of
Satyanarayan,
Sahil son of
Jagdish,
Siddhgopal son
of Laxminarayan,
Harichandra son
of Sattidin, Syed
Kamrul Hasan
son of Badrul
Hasan

563 175

Common

Agriculture/Non-
Agriculture

0.376

, Uttar Pradesh
Government
Lucknow, Ashok
Kumar son of
Ramavatar,
Rajesh Kumar
son of
Ramavatar,
Ramdulari wife
of late Ramavatar

564 176

Common

Agriculture/Non-
Agriculture

0.1506

Uttar Pradesh
Government,
Gayaprasad son
of Raghunath,
Chunubad son of
Arjun, Jaggi wife
of Raghunath,
Meena wife of
Mahipal,
Ramkishun son
of Raghunath,
Achhe Lal son of
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Lakshminarayan,
Ashok Kumar
son of Ramautar,
Neeta wife of
late. Rajesh,
Phoolkali son of
Devidin, Meena
wife of Mahipat,
Meera wife of
Balram, Muliya
wife of Late
Satyanarayan,
Rameshchandra
son of Sattideen,
Rakhi daughter
of Jagdish,
Ragini daughter
of Late Rajesh
Raju son of
Jagdish, Rajesh
Kumar son of
RamAutar,
Ramkishun son
of Raghunath,
Ramchandra son
of Lalluprasad,
Ramdas son of
Satyanarayan,
Ramdulari wife
of Late.
Ramautar, Rahul
son of late.
Rajesh, Rohit son
of late Rajesh,
Shani Nishad son
of Jagdish,
Shivdas son of
Satyanarayan,
Sahil son of
Jagdish,
Siddhagopal son
of
Lakshminarayan,
Harichandra son
of Sattideen,
Phula Devi wife
of late Jagmohan.

565

177

Common

Agriculture/Non-
Agriculture

0.3499

Government of
Uttar Pradesh,
Talhawali son of
Shri Waliullah,
Mahfooz Ahmad
son of Masood
Ahmad,
Muhammad
Ahmad son of
Masood Ahmad,
Syed Kamrul
Hasan son of
Badrul Hasan
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566 178

Common

Agriculture/Non-
Agriculture

0.2033

Uttar Pradesh
Government,
Lucknow,
Mohammad
Ahmed son of
Masood Ahmed,
Anaya son of
Sahadabuddin
alias
Shadabuddin,
Umar Aziz son of]
late Aziz Ahmed,
Umaima Naba
protector Farhana
Begum son of
Sahadabuddin
alias
Shadabuddin,
Ehtisham Ahmed
son of Ashraf
Ali, Furqan
Ahmed son of
Ashraf Ali,
Minazuddin son
of Sirajuddin,
Mirajuddin son
of Sirajuddin,
Razia Khatoon
wife of late
Ashraf Ali, Riyaz
Ahmed son of
Ahmed Alj,
Wasiluddin son
of Sahadabuddin
alias
Shadabuddin,
Shakeena Begum
wife of late Aziz
Ahmed, Humaira
Fatma daughter
of late Aziz
Ahmed, Akash
son of Haribabu,
Ms. Ankita
daughter of
Haribabu, Gaya
Prasad son of
Jamuna Prasad,
Mamta wife of
late
Harishchandra,
Mohit son of
Harishchandra,
Rohit Kumar son
of
Harishchandra,
Shivam son of
Harishchandra,
Mrs. Bitti
daughter of late
Haribabu
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567

179

Common

Agriculture/Non-
Agriculture

0.1884

Uttar Pradesh
Government
Lucknow,
Phoolkali son of
Devidin, Rakhi
son of Jagdish,
Raju son of
Jagdish, Shani
Nishad son of
Jagdish, Sahil
son of Jagdish,
Talhawali son of
Shri Waliullah

568

182

Common

Agriculture/Non-
Agriculture

0.2598

Government of
Uttar Pradesh,
Talhawali son of
Shri Waliullah,
Mahfooz Ahmed
son of Masood
Ahmed,
Muhammad
Ahmed son of
Masood Ahmed,
Syed Kamrul
Hasan son of
Badrul Hasan,
Talhawali son of
Shri Waliullah,
Mahfooz Ahmed
son of Masood
Ahmed,
Muhammad
Ahmed son of
Masood Ahmed,
Syed Kamrul
Hasan son of
Badrul Hasan

569

183

Common

Agriculture/Non-
Agriculture

0.5221

Government of
Uttar Pradesh,
Zulfigar Ahmad
Khan son of
Mohammad
Murtaza Khan,
Tabassum son of
Mohammad
Murtaza Khan,
Mukhtar Ahmad
Khan son of
Mohammad
Murtaza Khan,
Humaira
Khatoon
daughter of M
Murtaza Khan

570

184

Private

Agriculture

0.0113

Ashish Gupta son
of Anil Kumar
Gupta

571

194

Private

Agriculture

0.0002

Adnan Khalid
son of Khalid
Hussain Siddiqui,
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Arshan Khalid
son of Khalid
Hussain Siddiqui,
Abdul Waheed
son of Imambux,
Abdul Waheed
son of Imambux,
Miss Lakshmi
daughter of
Bhavanideen,
Miss Sita
daughter of
Bhavanideen,
Kaushilya Devi
wife of
Bhavanideen,
Matadeen alias
Matthi son of
Bacha, Ramesh
son of Malkhan,
Ramprasad son
of Malkhan,
Ramsanehi son
of Bacha, Vinda
Prasad son of
Malkhan,
Shivprasad son
of Malkhan,
Simia wife of
Late Malkhan,
Abdul Waheed
son of Imambux
Hamirpur, Miss
Lakshmi
daughter of
Bhavanideen,
Miss Sita
daughter of
Bhavanideen,
Kaushilya Devi
wife of
Bhavanideen,
Matadeen alias
Matthi son of
Bacha, Ramesh
son of Malkhan,
Ramprasad son
of Malkhan,
Ramsanehi son
of Bacha, Vinda
Prasad son of
Malkhan,
Shivprasad son
of Malkhan,
Simia wife of
Late Malkhan

572

195

Common

Agriculture/Non-
Agriculture

1.6927

Government of
Uttar Pradesh,
Ghanshyam son
of Miyyadin,
Jaikaran son of
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Miyyadin,
Ramkaran son of
Miyyadin,
Rampal son of
Miyyadin,
Ramsharan son
of Miyyadin,
Dinesh Kumar
son of Late
Baddu, Rakesh
Kumar son of
Late Baddu,
Ramdulari son of
Late Baddu,
Rameshwar son
of Ramcharan,
Rakesh son of
Muraliya, Rajesh
son of Muraliya
Ramkishun son
of Muraliya

573 206 Government River 0.4019||Uttar Pradesh
Government

574 57 Government Non-Agriculture 0.3942||Uttar Pradesh
Government

Village: Sumerpur Rural

575 2531 Private Agriculture 0.2399|(Sitaram and
Kamta Singh son
of Chandrapal
Singh and
Shrimti Vitulia
wife of
Raghunandan
Yadav, Rajaram
Son of
Chandrapal singh

576 2540 Private Agriculture 0.6941||Balkrishna Gupta
son of Ramkripal
Gupta and Kshitij
Gupta son
ofBalkrishna
Gupta and Brijraj
Singh and
Brijmohan Singh
and Brijgopal
Singh
Brijbhushan
Singh son of
Raghuraj Singh
and Pushpa Devi
wife of Raghuraj
and Ramlal son
of Bhusi, Uttar
Pradesh
Government

577 2541 Private Agriculture 0.4291(|Lallu Khan son
of Chhiddu

578 2542 Private Agriculture 0.0618|[Akbar,
Imamuddin son
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of Jumman and
Babu and Katta
son of Mannu
alias Munawwar
and Kallu Khan
son of Chhiddu.

579 2543

Private

Agriculture

0.3898

Akbar,
Imamuddin son
of Jumman and
Babu and Katta
son of Mannu
alias Munawwar.

580 2544

Private

Agriculture

0.0637

Ramshankar and
Ramkishun and
Ramkhilavan and
Ramesh son of
Ramlal Yadav

581 2545

Private

Agriculture

0.4887

Akbar and
Imamuddin son
of Jumman and
Babu and Katta
son of Mannu
alias Munawwar.

582 2568

Private

Agriculture

0.5064

Lallu son of
Chhiduwan

583 2569

Private

Agriculture

0.1401

Manish Kumar
and Anuj Kumar
son of Virendra
Kumar and
Ramkishore son
of Chhiddu

584 2570

Private

Agriculture

0.3327

Vijay Bahadur
son of Devidayal
Singh, and Mrs.
Devmani wife of
Lal Bahadur
Singh, and
Kaptan Singh son
of Chandrapal
Singh, and Jaikar
Singh and Manoj
Kumar son of
Siddhgopal

585 2571

Private

Agriculture

0.0295

Chhedilal son of
Ramlal and
Sajjanlal and
Rajjanlal and
Shivmangal
Prasad son of
Ram Asare and
Balkrishna and
Vijaykrishna and
Krishnasharan
Singh son of
Ramkrishna
Singh and
Vasdev and

Chhote and
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Ramesh son of
Rameshwar.

586 2589 Private Agriculture 1.2874||Ramkhilavan and
Ramjeevan and
Anandpal son of
Biharilal and
Umashankar son
of Shivshankar
and Balkrishna
son of
Ramkishun Singh
and Ashish
Kumar and
Manish Kumar
and Anuj Kumar
and Alok Kumar
son of Virendra
Kumar and
Kariya son of
Pusuva and
Ramkishore son
of Chiddu,
Omprakash and
Ramprakash and
Dilip Kumar son
of Dwarika
Prasad and
Narendra Kumar
son of Ramesh
and Kalavati wife
of Ramesh and
Santosh and
Ashok son of
Gangaprasad and
Krishnasharan
Singh son of
Ramkrishna
Singh and Mrs.
Vidya Devi wife
of Ajayshankar
Singh and Ms.
Kalpana and
Ku.Alpana
daughter of
Ajayshankar
Singh and Amit
Singh and
Prakhar Singh
son of
Ajayshankar
Singh

587 2590 Private Agriculture 0.6738||Umashankar son
of Shivshankar
and Balkrishna
son of
Ramkishore
Singh

588 2591 Private Agriculture 0.0535||Usha Devi wife
of Dilip Kumar
and Bairagi son
of Baijnath and
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Vijay Kumar and
Lalluprasad son
of Sukhuva

589 2592

Private

Agriculture

0.2074

Bindu Singh wife
of Man Singh

590 2593

Private

Agriculture

0.615

Umashankar son
of Shivshankar
and Balkrishna
son of
Ramkishun Singh
and Lallu Khan
son of Chhiddu

591 2594

Private

Agriculture

0.1017

Vijay Kumar son
of Sukhuwa and
Kamtu son of
Devidin

592 2595

Private

Agriculture

0.0002

Vijay Kumar son
of Sukhuwa
Kamtu son of
Devidin

593 2596

Private

Agriculture

0.6655

Gaya Prasad son
of Rajnarayan
and Mannu son
of Lallu and
Ramratan son of
Harprasad and
Virendra son of
Vrindavan and
Karunashankar
son of
Ramsanehi and
Nandkishore son
of Virendra and
Rajesh Kumar
son of
Ramkishore and
Vijay Kumar son
of Sukhuva and
Kamtu son of
Devidin and
Surajbali son of
Kashiprasad and
Mullu and Lallu
son of Sura and
Shivkumar and
Ayodhya and
Rajan and
Shrikesan son of
Siddhgopal and
Santosh Kumar
son of Ghasita
and Sukhdei wife
of Natthu and
Mrs. Phoolmati
wife of Durga

594 2643

Private

Agriculture

0.0023

Madanpal,
Ganesha,
Rameshchandra
and Mangal
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Prasad, son of
Raghunandan
and Vitulia wife
of Late
Raghunandan
and Vimal son of
Babulal and
Shyamacharan
son of Baddu and
Omprakash alias
Bacha and
Ramdas and
Shyambabu son
of Curaman,
Emilia minor
Age 14 year
Daughter of
Baburam gurdian
Mother Mrs.
Meera Wife of
the late Baburam

595 2645 Private Agriculture 0.2112||Chhiddu and
Mussu son of
Mangi and
Raghuva and
Shyam son of
Gadhuva and
Shri Krishna son
of Ramratan and
Shanti wife of
Devidin and
Rajjan and Sajjan
son of Devidin
and Chanda
widow
Bhavanideen and
Manoj and
Pramod and
Chhotu son of
Bhagwandeen
and Ms Nisha
daughter of
Bhagwandeen
and Indra Kumar
and Yogendra
Kumar and
Hridesh Kumar
and Vinod
Kumar son of
Shridhar and
Jumman and
Babu and Katta.
son of
Munawwar and
Devi Singh and
Binda Singh and
Devendra Singh
son of Chhiddu
Singh and Binda
Prasad son of
Gopichand and
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Bhura son of
Bharosa and
Babu son of
Munawwar alias
Mannu and
Akbar and
Imamuddin son
of Jumman and
Rameshchandra
and Mangal
Prasad and
Baburam son of
Raghunandan
Yadav Ramesh
(blind) son of
Shri Krishna Sr.
Father himself
and Binda Prasad
and Radheshyam
and Ramnarayan
son of
Sukhnandan,
Uttar Pradesh
Government

596 2840

Government

Rasta

0.0694

Uttar Pradesh
Government

Village: Dariyapur

597 410

Government

Rasta

0.0578

Uttar Pradesh
Government

598 422

Private

Agriculture

0.0433

Jaiprakash son of
Shardaprasad,
Matadin son of
Badri,
Ramprakash son
of Shardaprasad,
Rambahadur son
of Shardaprasad,
Shivprakash son
of Shardaprasad.

599 423

Private

Agriculture

0.9309

Shivkant Singh
son of Sohan
Singh

600 424

Government

Nali

0.0202

Uttar Pradesh
Government

601 425

Private

Agriculture

0.0015

Jagbhan son of
Ramavatar,
Brijbhan son of
Ramavatar, Lallu
son of Ramavatar

602 490

Government

Chakmarg

0.019

Uttar Pradesh
Government

603 492

Private

Agriculture

1.1543

Bardaniya wife
of Radhacharan

604 493

Government

Nali

0.026

Uttar Pradesh
Government

605 494

Private

Agriculture

0.1408

Raghuvir Yadav
son of Rampal
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Yadav Ragukul
Yadav son of
Rampal Yadav,
Somvati wife of
Rampal Yadav
Indrapal son of
Lakshminarayan,
Chandrapal son
of
Lakshminarayan

606 495 Government Nali 0.0202||Uttar Pradesh
Government

607 496 Private Agriculture 0.9853||Chhuttu son of
Sadlu, Jang
Bahadur son of
Ramadhin,
Birendra son of
Lallu, Birendra
Kumar son of
Jageshwar,
Rakesh Kumar
Yadav son of
Lallu Ram
Yadav, Santosh
Kumar son of
Lallu, Chhuttu
son of Sadlu,
Birendra Kumar
son of Jageshwar,
Lallu Ram son of
Ramlal

608 497 Private Agriculture 0.982(|Chunubad son of
Ramadhin, Jang
Bahadur son of
Ramadhin, sonu
son of late Mullu

609 499 Private Agriculture 0.2244||Anil Kumar
Yadav son of late
Omprakash,
Uditanarayan son
of Sitaram,
Krishna Devi
wife of late
Omprakash,
Vimal son of late
Omprakash,
Sharad Yadav
son of late
Omprakash

610 505 Government Rasta 0.0207||Uttar Pradesh
Government

611 515 Private Agriculture 0.6579|(Karpatri son of
Shivratan,
Balveer son of
Shivratan

612 516 Private Agriculture 0.0472[|[Rammilan son of
Ramratan

613 517 Private Agriculture 1.1026|[Shakuntala
daughter of
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Manohar Singh
wife of Ujjain
Singh

614 518

Private

Agriculture

0.3212

Anuj Singh son
of Jagdish Singh,
Abhay Pratap
Singh son of
Jagdish Singh,
Jagdev Singh son
of Ramlal Singh,
Devendra Singh
son of Ujjain
Singh,
Shakuntala Devi
wife of Ujjain
Bahadur

615 526

Government

Rasta

0.017

Uttar Pradesh
Government

616 527

Government

Nahar

0.1901

Uttar Pradesh
Government

617 533

Government

Rasta

0.0319

Uttar Pradesh
Government

618 536

Private

Agriculture

0.29

Rajiv son of
Shivprasad,
Rajendra son of
Shivprasad,
Ramratan son of
Tejwa,
Sampantiya wife
of Late.
Shivprasad

619 538

Government

Rasta

0.0311

Uttar Pradesh
Government

620 539

Government

Nali

0.012

Uttar Pradesh
Government

621 540

Private

Agriculture

0.7745

Ajit Kumar son
of Motilal,
Krishna Kumar
son of Motilal,
Dauwa son of
Maiku, Dashrath
son of Kallu,
Dina Prasad son
of Barelal,
Moolchand son
of Barelal,
Mohanlal son of
Barelal,
Ramavatar son of]
Kallu, Ramkali
wife of late
Kallu,
Siddhgopal son
of Tegdar

622 541

Private

Agriculture

0.3236

Jagdish son of
Sitaram,
Rammilan son of
Ramratan,
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Shyamsundar son
of Sitaram,
Sukhu son of
Sitaram

623 542 Private Agriculture 0.0479|(Changu son of
Nathu, Jagdish
son of Sitaram,
Bablu son of
Nathu, Rama
Shankar son of
Nathu,
Shyamsundar son
of Sitaram,
Sukhu son of
Sitaram

624 547 Private Agriculture 0.2512||Akhilesh son of
Ramsevak alias
Shivka, Kamta
Prasad son of
Durga Prasad,
Tulsiya wife of
Durga Prasad,
Brijpal Singh son
of Ramsevak
alias Shivka,
Mulia wife of
late Ramsevak
alias Shivka,
Ram Vishal son
of Ramsevak
alias Shivka,
Ramswaroop son
of Ramsevak
alias Shivka

625 548 Private Agriculture 0.5726||Motilal son of
Bharosa

626 549 Private Agriculture 0.0677||Ajay Kumar son
of Ramanand,
Arvind Kumar
son of late Rajjan
Prasad, Kamla
son of late
Ramanand,
Rambhajan son
of Sadanand,
Vijay Kumar son
of Ramanand,
Haridas son of
Ramdayal.

627 550 Government Aabadi 0.0474||Uttar Pradesh
Government

628 551 Private Agriculture 0.1619|(Motilal son of
Bharosa

629 552 Government Nahar 0.2081||Uttar Pradesh
Government

630 569 Private Agriculture 0.9733|[Shankar Singh
son of Bhupat
Singh
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631 570

Government

Nali

0.0095

Uttar Pradesh
Government

632 571

Government

Rasta

0.0648

Uttar Pradesh
Government

633 572

Private

Agriculture

0.0184

Jagdish son of
Baijnath, Sunita
widow of
Ramkumar

634 581

Government

Chakmarg

0.0287

Uttar Pradesh
Government

635 582

Government

Nali

0.0212

Uttar Pradesh
Government

636 583

Private

Agriculture

0.5191

Digvijay Singh
son of late
Yogendrapal
Singh, Prabha
wife of late
Yogendrapal
Singh, Ranvijay
Singh son of late
Yogendrapal
Singh

637 584

Government

Rasta

0.0162

Uttar Pradesh
Government

638 588

Government

Nali

0.0177

Uttar Pradesh
Government

639 589

Private

Agriculture

0.3556

Kailash Singh
alias Kallu Singh
son of
Mahendrapal
Singh, Gulab
Singh son of
Mahendrapal
Singh, Digvijay
Singh son of late
Yogendrapal
Singh, Prabha
wife of late
Yogendrapal
Singh, Meera
Singh wife of late
Mahendrapal
Singh, Ranvijay
Singh son of late
Yogendrapal
Singh, Rajkumar
Singh son of
Mahendrapal
Singh,
Rajendrapal
Singh son of
Gajodhar

640 590

Private

Agriculture

0.0569

Kailash Singh
alias Kallu Singh
son of
Mahendrapal
Singh, Gulab
Singh son of
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Mahendrapal
Singh, Digvijay
Singh son of late
Yogendrapal
Singh, Prabha
wife of late
Yogendrapal
Singh, Meera
Singh wife of late
Mahendrapal
Singh, Ranvijay
Singh son of late
Yogendrapal
Singh, Rajkumar
Singh son of
Mahendrapal
Singh,
Rajendrapal
Singh son of
Gajodhar

641 591 Private Agriculture 0.2217||Kailash Singh
alias Kallu Singh
son of
Mahendrapal
Singh, Gulab
Singh son of
Mahendrapal
Singh, Digvijay
Singh son of late
Yogendrapal
Singh, Prabha
wife of late
Yogendrapal
Singh, Meera
Singh wife of late
Mahendrapal
Singh, Ranvijay
Singh son of late
Yogendrapal
Singh, Rajkumar
Singh son of
Mahendrapal
Singh,
Rajendrapal
Singh son of
Gajodhar

642 592 Private Agriculture 0.0099||Rajendrapal
Singh son of
Gajodharpal
Singh, Sharad
Pratap Singh
Rana son of
Shivnath Singh,
Swadesh Singh
Rana son of
Shivnath Singh

643 593 Government Chakmarg/ Banjar 0.0344{|Uttar Pradesh
Government

[Taluk: Maudaha |

|Village: Silauli |
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644 657

Private

Agriculture

0.0081

Kailash son of
Babulal Cheta
son of Babulal
Mahipal son of
Babulal Lallu son
of Babulal

645 658

Government

Chakmarg

0.0055

Uttar Pradesh
Government

646 664

Private

Agriculture

0.2842

Ghasita son of
Dassi
Chandrabhan son
of Dassi Dadi
alias Gurucharan
son of Laldiwan
Ramsajeevan son
of Laldiwan
Suresh Kumar
son of Dassi

647 665

Private

Agriculture

0.218

Kallu son of
Pragi Gurucharan
alias Dadi son of
Laldiwan
Ramcharan son
of Durjan
Rambabu son of
Ratiram
Rambihari son of
Ratiram
Sattideen son of
Shanni Sahodra
wife of Ratiram

648 666

Private

Agriculture

0.3794

Ghasita son of
Dassi
Chandrabhan son
of Dassi Dadi
alias Gurucharan
son of Laldiwan
Ramsajeevan son
of Laldiwan
Suresh Kumar
son of Dassi

649 667

Common

Agriculture/Non-
Agriculture

0.3907

Bali Muhammad
son of Abdul
Majeed
Suiyadeen son of
Mullu, Uttar
Pradesh
Government

650 681

Private

Agriculture

0.0505

Perwa son of
Matadeen

651 682

Private

Agriculture

0.2766

Perwa son of
Matadeen Baiju
son of Matadeen

652 687

Private

Agriculture

0.1471

Sattideen son of
Devidayal

653 892

Private

Agriculture

0.2061

Shivnarayan son
of Sattideen
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654 893 Private Agriculture 0.0239(|Vijay Bahadur
son of Ghaseeta
Shivpati wife of

Vijay Bahadur

655 894 Private Agriculture 0.2846||Devanarayan son
of Satidin

656 895 Government Nali 0.0239||Uttar Pradesh
Government

657 895/109 ||Government Nala 0.065||Uttar Pradesh

3 Government
658 896 Private Agriculture 0.2775||Idris son of

Jumman Krishna
Kumar son of
Chandrabhushan
Nizam son of
Jumman Phula
Devi wife of Late
Chandrabhushan
Magbool son of
Jjumman
Ramchandra son
of
Chandrabhushan
Satish Kumar son
of
Chandrabhushan

Village: Behrela

659 1 Private Agriculture 0.4187||Binda Prasad son
of Lallu
Rajbahadur son
of Ramratan
Rajesh Kumar
son of
Ramlakhan Smt.
Bindi wife of
Kamta Prasad
Smt. Rajjan wife
of Shivsharan
Smt. Sona wife
of Binda Heeralal
son of Lallu
Achhelal son of
Badri Prasad
Anil son of Badri
Prasad Shanti
wife of Badri
Prasad Yeshu son
of Ajay

660 104 Private Agriculture 0.2293|(Prema Devi wife
of Lallu Anup
Kumar son of
Devideen
Jagbhan son of
Devideen
Sukhrani wife of
Devideen

661 105 Government Chakmarg 0.0242|(Uttar Pradesh
Government
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662 118

Private

Agriculture

0.374

Rampyari wife of|
Bardari
Ramswaroop son
of Bardani
Shivlal son of
Bardani
Ramkishan son
of Siyaram
Bhagauti son of
Tulaiya Mamta
son of Raghuraj
Singh Rajendra
Kumari wife of
Ramvishal

663 119

Government

Bita

0.0722

Uttar Pradesh
Government

664 120

Government

Pond

0.0097

Uttar Pradesh
Government

665 121

Private

Agriculture

0.6208

Bachdi son of
Bardani Jagrani
wife of Rampal
Ramvishal son of
Rampal Shripal
son of Rampal
Gautam son of
Tularam
Rajkunwar wife
of Baburam
Rammilan son of
Tularam
Tejpratap son of
Brajmohan
Siyapyari wife of
Brajmohan
Surendra Kumar
son of
Brajmohan
Rampyari wife of
Bardani
Ramswaroop son
of Bardani
Shivlal son of
Bardani

666 122

Private

Agriculture

0.6037

Ramkishore son
of Ramsnehi

667 123

Private

Agriculture

0.6575

Brajnaresh son of
Gayaprasad
Rajabhaiya son
of Sukhlal
Rajendra Kumar
son of
Shivprasad

668 124

Private

Agriculture

0.0419

Gangacharan son
of Ramsnehi
Ramkripal son of
Ramsnehi
Ramsatya son of
Ramsnehi
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Shivprasad son
of Ramsnehi

669 125 Government Chakmarg 0.0325||Uttar Pradesh
Government

670 126 Private Agriculture 0.0104|(Shivraj alias
Shivram son of
Sukhlal

671 127 Private Agriculture 0.4346||Gyanesh Dixit
son of Ramvishal
Dixit

672 128 Private Agriculture 0.5292||Brajnarayan son
of Lallu Kamla
Devi wife of Late
Jayprakash Sunil
Kumar son of
Kailash Narayan
Rajendra Kumari
wife of
Ramvishal
Sonam wife of
Satyam Tiwari
Kailash Narayan
son of
Ganganarayan
Dwivedi
Rajendra Prasad
son of
Ganganarayan
Dwivedi Shri
Narayan Dwivedi
son of
Ganganarayan
Dwivedi

673 129 Private Agriculture 0.0035||Govind Ram son
of Umashankar
Dwivedi Mukesh
Kumar Dwivedi
son of
Umashankar
Dwivedi

674 13 Private Agriculture 0.1282||Aman son of
Indrapal Lakshmi
daughter of
Indrapal Samar
son of Indrapal
Rekha Pal wife
of late Indrapal
Devlal son of
Bilayati

675 136 Common Agriculture/Banjar 1.1119|{Uttar Pradesh
Government,
Gangaprasad son
of Chedilal
Ashok kumar son
of Brajlal Kumari
Deepa daughter
of Rambabu
Rajkumar son of
Rambabu
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Shyambabu son
of Brajlal Sumit
son of Rambabu
Chhotelal son of
Brajlal Neelam
wife of late
Rambabu
Maheshwarideen
son of Ganesha
Rajendra Kumari
wife of
Ramvishal Smt.
Mamta Devi wife
of Raghuraj
Singh Shivprasad
son of Ramsnehi
Kalideen son of
Katta Rameshwar
son of Punna
Atul Kumar son
of Prayag
Narayan Ashish
Kumar son of
Prayag Narayan
Leela Rani wife
of Prayag
Narayan Ashok
Kumar son of
Brijlal Budhiya
son of
Chirangulal
Munna son of
Chirangulal
Vipin Kumar son
of Chirangulal
Sonu son of
Chiragu.

676 144

Government

Chakmarg

0.024

Uttar Pradesh
Government

677 2

Government

Chakmarg

0.0076

Uttar Pradesh
Government

678 38

Government

Chakmarg

0.0695

Uttar Pradesh
Government

679 39

Common

Agriculture/Nahar

0.1887

Uttar Pradesh
Government,
Ramautar son of
Sevalal
Swamidin son of
Sevalal

680 40

Common

Agriculture/Nahar

0.3281

Uttar Pradesh
Government,
Devisahay son of
Ramdayal

681 42

Government

Chakmarg

0.023

Uttar Pradesh
Government

682 51

Common

Agriculture/Nahar

1.768

Canal Uttar
Pradesh
Government,
Vind Narayan




252

THEGAZETTEOFINDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

son of Jagdev
Jaynarayan son
of Jagdev
Bhagwati Prasad
son of Jagdev

683

52

Private

Agriculture

0.0584

Smt. Urmila Devi
wife of Jagdamba
Prasad

684

82

Common

Agriculture/Nahar

2.2241

Canal Uttar
Pradesh
Government,
Nisha daughter
of late Vasudev
wife of
Sureshchandra
Tripuresh Pandey
son of
Sureshchandra
Pandey Shailesh
Pandey son of
Sureshchandra
Pandey

685

83

Government

Chakmarg

0.0259

Uttar Pradesh
Government

Village:

Achhrela

686

&3

Private

Agriculture

0.1826

Vijay son of
Ramnarayan
Shobha wife of
Ajay Ashish son
of Ajay Rishi son
of Ajay Kajal
daughter of Ajay
Mamta wife of
Harishankar
Manoj son of
Harishankar
Satishchandra
son of
Harishankar
Abhishek son of
Harishankar
Jagdish Prasad
son of Tirra

687

84

Private

Agriculture

0.6528

Kallu son of Late
Badkwa Kuldeep
son of Late
Badkwa Kusuma
wife of
Ramsevak Pappu
son of late
Badkwa
Phoolmati son of
late Badkwa Raju
son of late
Badkwa Rohit
son of late
Badkwa Shilu
son of Late
Badkwa Sandeep
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son of Late
Badkwa

688 86

Private

Agriculture

0.025

Nathuram son of
Ramkishun
Brijkishore son
of Ramkishun
Malkhan son of
Ramkishun
Radharani wife
of Late
Ramkishun

689 87

Government

Chakmarg

0.0127

Uttar Pradesh
Government

690 90

Private

Agriculture

0.4019

Jayaram son of
Darshan Chunni
Devi wife
Shivram
Narendra son
Shivram
Jeetendra son
Shivram
Virendra son
Shivram Pankaj
son Shivram

691 91

Private

Agriculture

0.044

Smt. Saroj wife
of Parshuram

Village: Makraw

n

692 10

Private

Agriculture

0.1853

Ramesh son of
Jhandu

693 11

Private

Agriculture

0.3814

Ramdash son of
jhandu

694 112

Private

Agriculture

0.4976

Pinku son of late
Shivpal Rampal
son of late Ratna
Shivgopal son of
late Ratna
Sandeep Kumar
son of late
Shivpal Sukratin
wife of Late
Ratna Durga son
of Ram
Vindravan son of
Ramsaran
Sahadev son of
Shyamlal Jairam
son of Baddi
Jayaram son of
Bhadaiya Naresh
Kumar Kutar son
of Shiv Gopal
Phoolkunwar
wife of Shiv
Gopal Sandeep
Kumar son of
Shiv Gopal
Suresh son of
Shiv Gopal.
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695

113

Government

Chakmarg

0.0034||Uttar Pradesh
Government

696

114

Private

Agriculture

0.0285|[Pushpa alias
Phula wife of late
Jagdev Fakkad
son of
Bhulaiyaan
Bharat Yadav
son of Jagdev
Ramkishore son
of Bhulaiyaan
Shatrughan Singh
son of Jagdev
Sukhdev son of
Bhulaiyaan
Swamidin son of
Bhulaiyaan

697

12

Private

Agriculture

0.4613||Parmatma Din
Son of Devi Din
Rajabeti alias
Raja Bai
Daughter of Devi
Din

698

13

Private

Agriculture

0.0553||Dayaram son of
Bhadaiyan

699

15

Private

Agriculture

0.0209(|Smt. Chunni
Devi daughter of
Ram Singh

700

16

Private

Agriculture

0.3887||Mahaveer son of
Kalluram alias
Nathuram
Ramsevak son of
Kalluram alias
Nathuram
Shantidevi wife
of Late
Balabhadra
Prasad
Subhagadatta son
of Balabhadra
Prasad Shivrati
wife Ramcharan
Shyam Sundar
son Ramcharan
Subhagdutt son
Balbhadra Prasad

701

17

Government

Mukyamarg

0.02||Government of
Uttar Pradesh

702

19

Private

Agriculture

0.5103||Jeetendra son of
Jaisingh
Dipanshu son of
Jaisingh
Devnandan son
of Mullu
Dhirendra son of
Sukhnandan
Brijanandan son
of Mullu Meera
son of Jai Singh
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Ratan Kumar son
of Raghunandan
Ramsakhi son of
Raghunandan
Sachin Kumar
son of
Raghunandan
Sevaram son of
Mullu Bhura son
of Kalidin Rajjan
son of Kalidin
Ram Khilavan
son of Kalidin
Sitaram son of
Kalidin Ghaseeta
son of Halke
Rakesh son of
Shiv Prasad
Rajul Devi wife
of Om Prakash
Seva Ram son of
Shiv Prasad

703 20

Private

Agriculture

1.306

Awadh Naresh
Singh son of
Ranjor Singh
Janmejay Singh
son of Prahlad
Singh Dhananjay
Singh son of
Ranjor Singh
Purushottam
Singh son of
Drigpal Singh
Brijesh Kumar
Singh son of
Drigpal Singh
Rajesh Kumar
Singh son of
Drigpal Singh
Vijay Bahadur
Singh son of
Ranjor Singh
Shanti Devi wife
of Late Prahlad
Singh

704 24

Government

Chakmarg

0.0466

Uttar Pradesh
Government

705 29

Private

Agriculture

0.2118

Ramgopal son of
Khullu

706 30

Private

Agriculture

0.0283

Smt. Patto wife
of Ramgopal

707 31

Private

Agriculture

0.7599

Patto wife of
Ramgopal
Pushpa Devi wife
of Ram Prakash
Ram Prakash son
of Kalka Prasad
Shailendra
Kumari wife of
Harjeet Singh
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Smt. Rani Devi
wife of Ganga
Prasad Dayaram
son of Ramgopal
Dinesh Chandra
son of Ramgopal

708

32

Private

Agriculture

1.134

Kalicharan son of]
Ramgulam
Dayabhushan son
of Ramgulam
Shripal son of
Baburam

709

33

Private

Agriculture

0.2565

Jayaram son of
Sundar Dayaram
son of Sundar

710

36

Government

Mukyamarg

0.0164

Uttar Pradesh
Government

711

37

Private

Agriculture

0.0702

Ramlakhan son
of Siyaram
Sukhlal son of
Bhura

712

38

Private

Agriculture

0.4013

Jaykaran son of
Kohru Baijnath
son of Kohru

713

39

Private

Agriculture

0.8343

Amar Singh
Yadav son of
Late Brajraj
Yadav Prem
Singh son of
Balwant Yadav
Meera Devi wife
of Balwant
Yadav
Ramlakhan son
of late Bhura
Shyama wife of
late Brajraj
Yadav

714

40

Private

Agriculture

0.0583

Chunnilal son of
Budhuwa
Premdas son of
Jhandu Bhulli
son of Jhandu
Mullu son of
Jhandu Lalluram
son of Jhandu
Shivratia wife of
Sura alias Mangi
Sura son of
Budhuwa

715

41

Private

Agriculture

0.5616

Ramjeevan son
of Gangwa Smt.
Shanti Devi wife
of Shri
Ramjeevan

716

42

Private

Agriculture

0.5532

Kalaram son of
Gulzari Gaya son
of Gulzari
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717 43

Private

Agriculture

0.5567

Phuljhari son of
Jalma

718 44

Private

Agriculture

0.3384

Chaubi wife of
late Jamuna
Prasad Bablu son
of Jamuna Prasad
Ramkaran son of
Jamuna Prasad
Ramshankar alias
Lallu son of
Jamuna Prasad
Lalaram son of
Jamuna Prasad
Sudama wife of
Shivdas

719 45

Private

Agriculture

0.4926

Jawahir son of
Jalma

720 46

Government

Chakmarg

0.0651

Uttar Pradesh
Government

721 47

Government

Chargah

0.5256

Uttar Pradesh
Government

722 52

Government

Mukhyamarg

0.0162

Uttar Pradesh
Government

723 53

Private

Agriculture

1.347

Anamika son of
Late Lalta Prasad
Avni son of Late
Lalta Prasad
Urmila Devi wife
of Late Lalta
Prasad Jitendra
Kumar son of
Late Lalta Prasad
Dixit
Devendranarayan
son of Jagjeevan
alias Badelal
Rajnarayan son
of Jagjivan alias
Badelal
Srinarayan son of|
Jagjeevan alias
Badelal
Urmiladevi wife
of Hariom Kamla
Devi wife of
Govindanarayan
Kailashnath son
of Gayaprasad
Gudiya wife of
Krishna Kumar
Inesh Kumar son
of Govind
Narayan Dinesh
Kumar son of
Govind Narayan
Mohini son of
Krishna Kumar
Rohini son of
Krishna Kumar
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Rajaram son of
Manga Ramnath
son of Manga

724 54 Private Agriculture 0.8824|(Kunti son of
Avadhanarayan
Hariom son of
Avadhanarayan

725 56 Common Agriculture/Nahar 0.942(|Canal Uttar
Pradesh
Government,
Abhishek son of
Shesh Narayan
Ashish Kumar
son of Shesh
Narayan Urmila
Devi wife of
Hariom Usha
Gupta wife of
Shriram Gupta
Balki Shun son
of Durjan
Yashoda Devi
wife of Late
Jayendra Kumar
Yogendra Kumar
son of
Ramsjeevan
Vimala Devi
wife of son of
Jagdish Prasad

726 57 Government Mukhyamarg 0.0175||Uttar Pradesh
Government

727 59 Private Agriculture 0.3344|(Inderpal son of
Ramsahay
Jageshwar son of
Ramcharan
Dharmapal son
of Hariram
Nandkishore son
of Gajju alias
Gajraj Pushpa
alias Phula wife
of Jagdev Fakkad
son of
Bhulaiyaan
Brijkishore son
of Gajju alias
Gajraj Bharat
Yadav son of
Jagdev
Rajkishore son of
Gajju alias Gajraj
Ramkishore son
of Bhulaiyaan
Ramkumar son
of Ramcharan
Rameshwar son
of Ramdayal
Shatrughan Singh
son of Jagdev
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Saraswati wife of
Late Hariram
Sukhdev son of
Bhulaiyaan
Swamidin son of
Bhulaiyaan
Bharat Yadav
son of Jagdev

728

60

Government

Chakmarg

0.0187

Uttar Pradesh
Government

729

61

Government

Chakmarg

0.04

Uttar Pradesh
Government

730

63

Private

Agriculture

0.4564

Abdul Habib son
of Abdul Salim
Farhat wife of
Shakeel Ahmed
Sahiba Parveen
wife of Meraj Ali
Husna Ara wife
of Ageel Ahmed

731

64

Private

Agriculture

0.7039

Taqi Muhammad
son of
Muhammad
Yusuf Masih
Ahmed son of
Muhammad
Yusuf Mubarak
Bibi wife of late
Muhammad
Yusuf Washi
Ahmed son of
Muhammad
Yusuf Shakeel
Ahmed son of
Muhammad
Yusuf Shafi
Ahmed son of
Muhammad
Yusuf

732

75

Private

Agriculture

0.1559

Basant Lal son of
Durga Babu Lal
son of Durga
Sitaram son of
Durga

733

76

Private

Agriculture

0.5599

Fariduddin son of]
Fazal Ahmed

734

81

Government

Chakmarg

0.0117

Uttar Pradesh
Government

735

82

Private

Agriculture

0.9472

Rajendra Kumar
son of Lalluram
Smt. Rajan wife
of Bijwanai
Gajendra Singh
son of Shivaji
Pratap Singh son
of Shivaji
Ramadevi wife
of late Shivaji
Samar Singh son
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of Shivaji Mrs.
Bimla Wife of
Badku

Village: Fattehpur

736 1 Government Banjar/Nala 0.084||Uttar Pradesh
Government

737 11 Government Chakmarg 0.0156||Uttar Pradesh
Government

738 16 Private Agriculture 0.7126||Nandkishore son
of Babbu
Ramkhilawan
son of Babbu
Rammilan son of
Babbu Siyaram
son of Babbu
Smt. Bhuri wife
of late Baijnath
alias Chilni alias
Chilli

739 17 Private Agriculture 0.8419||Abdul Wahid son
of Tajuddin
Shamim Bano
wife of Veer
Abdul Hamid
Khan Rafiquddin
son of Abdul
Wahid
Saeeduddin son
of Abdul Wahid
Shaba Parveen
wife of Raza
Mohammad
Bipin Kumar son
of Sattideen
Fatehpur Nilofar
Taufiq daughter
of Taufiq Ahmed
Smt. Jayadevi
wife of Late
Jagannath
Gadariya

740 19 Government Chakmarg 0.0104|(Uttar Pradesh
Government

741 2 Private Agriculture 0.7463[|[Mohammad Sajid
Son of
Islamuddin
Mohammad Arif
Son of Habib
Ahmed
Riyazuddin Son
of Habib Ahmed
Sharif Ahmed
Son of Habib
Ahmed Mrs.
Shabnam Bano
Wife of
Islamuddin
Mohammad
Hanif Son of
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Habib Ahmed
Laiq Ahmed Son
of Habib Ahmed
Pramod Kumar
Son of
Ramprakash
Rajesh Kumar
Son of
Ramprakash Mrs.
Devarati Wife of
the late
Ramprakash

742 3

Private

Agriculture

1.2315

Aasiya Bibi wife
of Fariduddin
Kallu son of
Mehdihasan
Nizam son of
Mehdihasan
Fariduddin son of]
Abdul Qadir
Sitara Bano wife
of Amir Ahmed
Azim Khan son
of Nizam Khan
Arzoo Bano wife
of Chand Babu
Naseem son of
Chand Babu Rani
Beti daughter of
Chand Babu
Sonu son of
Chand Babu

743 37

Private

Agriculture

1.1408

Mukhtar Ahmed
son of Mushtaq
Ahmed

744 38

Private

Agriculture

0.0313

Atiq Ahmed
Siddiqui son of
Rafig Ahmed
Ghanshyam son
of Jangaliya
Nafees Ahmed
Siddiqui son of
Rafiqg Ahmed
Rais Ahmed
Siddiqui son of
Rafiq Ahmed

745 39

Private

Agriculture

0.6248

Kailashi wife of
Munnaka
Jangaliya son of
late Chunnu
Bachhilal son of
late Chunnu
Buddu son of late
Chunnu Sukhna
son of late
Chunnu

746 4

Government

Chakmarg

0.0106

Uttar Pradesh
Government
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747

42

Government

Chakmarg

0.0123

Uttar Pradesh
Government

748

43

Private

Agriculture

1.1091

Islam Khan son
of Babu Khan
Naeemullah son
of Fateh
Muhammad
Fariduddin son of]
Abdul Habib
Latif Ahmed son
of Abdul Habib
Shafiq Khan son
of Babu Khan

749

Private

Agriculture

1.3313

Ichha son of
Rajendra Imami
Khan son of
Babu Khan Islam
Khan son of
Babu Khan
Kamala son of
Rajendra Kumar
Pushpa Devi wife
of Narayan Das
Sahu Phool
Singh son of
Bhilla Bachcha
son of Bhilla
Bhagartiya wife
of late Bhilla
Munna Singh
Yadav son of
Bhilla Muliya
wife of late Kallu
Mohit Kumar
Yadav son of
Rajendra Yadav
Ram Autar son of]
Jagannath Ram
Kishore alias
Raja son of
Jagannath Rohit
son of Rajendra
Yadav Lallu alias
Kashiprasad son
of Ramadhin
Shafiq Khan son
of Babu Khan
Sharif Khan son
of Babu Khan
Shiv Kumar son
of Jagannath
Saeed Khan son
of Babu Khan

Village:

Sichauli

750

11

Government

Chakmarg

0.0162

Government of
Uttar Pradesh

751

23

Private

Agriculture

0.0257

Gulrez Ahmed
son of late Abdul
Hamid Jamshed
Ahmed son of
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late Abdul
Hamid Javed
Ahmed son of
late Abdul
Hamid Tabrez
Ahmed son of
late Abdul
Hamid Najma
Bano wife of late
Khursheed
Ahmed Nathia
wife of late
Abdul Hamid
Parvez Ahmed
son of late Abdul
Hamid Shadab
son of Khursheed
Ahmed

752 24

Private

Agriculture

1.6079

Md. Saeed Khan
son of Abdul
Latif Anwar
Ahmed son of
Abdul Ali Ranno
wife of
Ramgulam
Awasthi Ramkali
wife of Ramsnehi
Irfan Khan son of]
Dilshad Ahmed
Taufiq Ahmed
son of Dilshad
Ahmed Shahana
Parveen wife of
Abdul Salim
Rukaiya Bano
wife of Qasim
Uddin

753 25

Private

Agriculture

0.2894

Naseem Ahmed
Khan son of late
Mohd. Hanif
Khan Bashirul
Qadri son of Late
Md. Hanif Khan
Vakil Khan son
of Late Md.
Hanif Khan
Vidya wife of
Babulaal

754 26

Private

Agriculture

0.291

Vidiya wife of
Babulal

755 27

Private

Agriculture

0.1148

Vidiya wife of
Babulal

756 29

Private

Agriculture

0.0756

Iltifat Ahmed
Khan son of Md.
Sharif Khan
Mukhtar Ahmed
Khan son of Md.
Sharif Khan
Munir Ahmed
son of Md. Sharif]
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Khan Smt. Tahira
daughter of Md.
Sharif Khan

757

Private

Agriculture

0.052

Mu. Hanif son of
Imambaksh
Haidaria Moona
and Muhammad
Danish sons of
Rajiz Ahmed
Yashmin Bano
wife of Rajiz
Ahmed

758

Private

Agriculture

0.3008

Mohammad
Azeem son of
Haji Baqar

759

Private

Agriculture

0.405

Ramzan son of
Haji Baqar

760

Private

Agriculture

0.1391

Ravishankar son
of Jageshwar
Prasad Vishnu
son of Jageshwar
Prasad
Shivshankar son
of Jageshwar
Prasad

761

70

Government

Rasta

0.156

Government of
Uttar Pradesh

762

72

Private

Agriculture

0.06

Nafees Ahmed
son of Rasheed
Ahmed
Mohammed Idris
son of Rasheed
Ahmed Waheed
Ahmed son of
Rasheed Ahmed
Sagheer Ahmed
son of Rasheed
Ahmed

763

73

Common

Agriculture/Nahar

0.2932

Canal Uttar
Pradesh
Government,
Islamuddin son
of Hakimuddin
Khan
Muhammad son
of Yunus
Tajuddin son of
Hakimuddin
Raza Muhammad
son of
Muhammad
Suleiman Shan
Muhammad son
of Muhammad
Suleiman

764

75

Government

Chakmarg

0.0117

Government of
Uttar Pradesh




[T &v=3(ii)]

HILT =T TSI AT

265

765 77

Common

Agriculture/Nahar

0.242

Abdul Rauf son
of Abdul
Ghafoor Shafi
Ahmed son of
Abdul Ghafoor
Canal (Uttar
Pradesh
Government)

766 78

Common

Agriculture/Nahar

0.664

Islamuddin son
of Hakimuddin
Tajuddin son of
Hakimuddin
Canal (Uttar
Pradesh
Government)

767 79

Private

Agriculture

0.7393

Abdul Majeed
son of Bashir
Ahmed
Moinuddin alias
Babu son of
Imamuddin
Shamsuddin son
of Bashir Ahmed

768 8

Private

Agriculture

0.0134

Nooruddin son of
Abdul Salim

769 80

Private

Agriculture

0.2063

Ismail Khan son
of Ibrahim
Wagar Khan son
of Ibrahim Habib
Khan son of
Ibrahim Haji
Ghulam son of
Ibrahim

770 81

Private

Agriculture

1.593

Chandraprakash
son of Bhagwat
Prasad
Satyaprakash son
of Bhagwat
Prasad

771 82

Private

Agriculture

0.0082

Ismail Khan son
of Ibrahim
Wagar Khan son
of Ibrahim Habib
Khan son of
Ibrahim Haji
Ghulam son of
Ibrahim
Omprakash son
of Jagat Prasad
Chanda wife of
Phool Singh
Nafisuddin son
of Shamsuddin
Baiju son of
Matadin
Leelavati wife of
Baijnath Ansuiya
Nigam son of
Sheetal Prasad
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Nigam Jai
Prakash son of
Jagat Prasad
Dilip Kumar
Nigam son of
Sheetal Prasad
Nigam
Nafisuddin son
of Shamsuddin
Prabhat Kumar
Nigam son of
Sheetal Prasad
Nigam Prashant
Kumar Nigam
son of Sheetal
Prasad Nigam
Baiju son of
Matadin
Rajendra Kumar
son of Jagat
Prasad Leelavati
wife of Baijnath

772 85 Government Chakmarg 0.0438||Government of
Uttar Pradesh

773 86 Private Agriculture 0.7536||Aminuddin son
of Nizamuddin
Priyanka Saxena
wife of Rishiraj
Nigam Bhura
Khan son of
Natthu
Wakiluddin son
of Nizamuddin
Samiuddin son of]
Nizamuddin Sita
Devi wife of
Mahesh Kumar

774 96 Common Agriculture/ Nahar 0.0151|[Canal Uttar
Pradesh
Government,
Nazim Saudagar
son of Aslam
Saudagar Badal
Khan son of
Manzoor Khan
Abdul Wahid son
of Haji
Muhammad
Salim Aqeel
Ahmed son of
Late Shabbir
Ahmed Himauli
Parveen Bano
wife of Shahzad
Alimancha
Ramkanti wife of
Jagmohan
Bhabhaura Sita
Devi wife of Late
Shivnath Tej
Kumari wife of




[T &v=3(ii)]

HILT =T TSI AT

267

Rambabu
Muhammad
Yaqub son of Md
Yusuf
Muhammad
Yunus son of Md
Yusuf
Mohammad Ilyas
son of Md Yusuf
Mohammad
Islam son of Md
Yusuf Hamida
Begum wife of
Anwar Khan
Mohammad
Hasan Raza son
of Jalil
Mohammad
Uzma Bano wife
of Salman Shah
Muhammad Irfan
son of
Muhammad
Aslam Rizwana
Bano wife of
Dilshad Uddin
Vineeta Devi
wife of Baratilal
Rajkumari wife
of Jugal Ramrati
wife of
Lakshmiprasad
son of Ratoli Md
Ehsan son of
Habib Hussain
Rambabu son of
Matadin Smt.
Rita Devi wife of
Vijaypal Babli
wife of Rajju
Punita wife of
Saty Kumar

Village: Ragaul

775 30

Government

Rasta

0.03

Government of
Uttar Pradesh

776 31

Private

Agriculture

0.2988

Zainul Haq son
of Ghuran

777 32

Private

Agriculture

0.4792

Ansar Ali son of
Nisar Ali Ahsan
Ali son of Nisar
Ali Shamshad
Ali son of Nisar
Ali

778 33

Government

Rasta

0.0668

Government of
Uttar Pradesh

779 57

Common

Agriculture/Nahar

0.1178

Jamal Khan son
of Zahiruddin
Nafeesuddin son
of Imamuddin
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Nihaluddin son
of Imamuddin
Nooruddin son of
Sharifuddin
Fakhruddin Ali
son of
Zahooruddin
Basimuddin
Ahmed son of
Shakeeluddin
Babuddin son of
Zahooruddin
Rahmatbano wife
of Imamuddin
Rahmat Begum
wife of
Imamuddin
Canal
(Government of
Uttar Pradesh)

780 66 Private Agriculture 0.4457||Aisha Bano
daughter of late
Abdul Salam
Junaid Ahmed
son of Abdul
Salam Zubair
Ahmed son of
Abdul Salam
Abad Ahmed son
of Shamsuddin
Fatima Bano
wife of late
Shamsuddin
Khalil Ahmed
Siddiqui son of
Wahajuddin

781 67 Government Rasta 0.0202||Government of
Uttar Pradesh

782 68 Government Chakmarg 0.047||Government of
Uttar Pradesh

783 72 Private Agriculture 0.0034|(Atiq Ahmed
Siddiqui son of
Rafiq Ahmed
Anees Ahmed
Siddiqui son of
Rafiq Ahmed
Nafees Ahmed
Siddiqui son of
Rafiqg Ahmed
Raees Ahmed
Siddiqui son of
Rafiqg Ahmed

784 73 Private Agriculture 0.0195|[Mukhtar Ahmed
son of Mushtaq
Ahmed

785 74 Private Agriculture 0.124|[Najmuddin son
of Fayyazuddin
Nasimuddin son
of Fayyazuddin
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Nasiruddin son
of Fayyazuddin
Shamimuddin
son of
Fayyazuddin

786 75

Private

Agriculture

0.3902

Abdul Naeem
son of Abdul Jalil
Abdul Fahim son
of Abdul Jalil

787 76

Private

Agriculture

0.2676

Abdul Wasim
son of Abdul Jalil
Shaheeda wife of
son of Late
Abdul Jalil

788 77

Private

Agriculture/ Residential

1.9051

Anwaruddin
Ahmed son of
Shakeeluddin
Noor Afshan
wife of
Salimuddin
Shamsunnisha
wife of
Shakeeluddin

789 79

Private

Agriculture

0.5638

Wasimuddin
Ahmed son of
Shakeeluddin

790 80

Private

Agriculture

0.2555

Rukaiya daughter
of Abdul
Rahman

791 81

Private

Agriculture

0.2188

Mohammad
Wasim son of
Md Alim
Mohammad Sami
son of Md Alim

792 82

Common

Agriculture/Nahar

0.4242

Canal Uttar
Pradesh
Government,
Abdul Haseeb
son of Abdul
Latif Jamal Khan
son of
Zahiruddin
Nawabuddin son
of Sharifuddin
Fakhruddin Ali
son of
Zahooruddin
Babuddin son of
Zahooruddin
Wahiduddin son
of Sharifuddin
Hakimuddin son
of Sharifuddin
Abdul Haseeb
son of Abdul
Latif Jamal Khan
son of
Zahiruddin
Nawabuddin son
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of Sharifuddin
Fakhruddin Ali
son of
Zahooruddin
Babuddin son of
Zahooruddin
Hakimuddin son
of Sharifuddin
Karummiuddin
son of
Wahauddin
Naimuddin son
of Wahauddin
Shama Bano
daughter of
Wahauddin.

Village:

Bhabhau

ra

793

1

Private

Agriculture

0.0094

Nawab Khan son
of Altaf Hussain

794

100

Private

Agriculture

0.6096

Imran Khan son
of Ramzan Khan
Muhammad
Tausif Khan son
of Muhammad
Mubeen Khan
Shamsa wife of
late Ramzan
Khan Salman
Khan son of
Ramzan Khan
Subhan Khan son
of Ramzan Khan

795

101

Government

Chakmarg

0.032

Uttar Pradesh
Government

796

102

Private

Agriculture

0.0001

Muhammad
Samim son of
Dildar Khan

797

103

Private

Agriculture

0.0022

Muhammad
Nasim son of
Dildar Khan

798

104

Private

Agriculture

0.2788

Nasim Khan son
of Dildar Khan
Shamim Khan
son of Dildar
Khan

799

Common

Agriculture/Nahar

0.4319

Akbar Hussain
son of Late Afzal
Hussain Akhtar
Hussain son of
Late Afzal
Hussain Ashraf
Hussain son of
Late Afzal
Hussain Asrar
Hussain son of
Late Afzal
Hussain Zahida
Bano wife of
Late Afzal
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Hussain Canal
(Uttar Pradesh
Government)

800 25

Government

Mukymarg

0.0142

Uttar Pradesh
Government

801 3

Government

Nahar

0.0991

Uttar Pradesh
Government

802 34

Private

Agriculture

0.723

Shabbir son of
Ayadathusen
Khan

803 36

Private

Agriculture

0.008

Amanullah Khan,
son of Sher
Khan, née Mitthu
Khan Ahmed
Hussain son of
Md. Hussain
Khatoon wife of
the late
Mohammad
Hussain Bahadur
Khan son of Md.
Hussain
Mukhatar Ahmed
son of Md.
Hussain Mushtaq
Ahmed son of
Md. Hussain,
Akbar hussain
son of Afjal
Hussain Akhtar
son of Afzal
Hussain Ashraf
Hussain son of
Afzal Hussain,
Asrar Hussain
son of Afzal
Hussain Zahida
Akhtar wife of
Afzal Hussain
Nawab Khan son
of Altaf Hussain

804 37

Private

Agriculture

0.8536

Adibur Rahman
Khan son of
Habibur Rahman
Jamshida wife of
Habibur Rahman
Fazla Khan
daughter of
Habibur Rahman

805 38

Government

Mukymarg

0.013

Uttar Pradesh
Government

806 39

Private

Agriculture

0.5578

Zamiruddin son
of Jamiluddin
Firoz Ahmed son
of Jamiluddin

807 4

Common

Agriculture/Non-
Agriculture

0.2253

Canal (Uttar
Pradesh
Government)
Mu. Owais
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Ahmed son of
Nawab Khan
Shoaib Ahmed
Khan son of
Nawab Khan

808

57

Government

Nahar

0.1593|[Nahar Kishunpur
Bhabhaura Minor

809

Private

Agriculture

0.5552||Aman Ullah
Khan son of Sher
Khan alias Mithu
Khan

810

80

Private

Agriculture

0.7845||Aminuddin son
of Rahimuddin
Tajuddin son of
Garib Khan
Merajuddin son
of Garib Khan
Momina Khatoon
wife of
Aminuddin

811

81

Private

Agriculture

0.5306||Kamruddin son
of Sirajuddin

812

82

Private

Agriculture

0.421|(Zamiruddin son
of Jamiluddin
Firoz Ahmed son
of Jamiluddin

813

83

Private

Agriculture

0.0607||Islamuddin alias
Shahzada son of
Jaliluddin
Zamiruddin son
of Jamiluddin
Zohra wife of
late Jamiluddin
Nasiruddin son
of Jaliluddin
Firoz Ahmed son
of Jamiluddin
Bashiruddin son
of Jaliluddin

814

94

Government

Mukymarg

0.0163||Uttar Pradesh
Government

815

99

Common

Agriculture/ Bandhi

0.0699||[Naseem Khan
son of Dildar
Khan Shamim
Khan son of
Dildar Khan
Subhan Khan son
of Mitthu Khan
Bandhi Uttar
Pradesh
Government

Village:

Laraund

816

107

Government

Chakroad

0.0246||Uttar Pradesh
Government

817

108

Private

Agriculture

0.4268||Rajendra Kumar
son of Shriram
Surendra Kumar
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son of Shriram
Harprasad son of
Shriram

818 112

Private

Agriculture

0.0151

Shriram son of
Ramlal

819 117

Private

Agriculture

0.6432

Raju son of
Baldev
Ramnarayan son
of Baldev

820 118

Private

Agriculture

0.3203

Shriram son of
Ramlal

821 119

Private

Private

0.7253

Kailashchandra
son of Jagdamba
Prasad
Chandrakishore
wife of
Rameshchandra
Manish Kumar
son of
Rameshchandra
Malka wife of
Muhammad
Mubeen Khan

822 209

Government

Nala

0.2568

Uttar Pradesh
Government

823 210

Private

Agriculture

1.6146

Kanti wife of
Jagannath Dinesh
Kumar son of
Jagannath
Bhagwandin son
of Baldev
Maheshchandrap
al son of
Jagannath Munna
son of Devidayal
Rajuliya wife of
Late Shivdas
Ramesh son of
Jagannath
Ramsharan son
of Shivdas
Shivkumar son of|
Shivdas Shivphal
son of Dillipat
Shivlal son of
Dillipat

824 220

Private

Agriculture

0.0077

Balram son of
Baldev Ramdas
son of Baldev
Ramprakash son
of Baldev
Ramsevak son of
Baldev

825 221

Private

Agriculture

1.3939

Jagannath son of
Mayadin Smt.
Prema wife of
Gudda Punna son
of Dina
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826 222 Private Agriculture 0.9555(|Krishna Devi
wife of
Rambhajan
Gurucharan son
of Shyamaliya
Rambabu son of
Natthu
Rambhajan son
of Natthu

827 224 Government Chakroad 0.0127||Uttar Pradesh
Government

828 228 Private Agriculture 0.7144|(Gangadin son of
Mirchaiya
Devrati wife of
late Baijnath
Ramgopal son of
Baijnath
Rambabu son of
Baijnath
Swamidin son of
Mirchaiya

829 229 Government Chakroad 0.0134||Uttar Pradesh
Government

830 230 Private Agriculture 0.3247||Bhagwandin son
of Baldev

831 255 Government Mukhamarg 0.016||Uttar Pradesh
Government

832 256 Government Rasta 0.1468||Uttar Pradesh
Government

833 264 Private Agriculture 0.0204|[Nandan son of
Majhilwa

834 265 Private Agriculture 0.0434||Gayadeen son of
Majhilwa

835 266 Private Agriculture 0.6692||[Kamata Prasad
son of Muluva
Jagdish Prasad
son of Muluva
Maheshwari son
of Muluva

836 29 Private Agriculture 0.1293||Jamil Khan son
of Yusuf Khan
Zakir Khan son
of Salman
Hassan Dilshad
Khan son of
Yusuf Khan Bilal
Khan son of
Lukman Khan
Mushtaq Khan
son of Yusuf
Khan Shamshad
Khan son of
Yusuf Khan
Salman Hassan
son of Salman
Hassan
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837 31 Government Bandi 0.088||Uttar Pradesh
Government

838 32 Private Agriculture 0.7533|{Jamil Khan son
of Yusuf Khan
Dilshad Khan
son of Yusuf
Khan Mushtaq
Khan son of
Yusuf Khan
Shamshad Khan
son of Yusuf
Khan

839 33 Private Agriculture 0.0086|[Jamil Khan son
of Yusuf Khan
Dilshad Khan
son of Yusuf
Khan Mushtaq
Khan son of
Yusuf Khan
Shamshad Khan
son of Yusuf
Khan

840 34 Private Agriculture 0.6312||Gangadeen son
of Bhagirath

841 35 Private Agriculture 0.0013|[Anuj son of
Gangacharan
Anurag son of
Gangacharan
Amit son of
Gangacharan
Ashish son of
Gangacharan
Kamta Prasad
son of
Bhagwandin
Nitesh son of
Gangacharan
Munni Devi alias
Muniyan wife of
Late
Gangacharan

842 370 Common Agriculture/ Chakraod 0.6921||Gyanwati wife of
Lallu Prasad
Balram son of
Girdhari
Maheshwarideen
son of Girdhari
Ramkishore son
of Gorelal Siya
Dulari wife of
Bhurelal Chak
Road (Uttar
Pradesh
Government)
Banjar (Uttar
Pradesh
Government)

843 375 Government Chakroad 0.0015||Uttar Pradesh
Government
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844 376 Private Agriculture 0.0046(|Geeta Saxena
daughter Late
Mabhavir Prasad
Saxena Shashank
son of Shailendra
Kumar Savita
wife Late
Shailendra
Kumar Kanchan
Saxena wife
Rajeev Saxena

845 378 Private Agriculture 0.4498|(Kapil Dev son of
Shyamlal Taswik
Kesari son of
Kapil Dev Ram
Singh son of
Babu Singh
Yamuna Devi
wife of late
Bachchu Singh
Jagbhan Singh
son of Bachchu
Singh Drugpal
Singh son of
Babu Singh

846 379 Government Mukhamarg 0.0391||Uttar Pradesh
Government

847 380 Private Agriculture 0.7786||Rajendra Kumar
son of Shriram
Surendra Kumar
son of Shriram
Harprasad son of
Shriram

848 381 Private Agriculture 0.2934||Betibai wife of
late Ramautar
Mulchand son of
Ramautar
Vasudev son of
Ramautar
Santosh son of
Ramautar

849 382 Private Agriculture 0.0874|(Kaushal Gupta
son of Ram
Bishal Pramod
son of Ram
Bishal
Lakshminarayan
son of Ram
Bishal

850 383 Private Agriculture 0.5974|(Kapil Dev son of
Shyam Lal
Taswik Kesari
Sridevi wife of

Pramod
851 386 Government Chakroad 0.0073||Uttar Pradesh
Government
852 391 Private Agriculture 0.4169||Indrasen son of
Girdhari Balram

son of Girdhari
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Bharat Singh son
of Surjan Singh
Maheshwarideen
son of Girdhari

853 392

Private

Agriculture

0.2362

Kamta Prasad

son of Muluwa
Maheshwari son
of Muluwa
Shivkumar son of]
Surjan

854 393

Government

Chakroad

0.0128

Uttar Pradesh
Government

855 395

Private

Agriculture

0.4135

Bhagwati wife of
late
Maheshwarideen

856 399

Private

Agriculture

0.0366

Hirwa son of
Lalli

857 400

Private

Agriculture

0.0114

Keshar wife of
late Chunubad
alias Chunbaddi
Dilip Kumar son
of late Chunubad
alias Chunbaddi
Pradeep Kumar
son of late
Chunubad alias
Chunbaddi
Ramkumar son
of late Chunubad
alias Chunbaddi

858 403

Private

Agriculture

0.3741

Nandan son of
Majhilwa

859 404

Private

Agriculture

0.3284

Gayadeen son of
Majhilwa

860 405

Private

Agriculture

0.0768

Jaipal son of
Shivram Prema
wife of
Ramvishal
Bhoori wife of
Shivram
Rajabhaiya son
of Ramvishal
Ramkaran son of
Shivram
Rambabu son of
Shivram
Ramsajeevan son
of Ramcharan
Sukhlal son of
Ramcharan

861 617

Government

River

0.1415

Uttar Pradesh
Government

862 630

Private

Agriculture

0.0848

Mullu son of
Darbari
Ramsajeevan son
of Darbari Prema
wife of
Ramvishal
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Rajabhaiya son
of Ramvishal

863 631 Private Agriculture 0.0709|(Mattu son of
Bihari

864 632 Private Agriculture 0.2358||Mattu son of
Bihari

865 633 Private Agriculture 0.3055||Vivek Saxena,
son of Anuruddh
Kumar
Shakuntala
Saxena, wife of
the late
Anuruddh Kumar
Kamtu son of
Kalideen
Kailashchandra
son of Jagdamba
Prasad
Chandrakishori
wife of
Rameshchandra
Manish Kumar
son of
Rameshchandra
Jagrani widow of
Ram Bharose
Ramsharan son
of Ram Bharose
Gariba son of
Dhunga Tirra son
of Dhunga Nidhi
daughter of the
late Balram
Neetu (Minor)
aged 16 years,
daughter of the
late Balram Neha
daughter of the
late Balram Rani
wife of the late
Balram Ruchi
(Minor) aged 14
years daughter of
the late Balram
Saurabh (Minor)
aged 11 years son
of the late
Balram

866 642 Government Rasta 0.0595||Uttar Pradesh
Government

867 647 Common Agriculture/ Banjar 1.0302||Gariba son of
Dhunga Tirra son
of Dhunga Kalka
Prasad son of
Mahavir Gangwa
son of Kaliya
Barren land Uttar
Pradesh
Government
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868 648

Private

Agriculture

0.1029

Gulab son of
Jawaharlal
Ghanshyam son
of Jhinga
Chitrarekha wife
of Late
Jawaharlal
Prabhudayal son
of Jhinga
Rambabu son of
Jawaharlal

869 649

Government

Chakroad

0.0189

Uttar Pradesh
Government

870 726

Private

Agriculture

0.7624

Dukhiya wife of
Late Ramvishal
Mangal Singh
Yadav son of
Late Ramvishal
Shivkaran son of
Late Ramvishal

871 738

Private

Agriculture

0.3302

Gajodhar son of
Shivratan Gorelal
son of Shivratan

872 740

Private

Agriculture

0.04

Kallu son of
Lallu Rajesh
Kumar son of
Lallu Vishwanath
son of Lallu
Sadhari son of
Lallu Sushila
wife of Late
Lallu Hariram
son of Lallu

873 741

Private

Agriculture

0.8977

Chetram son of
Puttu Puttu son
of Rajola
Ramsharan son
of Puttu Santosh
son of Puttu

874 742

Private

Agriculture

0.212

Durji wife of
Late Mohan
Mulchand son of
Madari
Ramnarayan son
of Late Mohan
Ramu son of Late
Mohan Vardani
son of Late
Mohan

875 743

Private

Agriculture

0.0603

Balveerpal son of]
Vishwanath

876 753

Government

Nali

0.0137

Uttar Pradesh
Government

877 754

Private

Agriculture

1.0755

Anil Kumar Son
of Late Devideen
alias Dibiya
Devaki Wife of
Late Devideen
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alias Dibiya
Bihari Lal Son of
Bhairam Prasad
Mangal Son of
Raghuvar Dayal
Yogendra Kumar
Son of Munni Lal
Ramdevi Wife of
Late Munni Lal
Vijay Bahadur
Son of Late
Devideen alias
Dibiya Vipin
Kumar Son of
Devideen alias
Dibiya Shankar
Son of Bhairam
Prasad Pinky
Devi Wife of
Dadu Pritam
Prakash Son of
Dadu Babu Lal
Son of Dadu
Majhli Son of
Dadu Ram
Khilawan Son of
Dadu

878

755

Private

Agriculture

0.4447

Gajodhar son of
Shivratan

879

766

Government

Chakroad

0.0122

Uttar Pradesh
Government

880

767

Private

Agriculture

0.4007

Gajodhar son of
Shivratan Gorelal
son of Shivratan

881

858

Government

Nala

0.072

Uttar Pradesh
Government

Village:

Chamar

Khanna

882

130

Private

Agriculture

0.0098

Ashish Singh son
of Ghanshyam
Singh Monu
Singh son of
Shivram Singh
Lallu Singh son
of Shambhu
Singh Shubham
Singh son of
Ghanshyam
Singh Sughar
Singh son of
Shambhu Singh
Suman wife of
late Ghanshyam
Singh Sonu
Singh son of
Shivram Singh
Haribai wife of
late Shivram
Singh
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883 133

Government

Nala

0.0205

Uttar Pradesh
Government

884 135

Private

Agriculture

1.1644

Anil Kumar son
of Devidin
Devaki son of
Devidin Vijay
Bahadur son of
Devidin Vipin
Kumar son of
Devidin Pinki
Devi daughter of
Dadu Preetam
Prakash son of
Dadu Babulal
son of Dadu
Bihari Lal son of
Bhairam Mangal
son of Raghuvar
Majhli wife of
Dadu Yogendra
Kumar son of
Munnilal
Ramkhilawan
son of Dadu
Ramdevi wife of
late Munnilal
Shankar son of
Bhairam

885 139

Private

Agriculture

0.5906

Ashish Singh son
of Ghanshyam
Singh Monu
Singh son of
Shivram Singh
Lallu Singh son
of Shambhu
Singh Shubham
Singh son of
Ghanshyam
Singh Sughar
Singh son of
Shambhu Singh
Suman wife of
late Ghanshyam
Singh Sonu
Singh son of
Shivram Singh
Haribai wife of
late Shivram
Singh

886 140

Common

Agriculture/Nala

0.1433

Karan Singh son
of Balbir Singh
Balbir Singh son
of Ramadheen
Singh Surendra
Singh son of
Ramadheen
Singh Nala (Uttar
Pradesh
Government)
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887 143 Private Agriculture 0.2957|Jagbhan Singh
son of Shyamle
Singh

888 154 Private Agriculture 0.2788|[Sandhya Gupta
wife of Kamlesh

889 157 Private Agriculture 0.0755||Narayan son of

Rajaram Ram
Kishun son of
Rajaram Ram
Kishore son of
Rajaram Ram
Manohar son of
Rajaram Ram
Milan son of
Rajaram Ram
Lakhan son of
Rajaram

890 158 Common Agriculture/Nala 0.162||Ghasita son of
Vishwanath Uttar
Pradesh
Government
Narayan son of
Rajaram Ram
Kishun son of
Rajaram Ram
Kishore son of
Rajaram Ram
Manohar son of
Rajaram Ram
Milan son of
Rajaram Ram
Lakhan son of

Rajaram
891 159 Private Agriculture 0.1947||Ghasita son of
Vishwanath
892 160 Private Agriculture 0.065||Narayan son of

Rajaram Ram
Kishun son of
Rajaram Ram
Kishore son of
Rajaram Ram
Manohar son of
Rajaram Ram
Milan son of
Rajaram Ram
Lakhan son of

Rajaram

893 163 Government Raasta 0.0634||Uttar Pradesh
Government

894 188 Private Agriculture 0.2175||Ganga Devi wife
of late Bhurelal

Narayan son of
Rajaram Ram
Kishun son of
Rajaram Ram
Kishore son of
Rajaram Ram
Manohar son of
Rajaram Ram
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Milan son of
Rajaram Ram
Lakhan son of
Rajaram Rambali
son of Bhurelal
Rambahadur
Gupta son of
Bhurelal Gupta
Ramsajeevan son
of Dwarika
Prasad

895 189

Private

Agriculture

0.8352

Ramsajeevan son
of Dwarika
Prasad

896 190

Private

Agriculture

0.0186

Ganga Devi wife
of late Bhurelal
Narayan son of
Rajaram Ram
Kishun son of
Rajaram Ram
Kishore son of
Rajaram Ram
Manohar son of
Rajaram Ram
Milan son of
Rajaram Ram
Lakhan son of
Rajaram Rambali
son of Bhurelal
Rambahadur
Gupta son of
Bhurelal Gupta
Ramsajeevan son
of Dwarika
Prasad

897 192

Government

Nala

0.045

Uttar Pradesh
Government

898 193

Government

Banjar

0.065

Uttar Pradesh
Government

899 194

Private

Agriculture

0.5272

Jagdev Singh son
of Ramlal Singh
Jageshwar Singh
son of Ramlal
Singh Mulayam
Singh son of
Ramlal Singh
Roop Singh son
of Ramlal Singh

900 196

Common

Agriculture/ River

0.1879

Gayaprasad son
of Sukhlal
Hiralal son of
Sukhlal Anup
Sahu son of
Parasram Sahu
Amar Singh son
of Harprasad
Jaykaran Singh
son of Harprasad
Vijay Lakshmi
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daughter of late
Vishnu Singh
Vaishnavi
daughter of late
Vishnu Singh
Nadi (Uttar
Pradesh
Government)
Ajay son of
Ramswaroop
Ashok son of
Ramswaroop
Asharam son of
Sivka Kamta son
of Ramswaroop
Mansukh son of
Ramswaroop
Ratiram son of
Sivka Rajbahadur
son of Sivka
Ramjeevan son
of Sivka Ramshri
wife of late
Ramswaroop
Vijay Laxmi
daughter of the
late Vishnu
Singh, mother
Jyoti Singh
Vaishnavi
daughter of the
late Vishnu
Singh, mother
Jyoti Singh Jyoti
Singh wife of
Vishnu Singh

901 248 Private Agriculture 0.085[|Muhammad
Aman son of
Muhammad
Naseem
Muhammad
Zeeshan son of
Muhammad
Waseem
Muhammad
Noman son of
Muhammad
Waseem

902 253 Private Agriculture 0.0008|(Balveer Singh
son of Ramadhin
Balveer Singh
son of Ramadhin
Singh Sukdev
Singh son of
Ramadhin
Sukdev Singh
son of Ramadhin
Singh Surendra
Singh son of
Ramadhin
Surendra Singh
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son of Ramadhin
Singh

903

254

Private

Agriculture

0.8313

Anjani wife of
Shri Roopram
Chunubadi wife
of Bindawan
Dinesh Kumar
Shukla son of
Late. Jageshwar
Prasad Shukla
Pramod son of
Ramjeevan
Bittan wife of
son of
Ramjeevan
Ramsjeevan son
of Durga Vidya
wife of late.
Ramjeevan Smt.
Parvati wife of
Moolchandra.

904

261

Private

Agriculture

0.4103

Chunnu son of
Balkishun

905

262

Private

Agriculture

0.011

Udaybhan son of
Miyadin
Chandrabhan son
of Miyadin Jahari
son of Miyadin

906

263

Private

Agriculture

0.0119

Ajay son of Ram
Ashoka son of
Ram Kamta son
of Ramswaroop
Ramshree wife of]
Ramswaroop

907

264

Government

Raasta

0.0474

Uttar Pradesh
Government

908

268

Common

Agriculture/Banjar

0.4648

Gangwa son of
Bhagauna
Gorelal son of
Shivnath
Abhilasha wife
of Radheshyam
Bardani son of
Bindra Smt.
Abhilasha wife
of Mr.
Radheshyam
Rajni wife of
Kamta Prasad
Banjar (Uttar
Pradesh
Government)
Abhilasha wife
of Dheshyam
Kamtu son of
Gopal Gangwa
son of
Bhagwandin
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909 269 Common Agriculture/Banjar 0.008||{Chunnu son of
Balkishun Banjar
(Uttar Pradesh
Government)

910 270 Private Agriculture 0.1656|[Ahibaran son of
Chhota Kumari
Uma Devi
daughter of late
Baratilal Kumari
Geeta daughter
of late Baratilal
Kumari Shivani
Devi daughter of
late Baratilal
Chunnu son of
Bal Kishun
Mamta wife of
Rajkishore
Mamta wife of
late Baratilal
Munnilal son of
Bal Kishun
Muliya wife of
Chunnu Ratiram
son of Bal
Kishun
Shivbaran son of
Chhota Santoo
son of Chhota
Sandeep son of
Shankar Sneha
wife of Shankar

911 272 Common Agriculture/non- Agricuture 0.0416|[Ahibaran son of
Chhota Ahiwaran
son of Chhota
alias Chhote Lal
Kumari Uma
Devi daughter of
late Baratilal
Kumari Geeta
daughter of late
Baratilal Kumari
Shivani Devi
daughter of late
Baratilal Chunnu
son of Bal
Kishun Mamta
wife of
Rajkishore
Mamta wife of
late Baratilal
Munnilal son of
Bal Kishun
Muliya wife of
Chunnu Ratiram
son of Bal
Kishun Shankar
son of Chhota
Shiv Baran son
of Chhota alias
Chhote Lal
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Shivbaran son of
Chhota Sandeep
son of Shankar
Santu son of
Chhota alias
Chhote Lal Santu
son of Chhota
Sneha wife of
Shankar Banjar
(Uttar Pradesh
Government)

912 279

Government

Nala

0.052

Uttar Pradesh
Government

Village: Chhirka

913 211

Private

Agriculture

0.0423

Gulabrani wife of]
late Tahlu
Dhaniram son of
Tahlu Babbu son
of Phullu
Ramphal son of
Phullu Laxman
son of Phullu
Sabhajit son of
Tahlu Sukdev
son of Phullu

914 215

Private

Agriculture

0.2611

Pinky Devi
daughter of Dadu
Pritam Prakash
son of Dadu
Babulal son of
Dadu Bihari Lal
son of Bhairam
Mangal son of
Raghuvar Dayal
Majhli wife of
Dadu Yogendra
Kumar son of
Munni Lal
Ramkhilawan
son of Dadu
Ramdevi wife of
the late Munni
Lal Shankar son
of Bhairam Anil
Kumar son of
Devi Deen
Devaki daughter
of Devi Deen
Vijay Bahadur
son of Devi Deen
Vipin Kumar son
of Devi Deen

915 216

Private

Agriculture

0.053

Baijnath son of
Chhota

916 217

Private

Agriculture

0.039

Maiyadin son of
Kaddi

917 218

Private

Agriculture

0.0012

Gayadin Son of
Manjhilwa
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Nandan son of
Manzilwa

918

219

Government

Nala

0.122

Uttar Pradesh
Government

919

348

Private

Agriculture

0.484

Badri son of
Maheshwaridin
Ratiram son of
Maheshwaridin
Lallu son of
Maheshwaridin

920

349

Common

Agriculture/ Banjer

0.0398

Premanarayan
son of Sevaka
Maniya wife of
Late Sevaka
Kranti Devi wife
of Rajendra
Kumar Vineeta
wife of Yogendra
Kumar Shanti
Devi wife of
Pawan Kumar
Banjar
Government of
Uttar Pradesh

921

350

Private

Agriculture

0.219

Premanarayan
son of Sevaka
Maniya wife of
Late Sevaka
Bindi son of
Kabira alias
Ramdaila Gorelal
son of Mikhwa
Maya wife of
Ramdev

922

351

Government

Nala

0.1981

Uttar Pradesh
Government

923

352

Common

Agriculture/ Non-
Agriculture

1.3687

Lallu son of Pola
Ajaykumar son
of Shivkumar
Gomati wife of
late Shivkumar
Sanjaykumar son
of Shivkumar
Omanarayan son
of Baddu Kalli
wife of late
Mullu Mahendra
son of Mullu
Munim son of
Baddu
Ramgulam son of]
late Baura alias
Lallu Rambabu
son of Mullu
Ramraj son of
late Baura alias
Lallu Ramanand
son of late Baura
alias Lallu Leela
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wife of Late
Baura alias Lallu
Ram Sagar son of|
late Baura alias
Lallu Vinita Devi
daughter of late
Baura alias Lallu
Sant Kumari
daughter of Late
Baura alias Lallu
Surendra son of
Mullu Ganesha
son of Baddu
Sukdev son of
Baddu; Kallu son
of Bhavani;
Gayadin son of
Bhavani; Chunnu
son of Bhavani;
Chunnubad son
of Bhavanidin;
Chunja son of
Manti; Nanhu
son of Manti;
Jauhariya son of
Bhavanidin;
Chhotu son of
Dayaram;
Deendayal son of
Babu; Rajendra
son of Dayaram;
Surajmukhi wife
of Dayaram;
Punna son of
Deendayal;
Devidin son of
Ramprasad;
Santosh son of
Ramprasad;
Ravikant son of
Malkhan;
Parashuram son
of Bhartha;
Parsadwa son of
Mandwa Anjana
son of Mulchand
Abhishek son of
Mulchand
Avdhesh son of
Mulchand Girja
son of Mulchand
Neelam wife of
Mulchand Pawan
son of Mulchand
Vipin son of
Mulchand
Shobhana
Mulchand
Hariram son of
Ganesha Vipin
son of Shaktidin
Dullu son of
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Churaman Mittha
son of Churaman
Ramshare son of
Churaman Lallu
son of
Churaman,;
Anshika
Ramkumar
Ashish son of
Ramkumar
Kusum daughter
of Ramkumar
Jagmohan son of
Vishwanath;
Narayan son of
Ramkumar
Sarman son of
Ramkumar
Gidiya wife of
Ramdayal Buddu
son of Ramdayal
Ramprasad son
of Ramdayal
Ramnaresh son
of Sukhdev
Ramsajeevan son
of Pachua
Dhaniram son of
Vishwanath
Suresh Kumar
son of
Vishwanath
Shabnam Babu
Saggiyeddin
Government of
Uttar Pradesh.

924

378

Private

Agriculture

0.001

Dullu son of
Churaman Mittha
son of Churaman
Ram Asre son of
Churaman Lallu
son of Churaman

925

379

Private

Agriculture

0.655

Premnarayan son
of Sevaka
Maniya wife of
late Sevaka

926

382

Private

Agriculture

0.1646

Jageshwar son of
Girdhari

927

383

Private

Agriculture

0.975

Kallu son of
Bhauniya
Gayadeen son of
Bhauniya
Chunnu son of
Bhauniya

928

384

Private

Agriculture

0.6417

Jagrani wife of
Devideen
Devideen son of
Mahdi
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929 386

Government

Rasta

0.1105

Uttar Pradesh
Government

930 677

Private

Agriculture

0.3183

Anandi son of
Girdhari Kuldeep
son of Pyare
Babu son of
Girdhari
Balkrishna son of]
Girdhari Ram
Kishore son of
Girdhari

931 699

Government

Nali

0.0258

Uttar Pradesh
Government

932 700

Government

Rasta

0.0656

Uttar Pradesh
Government

Village: Gehbra

933 100

Government

Mukhyamarg

0.0357

Uttar Pradesh
Government

934 101

Government

Nali

0.0314

Uttar Pradesh
Government

935 282

Private

Agriculture

1.5442

Kartikeya
Tripathi son of
Girish Kumar
Girish Kumar
son of Ram
Swaroop Praveen
Kumar son of
Vidya Sagar
Vinayak Tripathi
son of Girish
Kumar Sudhir
Kumar son of
Vidya Sagar

936 283

Government

Nali

0.025

Uttar Pradesh
Government

937 284

Private

Agriculture

0.3138

Arnav Tripathi
Mother Sangeeta
wife of Vinay
Tripathi Rajat
Kumar son of
Sushil Kumar
Tripathi
Vishnudev son of]
Vindravan Smt.
Pushpa wife of
Sushil Kumar
Tripathi Sangeeta
son of late Vinay
Tripathi Sanad
Kumar son of
Sushil Kumar
Tripathi Sushil
Kumar Tripathi
son of Basdev

938 333

Government

Nahar

0.215

Uttar Pradesh

Government
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939

351

Private

Agriculture

0.0313

Krishna Kumar
son of Shivnath
Prasad

940

352

Private

Agriculture

0.326

Suresh Chandra
son of Ganesh
Prasad Dinesh
Chandra alias
Bablu son of
Ramesh Chandra

941

353

Private

Agriculture

2.4662

Anil Kumar son
of Shyamsundar
Kiran Kumari
wife of Arvind
Kumar Mannu
Devi wife of
Omanarayan
Mamta wife of
Anil Kumar
Sunil Kumar son
of Shyamsundar

942

354

Private

Agriculture

0.974

Anand Kumari
Wife of Ashok
Kumar Dev
Tripathi Son of
Rajiv Tripathi
Mithlesh Kumari
Wife of Rajiv
Kumar Vivek
Kumar Tripathi
Son of Ashok
Kumar

943

355

Private

Agriculture

0.6204

Arun Kumar son
of Rammanohar
Rajkishore son of
Rammanohar

944

356

Private

Agriculture

0.1774

Nand Kishore
son of Bhure Lal
Brij Kishore son
of Bhure Lal

945

357

Government

Pond

0.0478

Uttar Pradesh
Government

946

58

Private

Agriculture

0.1502

Jaiprakash son of
Ramratan
Dhirendra Kumar
son of late
Omprakash Nitin
son of late
Omprakash
Parmi wife of
Late Ramratan
Monika son of
Late Omprakash
Ramprakash son
of Ramratan Smt.
Siyajanaki son of
Late Omprakash

947

59

Private

Agriculture

0.2314

Chunna son of
Ram Adheen
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948 60

Private

Agriculture

0.6816

Santram son of
Kudavva
Siyacharan son
of Kudavva
Siyaram son of
Kudavva
Hariram son of
Kudavva

949 61

Government

Nali

0.0004

Uttar Pradesh
Government

950 65

Government

Naali

0.0287

Uttar Pradesh
Government

951 66

Private

Agriculture

0.268

Mukesh Kumar
son of Ramsingh
Suresh Kumar
son of Ramsingh

952 67

Government

Nali

0.028

Uttar Pradesh
Government

953 68

Private

Agriculture

0.761

Chunnu son of
Ramadheen
Parshuram son of
Ramadheen
Lakshmi son of
Ramadheen

954 69

Private

Agriculture

0.761

Ghanshyam son
of Medelal
Ghasitiya son of
Medelal Ghasita
son of Medelal
Dhaniram son of
Medelal Mohan
Lal Sahu son of
Medelal
Shivamangal son
of Medelal

955 70

Government

Mukhyamarg

0.0745

Uttar Pradesh
Government

956 71

Private

Agriculture

1.437

Pancha son of
Laxman
Prabhudayal son
of Laxman Bhan
Singh son of
Dayaram
Munnilal son of
Laxman Rajju
son of Laxman
Smt. Tulsia wife
of Dayaram Smt.
Sukartin wife of
late Laxman

957 72

Private

Agriculture

0.3309

Baldev son of

Surajpal Rahul
son of Surajpal
Vishnu son of

Surajpal

958 73

Private

Agriculture

0.789

Ram Prakash son
of Matadin
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959

74

Private

Agriculture

0.1176

Jagdish Prasad
son of Gangadin
Nirbhay son of
Mansukh Lal

960

71

Government

Nali

0.0612

Uttar Pradesh
Government

961

78

Private

Agriculture

0.255

Parsh Ram son of]
Ram Adheen

962

79

Private

Agriculture

0.255

Lakshmi Narayan
son of Ram
Adhin

963

80

Private

Agriculture

0.5901

Anil Kumar son
of Shivnarayan
Dulichandra son
of Shivnarayan
Rambabu son of
Shivnarayan Shri
Krishna son of
Shivnarayan Shri
Chandra son of
Shivnarayan
Sunil Kumar son
of Shivnarayan
Hariram son of
Shivnarayan

964

87

Government

Nali

0.0147

Uttar Pradesh
Government

965

88

Private

Agriculture

1.5064

Vishnudev son of]
Vindravan Shri
Padmanabhan
Mahavidyalaya
Gahbra Jagendra
Dwivedi son of
Rajendra Prasad
Dwivedi

966

&9

Private

Agriculture

0.4395

Arnav Tripathi
Mother Sangeeta
wife of Vinay
Tripathi Sangeeta
son of Late
Vinay Tripathi

967

90

Private

Agriculture

2.7612

Sushil Kumar
Tripathi son of
Basdev

968

91

Government

Chakmarg

0.073

Uttar Pradesh
Government

969

92

Private

Agriculture

0.0003

Kuldeep Kumar
son of Anmol
Kumar Mahendra
Kumar son of
Digambar
Ravindra Kumar
son of Digambar
Rani wife of
Anmol Kumar

970

93

Private

Agriculture

0.0274

Omanarayan son
of Shivram
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Mahendra Kumar
son of Digambar
Satyanarayan son
of Shivram

971

94

Private

Agriculture

0.0724

Gyaneshwar
Singh son of
Manna Singh

972

95

Government

Nali

0.005

Uttar Pradesh
Government

973

96

Private

Agriculture

1.406

Anuj Kumar
Tiwari son of
Shiv Prakash
Tiwari Ashok
Kumar son of
Binda Deen
Chandrashree
wife of Late Shiv
Prakash Manoj
Kumar son of
Shiv Prakash Raj
Kumar son of
Binda Deen
Vikas Tripathi
son of Virendra
Kumar Tripathi

974

99

Private

Agriculture

0.3241

Alka wife of Late
Arun Kumar
Kumari Tanu
Tripathi
Daughter Late
Arun Kumar
Tripathi Ruv
Tripathi Late
Arun Kumar
Tripathi Rajesh
Kumar Tripathi
son of
Ramprakash
Tripathi

Village:

Bhavani

975

40

Private

Agriculture

0.2462

Dharmendra
Singh son of
Vishram Singh
Yogendra Singh
son of Brijesh
Singh
Vijayalakshmi
wife of Vishram
Singh Virendra
Singh son of
Brijesh Singh

976

40/903

Private

Agriculture

0.048

Bhavanideen son
of Pancha

977

41

Private

Agriculture

0.1

Gayaprasad son
of Ramgopal
Gorelal son of
Ramgopal
Radheshyam son
of Ramgopal
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Sudama wife of
Late Ram Gopal

978

49

Common

Agriculture/Rasta

0.0658

Chhota Khan son
of Mir Khan
Jagrani wife of
Ramprakash
Madelal son of
Punna Shiv
Balak son of
Ramchanna
Kunwarsingh son
of Ramdas
Balram Singh
son of Ramdas
Ramshree wife of]
late Ramdas
Hukum Singh
son of Ramdas
Chunni wife of
Ramkishore
Rasta
(Government of
Uttar Pradesh)

979

50

Private

Agriculture

1.532

Kunwar Singh
son of Ramdas
Balram Singh

son of Ramdas
Ramshree wife of]
late Ramdas
Hukum Singh
son of Ramdas

980

50/910

Private

Agriculture

0.144

Shiv Balak son of]
Ramchanna

981

51

Government

Naali

0.0151

Uttar Pradesh
Government

982

52

Private

Agriculture

0.1677

Mataprasad son
of Maiyadeen
Sabina Bano wife
of Karim Bux
Babu son of
Kallu Chunni
wife of
Ramkishore
Jagrani wife of
Ram Prakash

983

55

Common

Agriculture/Rasta

0.0802

Rani alias
Omshanta wife
of Shivratan
Gaya Prasad son
of Gilla Ram
Sajeevan son of
Gilla Rasta (Uttar
Pradesh
Government)

984

57

Private

Agriculture

0.0274

Karim Bux son
of Subrati alias
Subbi Bhuggan
wife of Subbi
alias Subrati
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Rahim Bux son
of Subrati alias
Subbi

985 58

Government

Naali

0.0056

Uttar Pradesh
Government

986 59

Government

Naali

0.02

Uttar Pradesh
Government

987 60

Private

Agriculture

0.9437

Udaybhan Singh
alias Kallu Singh
son of Jagram
Singh Jagram
Singh son of
Shivpal Singh
Puttan singh Son
of Jagram Singh
Munshi Singh
alias Tribhuvan
Singh son of
Jagram Singh

988 61

Government

Naali

0.0222

Uttar Pradesh
Government

989 62

Private

Agriculture

0.2913

Gulab son of
Moti Shivdas son
of Moti Akhilesh
son of
Ramswaroop
Chhuttan son of
Ramswaroop
Ramswaroop son
of Moti

990 63

Private

Agriculture

0.5601

Qasim Ali son of
Rustam Shaukat
Ali son of
Rustam

991 67

Private

Agriculture

0.0949

Jagmohan son of
Deendayal
Devendra Singh
son of Deendayal
Phoola son of
Deendayal Babbu
son of Deendayal

Village: Ratwa

992 154

Government

Raasta

0.04

Uttar Pradesh
Government

993 170

Private

Agriculture

0.0405

Ramasre son of
Ujagar

994 171

Private

Agriculture

0.0842

Kamlesh Kumar
son of Ramratan
Mahesh Kumar

son of Ramratan

995 172

Private

Agriculture

0.1497

Devideen son of
Sultani
Bhavanideen son
of Sultani

996 173

Private

Agriculture

1.8276

Asgar son of
Rajju Islam son
of Rajju Magbool
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son of Rajju
Shivratan son of

Dhanaiya
997 174 Government Raasta 0.0255||Uttar Pradesh
Government
998 175 Government Naali 0.0142||Uttar Pradesh
Government
999 177 Private Agriculture 0.0321|{Ambika Prasad

son of Raghuvar
Urmila wife of
Raghuvar
Gurudev son of
Raghuvar Ram ji
son of Raghuvar

1000 |[178 Private Agriculture 0.6022|[Ichhadevi wife of
Ramroop Singh

1001 ({179 Private Agriculture 0.4792|(Jayaram son of
Shyamsundar

1002 |(|180 Government Naali 0.0108||Uttar Pradesh
Government

1003 |[198 Private Agriculture 0.0537||Akhilesh son of
Late Chhota
Dulli wife of
Late Chhota
Prabhudayal son
of Late Chhota
Malkhan son of
Punna Rajarani
wife of Late
Swamidin
Ramautar son of
Swamidin
Ramkishore son
of Swamidin
Ramprasad son
of Punna
Shivprasad son
of Swamidin

1004 (|199 Government Raasta 0.042|(Uttar Pradesh
Government

Village: Reevan

1005 |[848 Private Agriculture 0.2837|(Harshit Prakash
son of Umesh
Kumar Dinesh
Kumar son of
Bhagwandas

1006 ||849 Private Agriculture 0.3916|(Asha Rani wife
of Achhelal
Kamlesh Kumar
son of
Ramkhilawan
Batsia wife of
late Kallu Prasad
Bhagwandas son
of Ramkhilawan
Mangal son of
Gopicharan
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Matadeen son of
Gopicharan
Mithailal son of
Ramkhilawan
Rajendra Kumar
son of
Ramkhilawan
Ramkumari son
of Gopicharan
Vandana Devi
Wife of
Mahendra Pratap
Singh

1007 ||851

Private

Agriculture

0.689

Smt. Sushila
Devi wife of
Lalaram
Harinarayan son
of Shivnath
Prasad

1008 ||852

Government

Raasta

0.0135

Uttar Pradesh
Government

1009 (|853

Private

Agriculture

0.1007

Dayaram son of
Ramadhar
Pranshu son of
Siyaram guardian
Mamta Balram
son of Ramadhar
Mamta wife of
Siyaram
Shivkumar son of]
Ramadhar
Himanshu son of
Siyaram guardian
Mamta

1010 ||854

Private

Agriculture

0.092

Ajit Kumar son
of Ramkishore
Omprakash son
of Ramkishore
Kamtadeen son
of Devideen
Dulasarani wife
of late
Ramkishore

1011 |[855

Private

Agriculture

0.2185

Vinod Kumar
son of Jhandu
Shanti wife of
Deepak Santosh
son of
Rameshwar

1012 ||856

Private

Agriculture

0.2017

Shaheen Bano
wife of
Mushtagim Khan

1013 (|858

Government

Chakmarg

0.0188

Uttar Pradesh
Government

1014 ||859

Private

Agriculture

2.659

Raghunath son of]
Jagannath




300

THEGAZETTEOFINDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

1015

860

Private

Agriculture

0.028

Hitesh Mishra
son of Devendra
Kumar Mishra

1016

861

Government

Naali

0.032

Government of
Uttar Pradesh

1017

862

Private

Agriculture

1.036

Ramcharan son
of Ganesha

1018

863

Private

Agriculture

1.129

Anil Kumar son
of Chhotelal
Geeta daughter
of Ram Milan
Bindi wife of
Rambabu Bhoora
son of Ganesha
Shakuntala wife
of Shyambabu

1019

864

Private

Agriculture

0.6496

Archana daughter
of Santu guardian
Rajaniya
Jeevanlal son of
Santu Brajesh
son of Santu
Mulli son of
Ujagar Tehsil
Mahoba Rajaniya
wife of late Santu
Lakhan son of
Ujagar Sampat
wife of late
Summi

1020

865

Private

Agriculture

0.5856

Rajniya wife of
Santosh

1021

866

Private

Agriculture

0.3791

Siddha son of
Baiju Khanna

1022

867

Private

Agriculture

0.2585

Radheshyam son
of Giddi alias
Girdhari Lallu
son of Giddi alias
Girdhari

1023

868

Government

Nali

0.0825

Uttar Pradesh
Government

1024

869

Common

Nahar/Agriculture

0.3634

Canal (Uttar
Pradesh
Government)
Kamlesh Kumar
son of late
Ramkhilawan
Batsia wife of
late Kallu Prasad
Bhagwandas son
of late
Ramkhilawan
Mangal son of
Gopicharan
Matadeen son of
Gopicharan
Mithailal son of
late
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Ramkhilawan
Rajendra Kumar
son of late
Ramkhilawan
Radheshyam son
of Giddi alias
Girdhari
Ramkumari son
of Gopicharan
Lallu son of
Giddi alias
Girdhari

1025 (|1870

Government

Nali

0.036

Uttar Pradesh
Government

1026 ||871

Private

Agriculture

0.4201

Kishori son of
Ganesha

1027 ||872

Private

Agriculture

0.2941

Kamlesh Kumar
son of Devdutt
Anita son of
Sunil Anuj
Kumar Shukla
son of Sunil
Kumar
Kaushalesh
Kumar son of
Devdutt
Ghanshyam son
of Sukhdev
Himanshu Shukla
son of Sunil
Kumar Sushant
alias Santosh
Kumar son of
Devdutt

1028 |[928

Government

Naali

0.0182

Uttar Pradesh
Government

Village: Narayac

1029 ||13

Private

Agriculture

0.4468

Ahmadi wife of
Tajuddin Smt.
Afsana wife of
Kamal Uddin

1030 (|14

Private

Agriculture

0.1424

Tahira Bano wife
of Dilshad
Ahmed

1031 ||15

Government

Nali

0.0163

Tahira Bano wife
of Dilshad
Ahmed

1032 ||16

Government

Chakmarg

0.011

Uttar Pradesh
Government

1033 ||17

Private

Agriculture

0.3753

Afsana wife of
Kamaluddin

1034 {|20

Private

Agriculture

0.2798

Ramautar son of
Durjan

1035 (|28

Private

Agriculture

0.0014

Durga Prasad son
of Mathura
Prasad Parvati
son of Mathura
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Prasad Preetam
son of Mathura
Prasad Malkhan
son of Mathura
Prasad Ramkali
wife of
Haricharan
Sandeep Kumar
son of Mathura
Prasad

1036 |32 Private Agriculture 0.0068|(Chhotelal son of
Gajodhar Durga
son of Gorelal
Bindravan son of
Gajodhar Ram
Het son of
Gajodhar

1037 |33 Government Chakmarg 0.0101||Uttar Pradesh
Government

1038 ||34 Private Agriculture 0.0657||Bindi wife of
Jagjivan alias
Chunubad Leela
wife of
Chandrapal

1039 (|35 Government Sadak 0.2694||Uttar Pradesh
Government

1040 (|39 Private Agriculture 0.3647|[Babulal
Kushwaha son of
Ramnarayan
Laxminarayan
son of Sahadev
Kushwaha
Karuiya wife of
Bhagwandin
Jham Singh son
of Bhagwandin
Mangal Singh
son of
Bhagwandin
Shivnarayan son
of Bhagwandin

1041 |j40 Private Agriculture 1.3254{|Mustageem son
of Hakim Khan
Smt. Mamta wife
of Dayaram
Mustageem son
of Hakim

1042 ||41 Government Nali 0.0062||Uttar Pradesh
Government

1043 |[42 Government Chakmarg 0.0045(|Uttar Pradesh
Government

1044 |43 Private Agriculture 0.0033|({Ghanshyam son
of Datadeen
Mahavir Verma
son of
Radheshyam
Mijajilal alias
Baura son of
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Ramcharan
Munni wife of
Late
Radheshyam
Ramsingh son of
Datadeen Sarvan
wife of Late
Datadeen
Sarvesh son of
Radheshyam

1045 (|44 Government Nahar 0.0013||Uttar Pradesh
Government

1046 (|45 Government Nahar 0.0718||Uttar Pradesh
Government

1047 (|46 Government Nahar 0.3551||Uttar Pradesh
Government

1048 ||49 Private Agriculture 0.0269|[Rochana wife of
Anand
Kumarargaul

1049 ||50 Private Agriculture 0.0676||[Mustageem Khan
son of Hakim
Khan

1050 ||51 Private Agriculture 0.4087||[Ramautar son of
Durjan

1051 ||52 Private Agriculture 0.5072|(Sukhdevi wife of
Shishupala
Verma

1052 ||53 Government Mukyamarg 0.0443||Uttar Pradesh
Government

1053 ||54 Private Agriculture 0.21|[Durga Prasad son
of Mathura
Prasad alias
Maththur Parvati
wife of Mathura
Prasad alias
Maththur Pritam
son of Mathura
Prasad alias
Maththur
Malkhan son of
Mathura Prasad
alias Maththur
Sandeep Kumar
son of Mathura
Prasad alias
Maththur

1054 ||55 Government Sadak 0.0359||Uttar Pradesh
Government

Total” 308.809300000001 || |
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